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LOK SABHA 
Thuradall, April 1, 1965/Chaitra 11, 

1887 (Saka). 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPE.AKER in the Cha;ir] 

Mr. Speaker: I feel a little ashamed 
'When I have to enter the House after 
it is Eleven O' Clock. 

An hOD. Member: You came in 
tim~, Sir. 

Mr. Speaker: No. The Bell had to 
be rung. The quorum was not there, 
and I have come after the Bell was 
l'Ung. Therefore, I may request hon. 
14embers tmat they should be present. 

.8brl Yashpal SlDCh: It is the res-
ponsibility of the ruling party. 

Mr. Speaker: Every hon. Member 
mould realise it. 

Shri Kapur Singh: When hon. Mem-
bers see Shri Yashpal Singh's name 
-On every question, they keep them-
selves away. 

8hri A. S. Salpl: The responsibi-
lity is that of all parties and not 
only the ruling party. 

Mr. Speaker: Order, order. Let us 
proceed now. 

ORAL ANSWERS TO QUESTIONS 

Scarcity of Houses in DrlJal 

+ rShrl Yashpal SiD&'b: 
Shri S. M. Banerjee: 
Shri onkar Lal Berwa: 

-681. I SIlr. Bade: 
-42 (Ai) LSD-I. 

I Bbri Hukam CbaDd l Kachhavalya: 
Sbrl Bllta SiD&'h: 
Shrl Yudhvlr SID.J'h:. 

Will the Minister of Works 
Itoaslng be pleased to .tate: 

aDd 

(a) whether Government ere aware 
ot the scarcity of houses fOr Govern-
ment emplOYees in Delhi; 

(b) if so, the nU'lIlber of house" to 
be constructed by Government by th. 
end of the Third Plan period: 

(c) the tentative prolramme pre-
pared by Government to remove the 
acute shortage of houlles in the Capi-
tal: and 

(d) the estimated amount. to be 
spent thereon? • 

The Minister of Works &lid BousIDc 
<Shi1 Mebr Chad ~ ...... ): (a) 

Yes, Sir. 

(b) About 10,400 of which 6,001 
lmve been completed and 4,400 are 
under construction. There 18 sanc-
tion for anothl"':' 4,000 approximatel,.. 

(c) and (d). For construction of 
houses to meet the present entire de-
mand of Central Government em-
ployees in the general pool in Delhi. 
about Rs. 63. crores ~ill be needed. 
The programme of construction will 
be spread over several years in ac-
cordance with the funds that may be 
made available. 

"" '"""" fq : ~ ~ it ~T ~111' 
~q~ao~ t Ai m ~ 
~~r.nt~~~lm~ 
if~~~~m:~,~Ofto:i 
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VIIN ~ : mtf llf\ft ~ !fiT 
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~ ~~ "":1fTq'¥~ 
(m ~~~~~I~~ 
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~ ""'"" ~: ~~~t I 
-

~ ~ 'i§)t ",4 .. ,f(41 t 
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"".~,"":qm~ 
~ t , \1fT1A>Tif ~ ~ iRTl(' t ~ t 
"m.m:~~t I ~~p1Ir~if 

~ mil ~ qr.ft ;fft f~ t I W ~ 
\1fT 'flO m 4T ~ m lfIIiA m ~ ~ t 
~~it;~~~qr;fi~~ 
1Ih:~~~~~~ I ~~m 
~ ~ t ~ ~ ~-n t fi!i 1Ai'A'. 
~ tJ1l; t 1Ih: ~ "" qr;fT if(f fqm I 

Sbrl S. M. Banerjee: I went to 
know whether it is a tact that atill, 
as on today. "nearly 62,800 govem-
ment employees are waiting to get 
some accommodation in Delhi; it 80, 
may I know w~'-her there is any 
scheme to provide two-roomed tene·· 
ments at least to those employees dur-
ing the Fourth Plan .and how· many 
quarters are likely to be builf In the-
Fourth Plan? 

Sbri Mehr Chand KIla.ttna: It .. a 
fact thrat the total demand in Delhi is 
about a lakh or a little over a lakh, 
and I have only about 35,000 houses 
in the pool. Thereby, there is a de-
ficit of about 65,000 houses in Delhi 
alone. We are doing our best to> 
bridge the gap. Two things we have-
done in the meanwhile. Qne is, in 
future we are going to undertlake 
construction only for government .er-
vants who are in the lower category. 
According to the revised classification 
the categories are from 1 to 8. We 
propose to build houses tor govern-
ment servants who are in the cate-
gory of 1 to 4 because there the gap 
is the biggest. Secondly. a decision 
has been taken that as for the gov-
ernment servants who are in category 
I-that is, class IV employees-we 
will provide them with two-roomed 
houses in future. 

Shri Indrajlt GUpta: Shri Banerjee's' 
question· was how many quarters are 
going to 'be built in the Fourth Plan! 

Sbrl ~r Chand Khanna: & re-
gards the Fourth Plan, as against _ 
total allocation of Ri.'5 crores which 
the Finance Minister was ~ind enough 
to increase to Rs. 35 erores, I am gett-
tn, an allocation ot Rs. SO eroru-
that is, more than double. 
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~ ~ '"" mt.: ..-r~, 
_ q ~ ~ fifi m:ifif'U iflq ... ,F<lfi 
.~ 1Ai1'f iFlR it; ~ ~ ~ ~ un 
~ ~ '11fI' ..,. q: ~ ~ mr· '11fI' t' 
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.~ .... ",:~~~ 
rn~ ~ ~if;mitriiflT~ t 
q «1mi' ~ ~ if f1:R;rffi t 1 
~ m 'UiiIZI'.~ it; ~ ~ rorr 
~t~~it;ft;ro; 1 ~~~t 

'" ~ ~ or.mt t I· .. · 
• f'I" "'" ~ : m m 
~~~~~ ~if 
~ t ffi ~i JAiTi'j" lift ri ~ iKfi 
t 1 ~ ~ ~ ",fO'1i$Otif ifI't SlfT'1' if 
~ Ft- w: W:, ~~, q'TO IIllO 
~ if; ~ GRf.f IfIT fcr;m: ~ ~ 
t ? 
,"~~QT:~mr.,. 

~ffi ~ift I~~~m~ 
t 'J"1"li1 ~ if; ~ ~ ~ ~ 
(fPd ... ,<~~t I ~~~ 
tf.ri{l1~~~.fui~~ I 

~~~~~if;~it 

lAiTo'I' ~~~ I "~~~ 
ifiW ~ t I ~ ~ q: f.r<m:: lR ~ 
t m.itmiT{mI'iftft~~ 
t, fIf\ ~ ~ ~ ifii~Cff/'" ifi( ~ 
f t;r~ 'ill ~ CI'MeJl if; ~ 
1ft I 

"" 'l~ "" : ~ if; ~ 
~T ",4""IF<ci'i it; ft:nt ~ lift 
CIi1ft" tti1 m ~ ~ ~ ~ ~ 
~ m !fiT ~n: mn ifi( ~ t fir; 
~ ~ ~t~~ft'1n~, 
"I1fr.r ~ iimt sm: ~ iI'i'IA' it; UllI"R 
IflT ,mrr ~ ~ 1 1I~1rn,1fT tlm ~ 
~ t at IfCn' ~ if ifITf ~ ~ 
~ m 'lIT flr.m: ~ !fiT t ? 

-ft .... at :~mf~ 
t, tlft ~ ~oo it ~ fiImr 
~~q-~it;~ '1'R~miR: 
m~ it; ~ 1ft m1l t, ft;r.r it; ft=ro; 
~ifI't~~~~ I ~qm.fr 
~t~~~~~¥ 
~iflfiT( .nr~~~mll 

"'" ~o ~o ~:f~itm 
~ Ifiq""IF(4")· it; ~ tT ~ 11ft 
~'f(ft,~~t~wft ~ 
IIft"lfI"1ft't I ~~ ijil\lrq~r.:q ~ 

~ ..... ~: ~~~ ~ 
ijiq~,F<41 tAi tt ~ ~,I 

Shrlmatl Savltl'l JIlipm: ,May I 
know whether sub-letting of houses 
by government' servants to other gov-
ernment servants is prohibited and 
whether the rent giVen to them is 
very very low1 

Mr. Speaur: Why should we go in-
to sub-letting at this moment? 

Increase in Bank Bate 

+ 
{ 

Shri Bibhuti Mlshra: 
·6a. Shrl D. N. Tlwary: 

Sbri K. N. Tlwary: 

Will the Minister of Finance be 
pleased to refer to the reply given to 
Starred Question No. 205 on the 28th 
November, .1984 and state: 

(a) the reaction of the investors to 
the increase in the bank rate by the 
scheduled banks; and 

(b) whether the increase in the 
bank rate has had any adverse effects 
on the borrowers? 

Tbe MinWer 01 PlaDaiac (Shri B.· 
ft. BIlapt): (a) The bank rate and 
other rates of interest generally IJoave 
been increased, lor reasons whiCh 
have already been explained in rreat 
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. detail, and there is, th'eref., no rea-
son to think that the reaction of in-
vestors has been adverse Or unfavour-
able. 

(b) No. It is expected, howeTer, 
that loans Bnd advances will be grant-
ed only for purposes which are essen-
tial and that the volume of lendinl 
for all other purposes will be suitabl,. 
curtailed. 

~ fiotf" ~ : IAT ~ ~ t fIIi' 
~~"'~~~~pTt~ 
"Il ~ ~ ~ ~ ~ 1fi{ fiIiir ~ it 
~tqm~fiI;\Rt~lfiT~ 
q- iiffift' t, ~ ~ ~ t ~ 
~~1fi{mrt~~lffiUr 
~1fI1~it~~W 
t ? 

~ .0 ~o """ : ~ 1fI1 ~ 
llifiTt~~tt~t I ~~t 
f~ ~ ~7.fIIi Ifi1lr t ~ t ft;rQ; ~ 
~.,.~ I ~on~t~ (fT 
~~IfiT~~t I 

'" ~ ~: IflITq~ttAt 
f~ ~ '" ~ ~ "if~4i'1 tr~~ i{t 
~~t ~\T'~~qi t 
f~ flfi ~ q: ~ W tflfi ~~1Rt 
'liT i!if 'lIT ~ ~ rn it ~o.rrt 
"~tT ~t? 

~ • 0 ~ 0 """ : q-rft "" ~ Rtf 
rc:t t fit; ~ ~ ~ iiIlNT 1M t ~ '1'~ 
Ifft ~ fiI;ij' ~ (I'lfi ~ ~~ IIiT ~ 
~~1tf~tl 

Shrl Bishwanath Boy: May I knOW 
whether before increasing the bank 
rate, borrowing for agricultural pur-
poses was considered and, if 10, 
whether in view of the scarcity - of 
foodgrains some facility would be 
given to the agriculturist borrower? 

Shri B. B. Bhapt: That will be 
looked into, 

Shri D. V. Sharma: While lendinl 
money may I know whether Govern-
ment distributes it according to the 
needs of large-scale, medium-scale 
and small-scale industries, Or loans 
are given only to large scale indus-
triesT 

Shri B. B. Bharat: Government 
does not distribute any money. The 
banks look to the interests of all 
types of borrowers. 

Bhrl Sham La! Sam: May I know 
whether Government has collected 
figures. as far as investments in ba.nk 
deposits are concerned? Secondly 11 
it a fact that investment by commer-
cial institutions, particularly on the 
transport side, has decreased vert' 
muchT 

The MiDlster of FiIlanee (ShrI T. '1'. 
Krlslmamacbari): We have informa-
tion in regard to bank deposits. They 
are going up. But in regard to any 
specific industry, I am efraid, I have 
to ask for notice. 

BhI'l Shlnkre: Is the hon. Mi.nia-
ter aware of the fact that increase ill 
bank rates also contributes in a large 
measure to the increase in cost of 
living becliuse it also amounts to in-
crease in prices of commodities? If 
so, is the hon. Minister thinking in 
terms of checking such increase in the 
cost of livingT 

Shrl T. T. KrishDamaebarl: There 
may be certain effects of the nature 
indicated b,. the hon. Member. But 
it is expected that the present mone-
tary policy will help to reduce the 
prices and I think in certain quarten 
it is having some effect towards that 
end. 

Shrl Kapur Slngb: Does this in-
crease in bank rate casf any legtll or 
moral obligation on the scheduled 
banks to allow a proportionate bl-
crea.'1e on the lnterest on fixed depo-
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sits held on behalf of private deposi-
lors by them? 

Shrl T. T. Kri8lma maobari: 1 do not 
think it imposes any regal Or moral 
obligation. But as the scheduled 
banks have a conception of their self-
interest, I think they are following 
the direction indicated by the hOD. 
Member. . 

Shrtmatl RamduIarl SiDba: May I 
know whether Government haa any 
campartive idea of the adwntages 
derived by such measure for invest-
ment of capital and disadvantages 
.u1fered by the borowers and, if 10, 
what is the sum total of their effect OD 
the economy of the country'? 

8hri T. T. KrIshII&macharl: The 
idea is that borrowers who borrow for 
purposes not very essenti'lll and, 
therefore, would not be able to pay a 
high rate of interest should not bor-
row and there should be a restricUon 
on credit to that end. 

+ 
Shrl D. C. Sharma: 
Shrl Yashpal SID~h: 
Shrl S. M. Banerjee: 
Shrl Bbapat Jha ADa: 
Shrl P. C. Borooab: 
8hrl Rameshwar TaDUa: 

-au. 8hrl Bibhutl Mlsbra: 
Shrl K. N. TlWU'1: 
Shrl BlmatlllD~ka: 
Shrl R. Barua: 
Shrl L. N. BhIlJlja Dee: 
Shrl RavlDdra Varma: 
Shrlmatl ReDuka Barkatakl: 

Will the Minister of FIDaDce be 
pleased to state: 

(a) whether negotiations for further 
ftnancial and technical aid from 
Poland held in New Delhi in Janu-
ary, 1965 haVe borne any results; and 

(b) if so, the terms and condltiona 
for the aid and the projects for which 
this will be utilised? 

The MlDister of PlannlDr (Shri B. 
K. Bbagat): (a) and (b). Yes, Sir. An 
agreement provi~ing for a credit up-
to the amount of Rs. 10:5 crores for 
the supply from Poland of Power 
Station equipment comprising of two 
Generating Units of 125 MW each and 
services connected therewith was 
signed on the 28th January, 1965. A 
copy of the Agreement has already 
been placed in the library - of the 
Parlmment. The credit carries a rate 
of interest of 26 per cent per annum 
and is repayable over a period of 12 
years beginning 1 year after delivery 
of last lot of machinery and equip-
ment for putting each Generating 
Unit into operation. The repayments 
towards the principal end the pay-
ments'of interest shall be used for 
purchase of Indian goods for ex-
port to Poland. 

8hrI D. C. Sharma: What is the 
. $otal debt· that-we owe to Poland so 
far, taking 1nto account not only the 
present agreement but also the past 
agreements, and how much interest 
has accrued on the old debt and how 
much of it have We paid so far? 

8hr1 B. R. Bharat: Earlier two cre-
dit agreements amounting to Rs. 29.80 
.rores were signed. That was apart 
from the one for Rs. 10.5 crores. They 
carry 26 per cent interest, in both the 
earlier cases. As to how much the 
total accrual of interest has been, I 
want notice. 

Bhrl D. C. Sharma: What are the 
conditions attached to the exchange 
of teChnical aid from Poland and what 
are the specific fields of endeavour, 
lRdUstry or lomething else, in which 
this technical aid is going to be mede 
available? 

Bbrl B. K. "rat: There is no 
condition regarding technical aid ex-
cept that in the case of power gene-
ration for construction and commis-
sioning some technical assiltance may 
be required. But tboat is a built-in 
arraqement ~wlth this. 
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"" ~ ~: ;krflli~'iRl(tf\"q 
~if~ ffif~it~ ~ 
~~~~q:~tnfit; ~ 
11 ~ 40000 ~ t ~ "fit; " 
20000 t ~ t<m: trt ~t 

\'1') ~ ql~'~ q lIi)t itdt ~ Wt 
\Iff ~ t Ai ~if t~eU ltft IIi1ft ~ ~ 
ofilrlJT i51'r ~=t; ~ ~ij' ~2fe~ lttrrif ~ 
~T f'li .uar Of ~ ? 

Shrl S. M. Banerjee: May I knOW 
whether a-team ot experts:from our 
country is also likely to visit Polond 
and, it so, when? 

The MlDIster of FlDaace (Shrl T. 1'. 
KrJ.namacharl): According to the 
information that I have there is no 
proposal before Finance about the 
vi~it of '9. team of experts to Poland. 

8hrl P. C. BOrooah: What is the 
total cost of the generators and how 
much of the credit will be utilised for 
securing them tecfinicaf services. 

8hri B. B. Bba&'at: When the de-
tails come and the speciftcations are 
known we will "be able to live that 
intormatiOID. 

~ ~" ~: PRr .~, 
~ -1hft ~ it Q«I1n' fit; ~ 30 

~t~ ~~ ~~t 
.m~~~, tqftl1n~ en 
tf( \1tl 'f1iT ~ 10 ~ ~ ~ 
t.:mrr ~. q: ~ ~ .~ lfI1R: .. ~ 

" ~ 1!If ~ ~ arfllt ~ 111: 
m ~ 1t mr.fr t ~ \If1Im ~ 'qT 
t .nfifi ~ri·~ m ~ ,~ 
~t? 

'" .0 ~o "'"': q~~if 
~\iffirTt I ~mrrr~~~~ 
~tl 

'" mt" ... : ~ flr.r lifiT ~ 
~~fit;~~~~~ 
~? 1RT ~ ftI1n t ~ ;-~ 
~;fiTmmf~~ ? 

""'" ~ : 'Q'1q' 4IiT ~ w) 
~ t ~ fqr"fh ~ t ftIt( 
q~fit; ~~~~~ 
lft·~~t? 

~ f1OJ.ftr ~ : ~ ~, 
~ ~ ~ ri ~ «, qj\jf ~ o~ 
5000 ~ IIfii3f ~ ~ ~ iit'TT ... 
~lm~~qm~t fit;~if 
~~~~,wft~ 
~ ~ ""= fimf.r ~ ~ ~ 
~ ~ "f'iT ~it I qif wfr m 1Ai« 
~1t~~, ~~~Ai 
~ t '5Ifu r,jjUi~1 < ~ ~ lIIil ~Q' .,. 

iiI1m' ton _ fit; o~ Ifi'iIf ftI1n t 
~~o~ ~~.m:~ 

firon 1t q ~ ,..". m ? 

__ .. :m-f .. f,,\C<~~ 
m ~ ~ ~ ~ ~ flr ... ~." I 

l-t\' ~ mr:lRft~~~ 
it; Rftr f ... .,qcu< t ~ ~ ~ ~ 
~r~fit;q~"lr-qt \Nt 
~~~? 

... ~:~$'~q:~ 
.~tl 

Sbri Bari Vildmu KamaU1: AB re-
gards thOSe .East . European countriell 
which have either in the Sino-Soviet 
slanging match or on the India-CIUDa 
border conftict iSil~ ganged up witll 
China have the Government .., 
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Mr. Speaker: This is very obiec-
1ionable. For friendly countries why 
should 'we say "ganged up"? 

Shri Hart Vishnu Kamatb: There 
.are some '"East_ European countries. . . 

Mr. SpeaJr.er: We ought to be more 
.careful. ' 

Shri Bari Vishnu Kamatb: Let ,me 
:know what you object to. 

Mr. Speaker: He said "ganged up". 

Shrl Rarl Vishnu Kamath: "Gang-
ing up" is perfectly parliamentary. 
'They are ganging up with China. It 
-does notmeen they 'are gangsters. 

Mr. Speaker:' "Ganged up" ia al-
ways USed not in a good sense. 

ShrtHarl Vishnu Kamath: China is 
.an enemy country. They have gang-
oed up ... 

Mr. Speaker: He would cOlltinue 
the argument but would not listen to 
me. He has used the' words "ganging 
up of other countries with China". 
We are now discussing -about Poland. 
~het is a friendly country to us. 
Everybody knows that. Therefore 
tbe ,use of such a phrase for such a 
'friendly country is not delirable. 

Shri IIari Vlslmu Kamatb: I diet 
lOot referto Poland at all. Aa reprds 
1h0le east ,European countries lite 
Alpanie who have langed up with 
'China have the GOvernment taken a 
-decision not to have such deals with 
!thoSe countries and if not what are 
the reasons therefor'? 

Mr. Speaker: That does not arile 
out of thIs. This is about Poland 

'Only. 

'" r.. ~ : tfRr ~ 'WIn 
.• 'liT ~ g ..my ~ V1f 1fiT, 

'q pr fir«T ~ ~ ~ .m " -qr' ,. q lIt"r-AT ~ i f1f; ~ 
9 ~ 'liT mr·fiII;r ~ ~.m: 

qE(j4filf<1ff it ~ ~ ~ ~ 'AT 
~~~? 

""_0 ~o""" :q~~tftrtt 
... fiIi1n' tm t I 125 ~ t U 
~ ~Wff ;qt m, q: ~ ifR ~ ft1f 
{MT I iiI1I' ~ qr~, ",1 ~ ~~ 'liT 
~fiFln'~~~~~~ 
..m: ~ 1tft qm:. 'fill .-( itft ~ I 
Sbrimatl Savltrl Nlpm: When we 

are taking the machinery from them 
and we-are paying interest on the 
price may I know why is it that it is 
called aid trbm Poland? 

Shri B. B. Bhapt: It is aid beca1l.M 
we need the·' fOreign exchange 'to 
make the payment. 

Failure in A&'rlcuJt1Ire 

+ 
.884 f Shri Ya51lpa! SiDI'h: 

. '\. Shri BJaacwat .ilia Aad: 

Will the Minister of Plaalllnr be 
pleased to state: ' 

(a) whether Government's atten-
tion has been drawn to the statement 
of the Deputy Chairman of Planuinl 
Commission at the Conference of the 
Indian Society of Agricultural Eco-
nomics on the 28th December, 1964 
holding the Industry resPonsible tor 
failure in agriculture In the Second 
and 'Third Five Year Plan.'1; 

(b) whether Government have 
given any consideration to this seri-
OUs lag in various sectors of the 
Industries; and . 

(c) if so, the efforts to be made in 
this regard? 

Tbe Mlalster 01 PIuniJac' (Silri a . 
Bo Bhqat): (a) In his Presfdentlal 
addreSl. the Deputy Chairman refer-
red. amon, other things. to the failure 
of induatry to provide the badc ueecla 
of material inputs for agrl.culture as 
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one of the reasons for the limited per~ 
formance of agriculture during the 
Second end Third Plan. 

(b) Yes, Sir. 

(c) The position in regard to ferti~ 
lisers. pesticides, agricultural machi~ 
nery and other industries h being 
constantly kept under review and 
measures are bein!' taken to increase 
production .. rapldl7 .. potsible. 

~~fq :1tlIT~~ 
~it;~ifiti1ft~amrmft Ai 
~~~~if ~~ -.ft q;w 
ott. ~ ~ r~«tlit if ~ ~a' ~ 
l¢T ~ Ai ~ tfif1R 1IiT ~ 1f~"fRt 

. umt .m:;.m ifiT ~~ ~ ~ ~ 
fit;Tt~, ~;.m~~~~ ~ a, 
m~~~<ft~? ~~ it 
~~m tAl' f?mff~~~ it 
m ~ ifm' ~ qqm' f~ 1IiT 
ron a, ~ ;.m if ~ ~ ~ ~ 1ft 
'II'rof it; ~ 1IiT rnm Ifft ~ it 
mr lSffi'IT, m 'IT'II' ff¥d I., iii ~ 
'I"U ~.~? ~ 'froI'.~ it q: 
~ t fifi ~m;r tfiT1R Ifi) ~ ~ 
~, mfifi q:~W~~tT ~ '1''' fut;t ~ q\flIT ri ~ flRT \iIW ? 

"".0 ~o "'IW: ~ ~ it 
~ ~ 0lf1R\' fit;1n a , ~ 'fiT ~ 
IRT ron ~ ? 

~ ""~ : ~ ~ 'fiT 
~qtAi~~~·itq 
~t, 

The Minister Of RehabUitatlon (Sbrl 
Tyagl): Yes. Sir. 

..... ~ : IRT f ... F"(OG( ~ 
((m-.ft~~mfiti~t ? 

'" •• ~. """ :;i)' tt , {If if ~ 
t I 

"" c:r~\IIf f(;~ : IRT 'I'fVr ~ 
Ifil Ifi1iT if{ f'f'im: q'flfT ~ fifi "fro\' it; 
~ "r.~ ~ 1ft ~ ~ m li'ff ~, ~ ..m-
~m~'I'A1~~~~m if 
~ fw ~, ff) Aim 'ili(iiI\Gi< ~ 
~otlY~)lft? ~~~~i 
flti ~ ~ ~ 'RT fOAi'm ~ m if .... 
mA it; ~f Iflrr ~ ~~ a I 
~~:OTF ~~. 

Jl rn ~ ~;.m it; ~t,~ 
if lfilf .m:;w ~ t I '1. q ~, 
it; 1ITo'I' ~ ~ tTlt t , 

""~fq: ~~ 
it; ~ft ~ it 1fi{T t fif; m ~ 
CH1'il<'ldl t ft;ro: ~ l:('qiF~ij<'l 
" .~afif;m ~ qq'lff 
~~~~t, ~;.mtt-
'h1'il<'ldl Ii." ~ it 1ft lfiT ~ t 
~~~~~t, crr:r;ril 
~u ~~~~~ ~~ 
<'II ifldiII < Ifft ;r« ~ ~ wrrofr...n~ I 

~~:~OTF ~r~. 
~~~, m~~~~ ~ 
'I'i<m I 

~ .0 ~o 1ffm : ~ {'j1fi ~ ~ 

m if ~ 'fiT ~ ~, ~ ~ \iff~ 
~ ~ IfI1mr rn ~ fiti ~ ~ ro-
~ ~ 'fiT ~ flfilll ~ , 

..n-~ Q'R : f~ 1ft !iN 
~~t~ftn;it~ ~ t 
f1I; liN ~ ~aT 'fiT IIiT<VT ~ t f1I; 
f~ 'til srt"fcT ~ fm ~ q'lffi t , 
f~~~t~it~ 
t Ai !iN ~ Clij q)(ij d I 'fiT IIiT<VT ~ t .f1J 
Iif'f 1IiT ~ ci\fl1Plifi o;ftiiff ~ ~ t. 
Vir 1liTlA"'l ~flfilll ~ t , tm ~ 



.712.1 Oral Answers CHAITRA. 11, 18117 (SAKA) , Oral Answers 7122! 

~ t:(lf; ~ ~ 19iT 'fOol m, lit m I¢l' \ltNi(ifdl it; <m=mqcri trn'Uff ;tr 
~ Ifi( ~ q"R: QJr ~ ~ ~, 
fir" ~!if'f !fiT mrn "" ~ ~ 
~? 

The Minister of Finance (Shrl T. T. 
ErIsImamacharl): I think the hon. 
Member will be satisfied if I give the 
words of the Deputy Chairman to 
answer this. 

Having mentioned the reasons for 
failure he said: 

"'This is' meant only to restore 
the sense of perspective which 
should govern analysis in this 
difficult field" . 

That was the intention of the Deputy 
Chairrrran of the Planning Commis-
sion and I think that hon. Members' 
comments will help to restore the 
sense of perspective. 

.:ft ~ fitt : m it; ft;N Wt! 
tWt "" 9l! ~ ~ \lliilij4ifidi 
~ t, fiil'if Ifi1 ~ ~'r ~ 
~tAiI~4l~~i fitim 
~it;1ffiI' ~it;ft;N~ ~ t 
fiII'~~~ ~~ lfi'~ 
~ ~, ffifiti ~ m ~ I 

11ft ... 0 Uo """ : ~ iffif I¢l' ~ 
~~~~'fiti ~~ ~ ~ 
mllif~~;f~..rr ~ 
~I¢l'tl 

Shri Ranga: Apart tram providing 
the missing sense of perspective, in 
new of the fact that the Minister of 
A~iculture has said the other (lay 
that due to shortage of foreign ex-
change it has not been possible for 
Government to provide sufficient 
quantities of fertilisers what is it that 
the Pl-anning Commission has been 
able to do or is trying to do or to 
help the Government to do in order to 
fulfil the promise made by the. pre-

vious Food Minister that one fertiliser 
factory would come to be established 
in each State, and more and more' 
fertilisers to the extent that th'ey 
are needed here by our agriculturists. 
would be allowed to be imported un-
til we have sufficient production, 
within the country? 

Shri B. R. Bhapt: It Is a fact thet 
recently the foreign exchange allot-
ment for more imports of fertilisers 
has been given by the Finance Minis-
try. " 

Slarl Ranp: That is not enough. 

Shri B. &. Bhagat: To the extent 
that resources are available top prio-
rity is being given for the import of" 
fertilisers. 

8hr1 Raaga.: Question. 

Shrl B. B. Bhapt: I am stating the 
facts. 

Shrl Ranp: That is not enough . 

Shri B. K. Bhagat: So far as the 
question of having more fertiliser 
units is -concerned, all dort. are-
being made to see that more and 
more fertiliser units are let up. I re-
member that the point was made· 
earlier that there should be one fer-
tiliser unit in each StatE'. But, now 
the thinking is something else . . . 

Shrl Ra.nca: Ohl 

Shri B. R. Bhqat: The technologi-
cal and other considerations lead to> 
the point that instead of having one' 
unit in each State of a smaller lize, 
it would be better to haVe an opU-· 
mum unit, so that more and more· 
consideration could be given to the 
question of reducing the per-unit cost 
of fertiliser. This thinking is, I think 
more under consideration now. 

Shri Ranga: You to on think!ni' 
until we shall become bankrupt. 

Shrl B. K. Dhapt: We are a!wa~ 
thinkinr· 
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Shri S. N. Chatarved.1: In which 
sector has the failure been larger, in 
the priwte sector or the public sector, 
which has led to this shortfall in 
agriculture production? 

Shrl B. R. Dba,.t: It is a matter of 
'opinion. 

Sbrl S. N. Chaturvocll: It is a ques-' 
tion of facts, not of opinion. 

Sbri B. R. Bhagat: It is a matter 
-of opinion. So far as fertiliser pro-
duction is concerned, it is true that 
'we gave some licences to the private 
sector, but they could not fructify. 

ShrtP. B. Chakraverti: In consi-
.deraijon of our sad eXPeriences resul-
ting from shortfalls, may I know 

-whether Government have devised 
Il,leasures to hold somebody rewon-
~ible for the duties assigned? 

Sbrl B. R. Bbapt: It is a conti-
'nuous procells, and all of us have to 
exercise th'3t check. 

Shri IA.hrl Singh: May I knc>w 
whether it is under the active conal-

,deration of Government to bring for-
ward legislation tor stopping the 
burning of cow-dung for fuel? 

Sbri B. R. Bhapt: That is fOr the 
State Government t() see. ' 

1teaUIatiOD of Wealth and EspencUtve 
Taus 

+ 
(Shrl P. C. Borooab: 
I Shrl Prakash Vir S .... I: 
I 8brl Jacdev Si.qb SIMba 

.'15. ~ 8hrl 8. M. Banerjee: 

[ 
Sbrt Yallhpal SiDrh: 
Shri Bakam Chand 

Kacbbavalya: 
Shri Onkar Lal Berwa: 

Will the Minister of Plnaaee be 
pleased to s.~te: 

(a) whether it is a fact that there 
was an appreciable fall in the revenue 
realisation from Income~tax, Weillth-
tax, Gift-tax and Expenditure tax 

(separately) during the first nine 
months of the financial year 1964-85; 

(b) if so, h,ow the COllections during 
this period compare with those made 
in the corresponding period last Year; 
and 

(c) the reasons for the fall in rea-
lisation and the steps taken or pro-
posed to be t-aken in this behalf? 

The Deputy Mbdster ill the MinI8. 
try of FiIlaDce (Sbri Rameehwar 
Sabu): (n) There was no short.fall 
in respect of Income-tax and Gift tllX 
but in the case of Wealth tax and 
Expenditure tax there was a slight 
short-fall in collections durin I the first 
nine months of 1964-65. 

(b) The comparative figures of col-
lections are as under: 

I. Income-tax 
2. Gift .. :ax 
3. Wealth-~ax 

(Rs. In crores) 
1964-65 1963-64 

328.98 300 . 01 

.95 .62 

4. Expenditure-:ax 

(c) The reasOn for the fall in tile 
realisation of Wealth-tax and Expen-
diture-tax was that Income-tax om-
cers were giving more importance W 
matters relQting to In«:ome-tax during 
the first nine-months of the ftnancial 
year as this was the principal source 
of revenue of the Income-tax Depart-
ment. 

Instructions haVe been issued to all 
officers to pay due importanCe 'to the 
other direct taxes alS()o 

Sbri P. C. BoroOah: How far are 
the uncertainty and. complexity of 
the tax structure responsible for peo-
ple avoidingllSeSJDlent, and what 
steps hsve hfoen taken to simpllfytlae 
tax. 
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calculations 3,J that they may be in-
telligible to the ordinary, average tax-
payers? 

The Minister of JZlDance CSbrl T. T. 
K.rIsbDamach:&ri): I thinr some attem-
Pt has been made in the current bud-
get to that end. 

Sbrl P. C. Borocah: The other day 
ihe hon. Finance Minister was telling 
the House that so far '\I! our inci-

·{fence of individuel tax w8E concern-
·ed, We were at thl! highut level in 
the world. May I know if the multi-
plicity and (omph.xity of the tax 
structure is not rel\ponsibl~ for mak-
ing honest taxpayus dishonest evad-
€rs, thus lowt!ring the quantum of 
collections? 

'. Shri T. T. Krisbnamacharl: It is a 
matter of .opinion. Government holds 
a contrary- vl~w. 

f 11ft' ""I"" ~ : f1r;r tRf ~ 
~ SI1if it ~ 111ft' 1ft t, ~ it; ..rt it 
~~itq~!IiT~mrt fir; 
~ flrm ~ ~ ~ ~ SPliT'( ~J f 
f1R lilt ~ tr.n "I ........ t.m: JPf T ~ 
~ ..n ~I ~ ... ~ (t. \l: t 
f.Ii ~ .m.ifil (l m ifi<4ldliC1 t 
flN amf ~ ? 

8hri T. T.KriMbllamacbari: I am 
:afraid I must repudiate any sugges-
tion that ttl'! offi~er8 are colluding 
with income-tax payers in prevent-
iog revenue ~l~om comin, to Govern-
ment. The Q'her part pf the ques-
tion has be·!Jl an9wered in the main 
.anawer. 

lIft~fq~: ~~~ 
tJ'( ~it; Arir 'PJTit _ t ~ Ifi"( 

'XU ~ ... ~ ~t I ~'~JRT 
~ ..r'rt ~ ~ itm m l'(r 
t oodnfhl qt t ~ err ~ mit 
~~~~? 

Sbri T. T. Krtsbuamachari: AI _t-
ea in the rr.aln answer, :m£rely be-
cause greac<!~ attention was being 
::lven tn c01.;"'·tion of income tax ar-
,'toars, officer.,! have not been able to 
devote an equal amount of attention 
to the collectkn of other taxes. But 
the position is bemg remedied be-
cause officers have been asked to de. 
vote more attention to this matter 
.mo. 

Sbrt S. M ..... er;ee: Ale Govern-
ment considering any proposal by 
which the income tax law il simpli-
fied and litigation avoided so that 
more arrears could be realised with-
I)'.!t litira tion' 

Sbri T. T. Kr1.lo~nltl1lachHri: All that 
We can do is to simply the struc-
ture in rates, which is being done, 10 
as to make the Income Tax Act more 
readable. I think J have sometime 
back otfered a prize to anybody Who 
could produce a model Act. 

Shrl RaDra: Who can understand 
it? 

SAri T. T. Krimnpm1cbari: Until 
that is dade. I think we have to go on 
with the Act as it .stands at present. 

~ IftIIfIW fat : ~ t{ftlifi(111fmt 
t~ 1Iil¥~~tfil;~ n 
~1RT 1ft .. I (1'!'11 I (\ IIiT ~ W'ITo1' !liT IfTIIfT 
q: tmt m Orr ifiT;tw it I'TW f~ ~ t 
tt ~ mm m t(M'4l ... <-
~ 1ft t ~ it tft;r tfr.nmr t ~ 
tw t.:rr 'fI';r(Y ~ ~~ ~ 
m ~ ~ !liT ltITf 1Ii'Fff ~ it; ftR 
1ft~~m~t? 

Sbri T. T. K.riIIhnamachari: As • 
matter of fact, the arrears of other 
taxes are also collected as land revc-
nue is collected. """"' .... q_ : ~~ ~lf ~ 
~ ftt'lI{I!frif ~ I !jfi'TT ~ ,,",;r) 
R ~ iii t ~ fq qnw. ~ ;ft ~ ~ 
1R 11ft .. it ? 
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Shrl T. T Krjc;h1Iamacbari. I do not 
know. It is an old story. I think it 
is finished. I think I have answered 
that question, not here or in the other 
House. All that I can say is that I 
Can help the hon. Member to find that 
answer. 

-tt !" "f" ~ : ~ itiftRr 
q'fFr t, f~'ijI(I~');f t, ~ 'liT ~ 
;r:{T mrr 'l1IT t I 80 ~ ~ .r ~ 
~ 'IT m: ~ q ifiT ifRnmr it ~ 
~ ~ mrr 'l1IT t, ~ IfiT m Ifrn.'IIr 
~ ? , 

Mr. Speaker: How many cases are 
pending? 

Shrl T. T. K,rlsbnamMbarl: I re-
c:.u 1 fl' notice. 

-tt ~ "'" im : Ifii~ ~ 
it; ~ ClMi,nFWi ;tt ~i >Rfm 

• m:~~nrm;:r~ t, crwft~~t I 
.~ ~if1t; mm«"(l'iiqt 
~ ClMifll(l ~ r:t t .m: ~ IfIl 
~l \Rfm f~ t m q~ 'ffiIT 
ot1V t ? 
bbrl B. R n!tat::at: 'fI'~ \I bnt notice 

as it is a question of details. 

8hrl Bari Vishnu Kamath: May I 
remind the Minister of the statement 
he made in the last session that the 
concerned income·tax authorities 
would look into the reported state-
ment of the former Chief Minister of 
Orissa, Shri Patnaik, that he had 
amassed Rs. 10 crores in ten years, 
end also the reported large number 
of money orders, ten thousand or so 
each of one rupee, received by Shri 
Biren Mitra? Have the income-tax 
authorities looked itllto these matter. 
and have the income amassed by both 
Of them been assessed to income tax? 

Shrl T. T. ltrIshnamaehari: I am 
afraid I have to ask for notice in re-
gard to the I first part. In regard to 
the second ,art. I must ask for more 
information. 

Shrl R. ~ Pnut'it'Y: What is the 
shortfall in the realisation of the 
WtJaith Tax and tl~(' .t::xpt-nditure Tax, 
and which are the states from which 
we are gettlll, mOt'e trxu? 

~hrl Rameshwhr Sahll: r require-
notice. , • 11.'.-_, 

Dr. RaDen Sen: It is commonly 
known that big business houses. in 
crdel to evade lWOlr.e-tax. keep two 
sets of books. Has the Government. 
devised any method to check this and 
to bring to book thOSe rc~ponsible for 
this? 

Sbrl T. T. Krishnamaebart: This 
common knowledge I do not havetbe-
pl'ivilege of sharing with the hon. 
Member. If he will let me have in 
formation, I would ;oC'k into the 
tr.&.tter. 

Shrlmatl Savltri Nigam: May I know 
now far this is C\luect that since 196! 
income-tax Itl\v:I have bf.en changed 
find insertions an.:l sllhtitutions have-
bt'en made as mlln\- as 141 times, that 
thiE has creat.:~i a :r',ucldle in the-
minds of the lJ clime-tax collectors 
and a sense of insecurity in the minds 
01 the taxpaye1'3. and h~l also result-
ed in lesser nLlmbe-:o of new assessees? 

Shrl T. T. Krlshnamal'harl: I do not 
know if all :his fo!loVls as a conse-
qUence of the fint "uution of the 
hen. Member. S" far II income-US 
officers are ~oncerned, I can auure 
the hon. Membl.!:" that there is no 
muddle in their milJd~. In regard to 
the difficulty of pll~ .. mg. I think the 
bon. Member pay;: tax, and I do pay 
tax. I do Ilot t.hink I have found 
any difficulty. 

Shrlmatl Sultri Nigam; I wanted to know wh~th!'r changes have been 
'made 141 time') in thc~e years_ 

Shrl T. T. KrlsbDamacbarl: I would 
like to verify be!oJre I glve an answer 
to that questi'llL 

Shrl R. Bamaaathan Chettiar: 'May 
I know whether due to the increased 
work-load on the income-tax ofJlcerl,. 
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there has been a fall in the receipt 
1)f Wealth Tax and Expenditure Tax, 
'and if so, what steps Government will 
iake to increase the strength of 
income-tax officers? 

Sbrl T. T. Krlshnamacharl: The 
position is this. Over a period of a 
year, the income-tax department haa 
added more than six lakhs of assessees. 
We had about 1.3 million assessees, 
"Bnd they have reached very nearly 2 
million now. They have beten working 
very hard. Naturally we do suffer 
from paucity of oiftcers, and the 
Ministry. is trying to get permission 
from the requisite authority to re-
!Cruit them. 

Llnklnl' of Brahmaputra with Gaqes 

+ 
( 8hrl P. R. Chakravertl: 

'*686 t Sbri JadraJit Gupta: 
• Shrl Dajl: 

Shrl Vishwa Nath PandeT: 

Will the Minister of IrripUon and 
Power be pl~ased to state: 

(a) the progress made in regard 
to the proposed canal. linking Brah-
omaputra with the Ganges; 

(b) the number of rivers which 
will be crossed by the proposed 
Navigation Canal; 

(c) the steps devised to train the 
rivers and redUCe the flooa dQmage 
-caused by these rivers in North 
Bengal; 

(d) whether the new alignment will 
avoid Pakistan territory; and 

(e) whether the economic feasibi-
lity of the project bas been consi-
dered in the context of the savings on 
transit charges, likely to be made 
from the working of the link cmal? 

The Deputy Minister In the MlnIs-
try of Irrigation and Power (Shrl 
Shyam Dbar Mlsbra): (a) As the in-
vestigations carried so far indicate 
high costs for the link canal, further 
.alternative investigations are in pro-

gress. Suitable phasing of the scheme 
is also under consideration. 

(b) The i'mportant rivers to be Clot-
sed by the Navigation .canal are 
Mahanandoa on the Right and Jaldha-
ka, Torsa, Raidak, and Sankosh on the 
Left. 

(c) A statement is laid on the 
Table of the House. [Placed in Lib-
rary, see No. LT-4120/85J. 

(d) Y'es, Sill'. 

(e) Economic feasibility studies are 
not yet made. It will be taken up 
'Olfter investigations and studies men-
tioned in para (a) are completed. 

8hri P. R. Chakraverti: May I know 
whether from the studies made ,0 
far, Government can indicate to u. 
the financial involvement in this big 
project? 

. The Minister of IrrlpUoa and 
Power (Dr. K. L. Rao): As per the 
preliminary investigations that have 
been done sO far, the cost of the sys-
tem comes to Rs. 320 croreS. 

Shrl P. R. Chakraverti: May I know 
whether the Governmenl has assured 
itself that the undertaking of this bit 
project will not stand in the way of 
expediting the tlnal construction of 
the Farakka Barrage? 

Dr. K. L. Rao: This is not linked 
with the Farakka Barrage. The 
Farakka Barrage work is being taken 
up, and will De· completed irrespec-
tiVe of this link system. What we 
are trying at the moment is to flnd 
out whether we can take up this pro-
ject in phases, whether we COBn reduce 
its size and so nn and see whether it 
becomes a manageable amount to 
undertake it in a series of plan per-
Iod. 

Sbri Indrajlt Gupta: In view of the 
increasing difficulties of maintainin. 
the sinooth oPeration of the present 
inland wgter way route between Ben-
gal and Assam through Pakistan, Cd 
we take It that this sCheme for the 
new canal will definitely be taken up • 
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and will the fact that the steamers 
which are plying now through Paki-
stani territory have to pay about 
Ri. 20 crores a year, be taken into 
consideration when . cort\puting the 
economic feasibility of this plan? 

Dr. K. L. Rao: Quite 80, Sir. What 
the hon. Member has said Is really 
very important and will be kept in 
view when making economy studies. 

15ft f1l'~ cnvi~: .. ~ ;rltT 
""~ ~ <nt'T 'Ii) ~!ft, iil"T ~iifrlf' 
~ Iflff ~ ~'mf :or ~~. 'f'lf 
~fir'Twor ~ I tf~ ~ a"T t llfr.;.rr ~~ 
j ff; ~i{ ~ atT Gl1fll" ~ f~ 
~ .-r ~;rr fr.<f'ft ~t ~ ~ 

. ;f~mr ..r~ttm qu~ ~ 
ltiT fti<:iifT lf~ iiITIfm ~ f'!fia.fT ~ 
qr~m I ~~ ~ ftiCf;fT otf7.l' ~)m q"~ 

~ ~Tlf 'f.1f Q<fi '!.~" ~ i>IT~if1 I 

Dr. K. L. Rao: The irrigation has 
been .estimated oat thlrty lakhs of 
acres and We expect about 200 MWs 
of power. When it will be taken up 
and completed will depend on further 
studies to see whether we can make 
this project cheaper. 

Bbri S. C. SahWlta: May I know 
whether these five turbulent rivers 
will also be trained in the Fourth 
Plan and how much of theBe 777 lakhs 
had already been spent? 

Dr. K. L. Bao: Of the amount 
of Rs. 7.77 crores indicated In the 
statement 3.5 crores had been spent 
by the end of the Second Plan and 
the rest is being spent and I think the 
whole amount would be spent. In 
regard to the Fourth Plan, the West 
Bengal Government bad submitted 
68 schemes costing about ~.5 crores. 
It is too early to say how much wUl 
be taken up ·or provided for in the 
Fourth Plan.: 

8hri I. N.' BallU'lIta: The statement 
covel'll aome town protection 8chemes 

regarding Bengal. May I know it 
the Minister is in a position to tell us 
what are the achernes that are likely 
to be initiated in Assam and if 90, 
their costs? 

Dr. K. L. R80: The question pertains 
to the rivers that are being crossed 
by this canal in North Bengal. Tl'rat 
is how the answer was given. With 
regard to the rivers that will be cros-
sed in Assam by this canal, they are 
not many; there wm be no difficul-
ties; 

Sbri Basumat&rl: May I know whe-
ther any target date hoas been fixed 
by which this scheme is gOing to be 
finalised? 

Dr. K. L. Rao: I am afraid It 19 
difficult to say that because further 
financial investigations are necessary 
to see· whether the scheme would be 
reasonable 'Bnd possible to be taken 
up. In the absence of that it is diffi-
cult to say when the project will be 
taken up. 

Dr. Ranen Sen:' The hon. Minister 
says that in view of the high cost that 
will be incurred in this connection, 
some alternative Schemes are being 
considered. What is the alternative 
scheme that is considered·? 

Dr. K. L. Ita'o: The tilternative in-
vestigations are by way of reducing 
the size of the canal and also trying 
to make UBe of some portions of Maha-
nanda and J aldhaka rivers instead of 
digging out oona1s. 

8bri NareJldra Siqb Mahlda: The 
former Chief Engineer of Bombay 
State had submitted to the Central 
Gcarernment a scheme connecting the 
difterent rivers from Ganges to Cau-
very. May I know what are the de-
tails of that scheme aDd when that 
srheme would be put into effect? 

Mr. Speaker: That would be a dlft-
erent thing. 
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Sbrl Slane Narayan Das: What is 
the agency which does investigation 
and is it a fact that that agency luls 
not got sufficient officers to do the job? 

Dr. K. L. Bao: This project is being 
investigated by the CWPC attached 
to the Ministry of Irriration and 
Power. 

Pensioners 

+ r Shri Kapur Singh: 
*687. ~ Sbri P. K. Deo: 

L Bhri NarasimbaRedc1y: 

Will the Minister of FiDaDeebe 
pleased to state: 

(a) whether it is a fact that the 
Army pensioners are drawing in-
creased pen~ions with effect from 1st 
September, 1964; and . 

tb) if'so, whether Civilion Central 
Government pensioners will also be 
riven a similar rise in their pensions? 

'the Minister 01 PlaDDinf (Bhrl D. B. 
Bhapt): (a) No, Sir. 

(b) Does not arise. 

Sbrl Kapur Si.qb: Is it true that the 
army pensioners draw their pays in 
categories depending upon their dates 
of retirement and not on the ranks 
that they last held and the pays that 
they last drew and, if so, why? 

Shri B. R. Bhagat: The pay-scales 
of the defence services were revised 
as back as 1961 taking into considera" 
tion all these factors. Act.aally, the 
date of retirement is important, put 
the average fOr three year3 is taken in 
the calculation. 

Shri Kapur Singb: He has not ans-
wered my question. My question was 
thiS': a person of the same rank, say, 
a Major,-if he retires three years 
earlier, if he retires today, if he re-
ti·res next year-will be drawing 
di1!erent rates of pension which lire 
very dL'proportionate. I wanted to 
know if that is true. It that is 80, what 
is the real reason for this dispropor-
tionate rate of pension; 

8hrl B. R. Bhaeat: This is a ques-
tion of detail. I would require notice. 

Sbri· M. R. KriabDa: May I know 
whether the ratio of LDCs and t.he 
UDCs and other facilities of promo-
tion which are enjoyed by the civili8.1l 
perJonne1 working in the Central Sec-
retariat are applicable to +he civilian 
employees in the defence forces? 

Shri B. R. Bhagat: The tenns of' 
service' of the civilian employees in 
the defence forces are different from-
those of the military personnel. So, 
the two are not on a par. 

ShrI M. R. Kr~: I mean the' 
civilian p:!'l'sonnel in the Central Gov-
ernment Secretariat and the civilian 
personnel workiug in the defence· 
establishments. . 

Sbri B. R. Dbarat: I do not have 
all these details with me. Unless I·· 
get separate notice, I could not ans-· 
wer it. 

Sbri Kapur Slnrb: Is there any 
scheme under the consideration of the 
Government for al,1tomatic adjust-
ment of pensions in accordance with 
the ftuctuating cost of living? 

Mr. Speaker: He said. "No, Sir." 

Shri Kapur .Sln,b: What is the ans-' 
wer, Sir? 

Mr. Speaker: He said,. 'No, Sir." 

Sbri Kapur Slnl'h: Then, let them 
consider such a scheme; because it is 
a sensi·bIe scheme. 

Mr. Speaker: That would be a sug-
gestion for action. He only gives in-
formation. What further can he give?" 

8brl Kapur BbaP: Please 8upport 
me in asking them to consider such 
schemes! 

Mr. Speaker: Order, order. Shri 
Banerjee. 
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8hri S. M. Banerjee: In reply to 
part (b) of the que3tion, the hon. 
Minister said "No.". In view of the 
rising cost of living and the Govern-
ment's failure to hold the priceline, 
may I know whether there is any pro-
posal to revise the quantum of pen-
sions to the civilian employees who 
have retired and who are getting 
meagre amount of pensions, especially 
!the Class III and Class IV employees 
who have retired? 

Shrl B. R. Bharat: There is no pro-
'posal. 

Shrl Buta Singh: I would like to 
know whether the Government have 
'deCided to .give pensions to the pet'-
sons who were implicated in the 
'Punjabi Suba :campaign and whoie 
pensiO!l6 were suspended? 

Shrl B.R. Bhapt: I am sorry I 
:could not follow the question. 

Mr. Speaker: Some pensioners were 
convicted in the Punjabi Suba agita-
'tion and he says their pensions were 
~pped and wants to 'know whether 
-the Government would consider the 
question of restoring those pensions. 

Shrl B. R.Bharat: No, Sir. We do 
not propose to do so. 

8hri Raura: What does he mean by 
llaying "No, Sir?" Does he mean that 
if people take part in these agitations 
pensions would be denied to them? Is 
·there any law by which t~e Govern-
ment is entitled or is empowered to 
deprive such persons of their pen-
sions? 

Shrl Kapur Singh: Is ther~ any 
-et.hical justification behind what ihe 
hon. Minister has said? Let us know 
the law about it. (Interruption) . 

The Minister of Finance (Shrl T. T. 
'Krishnamachari) :My colleague has 
not gone into the merits of the pro-
blem at all. He says he has no in-
formation regarding this particular 
question. 

Sbrl Sbinkre: What about the Minis-
ter? Does he have the intonnation? 
(Interruptions) . 

Mr. Speaker: -Order, order. Shri 
.e. ~l\aturvedl. 

Shri S. N. ChatU"edi: May I know 
whether any representations have 
been received from the pensioners for 
adjustment of their pensions in view 
of the rising cost of living or an ad-
ditil)n thereto by way ot dearness al-
lowance? 

Shr1 B. R. Bharat: We did receive 
some representation. 

Shri P. R. Chakraverti: In cons1c!e-
ration of the fact that the payment of 
pensions is a guarantee against penury 
and destitution in old age, may I 
know whether the Government has 
considered the repeated representa-
tions received from the Old Age Pen-
sioners' Association to consider their 
case in view of the rising cost of 
living? 

Shrt B. R. Bbarat: All those con-
siderations were looked into and we 
have not agreed to revise anything. 

Shrimatl Savitri Niram: May I 
know what is the minimum and maxi-
mum pension which is being enjoyed 
by those who have riven their best 
in the service of the nation and whe-
ther it is a tact that the pensions 
which are given are utterly unsatJ.-
tactory and are not enough even tor 
breakfast? 

Shri B. R. Bharat: This is a limited 
question on which, if such larger 
questions are raised I cannot answer 
them' now. • 

Shrlmatl Savitrl Nlpm: What i. 
the maximum and minimum pension? 

Mr. Speaker: She has done her job. 
Next question. 

Lease 01 Plots In Deihl 

+ 
• J Shrl Rem Raj: 
688. L Shrl Ram Barkh YadaY: 

Will the Minister of Works RIMI 
Houslnr be pleased to state: 

(a) whether it is a tact that the 
time-limit of two years is attached to 
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the allotment of plots made by his 
Ministry in Delhi for completion of 
buildings thereon; 

(b) whether it is also a fact that 
the above time-limit includes the 
time taken by the Department con-
cemed in approving the plan of the 
building due to which the allottees are 
sometimes declared defaulters result-
ing in the exercise of right of re-
entry by the Government and the 
forfeiture of the premium money and 
ground rents paid by them; 

(c) the number of cases of SUch 
forfeitures and the total amount for-
feited on this account from 1949 to 
the end of 1963; 

(d) the amount recovered by Gov-
ernment' as late construction charges 
for granting extension in the said 
time-limit; and 

(e) whether Government propose 
to consider the advisability of amend-
ing the above condition with a view 
to exclude the time consumed in get-
ting the plan of building sanctioned 
and relieve the allottees of the un-
due hardships in the matter? 

The Mlnl8ter of Works &114 Bous-
IDe (Shrt Mehr Chmcl nanna): (a) 
Yee, this has always been one of the 
terms of the lease agreement. 

(b) The time taken tor approving 
a plan by the Land and Development 
Offtcer is included in the periOd of 
2 years mentioned at. (a) above. '1n 
the matter of re-entry by Government 
and forfeiture of the premium money 
and ground rent etc. decision is taken 
on merits in each case. 

(c) and (d). The information is be-
ing collected .aDd will be laid on the 
Table of the Sabha in due course. 

(e) After an examination of the 
cases men~ioned in (0) ancl (d) Dbove 
has been made, the suggestion made 
in para (e) will be considered. 

Sbrl Rem Raj: May I know whe-
ther it is a fact that the tlm.llmit 
condition starts even before the fin.li-
eation and registration of. the lease 

42 (Ai) LSD-2. 

agreement, thus reducing the period 
of two years at the disposal of the 
leaseholder? 

Shrl Hehr ChaDd Kbamla: I also 
feel that the period of 2 years is short. 
But these leases were executed more 
than 40 or 50 years ago. We have been 
following that pattern up till· DOW. 
But after the question had been rais-
e.d by the hon. member, I am having 
the \\"hole matter examined. 

Sbri Hem Raj: May I know whether 
it is a Ifact that in view of the red-
tapismprevailing in the offices, Gov-
ernment propose to exclude the pe-
riod taken for the approval of the 
plan by the authorities? 

Sbrl Mebr Chand KhaDaa: Whether 
it is red-tapism Or great-tapism, I 
am not going into that controversy. 
But I certainly do feel that the plan 
should be sanctioned expeditiously. 
The main idea in allotting these lands 
aDd plots in various parts of Delhi is 
that I want houses to be built. We 
do not want that these plots should 
remain unbuilt; we do· not want that 
there should be speculation in lands 
in Delhi. I want houses to be built 
and for the construction of bOU8e8, 
whatever reasonable facilities are re-
quired, I am prepared to give. 

~ ~ ~ ~:ttiImAT~ 
jfir; If( ~ ~ 1flT f~ ~ 1985 
it Ifi1r ~ ~ ~~l' ? 

~.'"'"":tIlmm~ 
mmw~it;f I 

~ 'l""" : ~ q: ~ t fir; fiRm 
t~1Air.f~t~ ~ ~ 
~ IWmfi t ~ 'Iil ~ ~ q-{ 

~t m:~t~~~1R"* 
t ~ it • 1"ICfilWl~ ~ t ? 

waffIf ~ : q: it nffl tt WT1f 

Ifi1' t I 
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"".-..... ~.~. 
W flfi ~ it iIIl 'If ~ ~ t V"f\' 
(Ai'~it~~~\Ir~t I 

",~~~t m\nritw 
~~~~~t ? 

"" ........... :qt~~ 
..T ~ t, ~!fit tt it ftm it m 
~ ~ I ~ m t ~ t IIiI' qwo 
~W\'o ,"0 t~tmiit~' 
~ f :JrT ~ ~ lAir.f ~ it 
~mt, ~~iIIl~ 
d\'w ~ ~ ~ t, m.ft ~,,­
f\tr.,~.... ~ ~ lit t ~ q 
'3if IfiT ae;..q4lill., ~ f I ~ IfiT ~Ifi 
.~~tt, ~~, ~I 

f~ \'ft 'ri' 

+ 
("" ~ fWWli : 

*6 89. ~ Wfo '(Pf~"",,": 
L aft ~~q qT1. : 

~~m~~ q'~ q: 
ifffi;f Iff f'ql ~ fat; : 

(Ifi) ~ ~r.t f~, 1964 
it 'frof it; ~ ~ ~ 111ft fir-
lPfi ~ to1fi i:t 'Rlilim,., mr 'IT 
fit; ~ ~, ~ ClNf.,tI'i, 
1948 i:t ~ ~ ; 

(.) ~ ~Ifi ~ ~ t 1fiTl:1'T 

A"l't ~ IIil ~ ~ A'lti\' 1fiT 
~ ~~ 1fiT ~ ~ ~, ~ 

('T) zm. ~, l'Il ~aml'CI' t 
~ ~ ~ t fi:tll: ~ ~ ~tfT~ 
~? 

The Deputy MiDlster In the MlnIs-
try of IrrIptlOD and Power (8brt 
Sbyam Dbar Misra): (a) At the last 

meeting of the Fecleration of Electri-
city Undertakings, I hid stated that 
the amendment of the Electricity 
Supply Act, 1943 will be taken up to 
overcome some of the cijffteultles in 
actual wortt.,. 

(b) Under the Electricity Supply 
Ad, increase in the bank rate may 
affect the rates . 

(c) The measures to be adopted ar& 
under consideration. 

.. '" fWd : m ~ lft)~ 
q ~ ~ Fn ¥'lit flri q t'1fi ~ 
• t ~ f1I;;f fipr ~ it f1I;;f f%"'1' 
", .. qf.,i41 ~ ~ ~ ~ it ,-f4: ~ 
t ? 

Dr. K. L. Rao: So far, nowhere the 
Tates have been increased on account 
of the increase in bank rates . 

..,. "'1 fm : \lfT \lfaf .. l4'1 it 
~ ItrofT ~ f ~ ~~ 
IfIl'T ~ ? "' q 1tt'T ~ qf t ~ 
~~~t\"mt~qrlfi~ 
~ ~ Ifi": RIIT ~ ? 

Dr. It. L. Rao: The two pElT cent 
limit will be as it is. The Act i. in-
tended to be amended in order to, 
overcome some of the difficulties that 
were experlen~ during the actual 
working. These, tor example, include 
the diequaliflcation ot M.L.A.'s and 
MoP.'s becoming members ot the Board 
till one year after they cease to be 
members. Then again, the Committee 
of ministers headed by Shri Yenkata-
raman has made certain recommenda-
tions like raising the ,enerai reserves 
and 80 on.. All that will be incor90-
rated in the amendments. 

"" .., ""'Ii : 1fu .~ m~ 
~~~W'q1ff~t~~'f( 
'AWf 'iT fit; fq ~ it q 'Tit it 
~ IfllT if( 1rt1r 1If\' ITt ,,-,' ~ ~ ~ 
~~~~t~qr~l'ft' ... 
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ri\';r ~ 1ftJ Ann ~ I ~ IRT 1Ft 
VN vftfilqq it ti1tnA ~ ~ t 
q~1fPT~~m~q:,? 

Dr. K. L. Bao: No chan'e will be 
made under that particular section. 

"" <I .... " fI'Ift : "'" 1Rft 
q)tIr liT If( ... 1.,418 t fif; ~ 
ifI",f .. tif ~ ~ it ~ ~ ~ ~ 
~~~~tt~tm 
~ IRI't t, ~ ~ q: F<rr t 
Ar\!NWI*lI"'~~ ~ {t ~i 
~ tn'ff (t WT1f aq"1*1 .eli IIit ~ 
~ ~ \If\' \Jf'RiT t I 'I'f\iI' Rmr 1ttff 
dtt ~ it ~ ~ n=tlf ..., trrft 
A1:t, <R: ~·~t, m~ 
ri~wft~fm~mm 
amt'tT Ai ;aqoi'l*,lcH lIlT ~ ;r ~ 
m: ~1Ift~ ii'lim..- ~;;mt?. 

'"'f tilt fin(~ ~"n­
... (-'~f"") : q:~ ~ 
~ t fif; n ~ ",a:qf.,qi ~ ~ q<f 
-rmtl qqttAip~lf( 
fcItt;it ifi"ff;tcn lit ~ ~ t iIrfiA 
~ 1firo!T 4itlr ...... ~ .rt ifI'1ft 
mt 1 ~~ii'lfmt~~ 
~ IIit iIIT ~ t ~ ~ 'fil~­
~~t~~tmAi~ 
"' ~) ~ fiIi1rr wIT ~ ~ t , 

"'l1'f ~ 'II.: Ijq'f 1ft ~ q\' t 
Ai ((Ifi m "'" 9;tI't srtu 1t ~ 
1I1~it~l? Jif~~,cft~~ 
.r~~~it;~~~ro 
~? 

Dr. K. L. Bao: It i8 true that the 
rates are not uniform all over the 
States. With the establishment of the 
regional grids that we hope to build 
in the Fourth Plan we expect that 
there will be greater uniformity of 
rates within the States coming in the 
l'erions. 

Jliqp and Jhopris BeaaoYaI Scheme 

+ 
( 8brt Qulsbaa: 

·"1. ~ ShrI Shiv CbaraIl GtqU: 
L Sbrl 8Jaty Charla Mathur: 

Will the Minister of Works ad 
Roaslllr 'be pleased to state: 

(a) whether it is a tact that all the 
residents of the present temporary 
camps under the Jhuggt Jhopri 
Scheme in the Capital will ,be given 
alternative plots belare 1967; and 

(b) if 10, whether Goverrunent have 
admitted the voters' list of 1961 bye-
eleetion in New Delhi as a lolid proof 
for allotting 80 square 'Yards plots? 

The MiIlister of Works and HoUJtinl' 
(,SbrI Mehr Chand KhaDDa): (a) No. 
Only those persons whO were squat-
ting on public and Government lands 
prior to July 1960, and are not G<lv-
ernment servants or migratory la-
bourers, will be allotted plots of 80 
aquare ylU\de or tenements as and 
when they become avai1able, 

(b) No. 

"" ~: m~"tfit;Rrr 
'!"iT ~ ~ 'fil 2S .... ~ it 
QRT ~ ~ t-tt it ~ m t--
q~mm~~~~· 
it; fl;ro: 1ft' ~ ;:rtf t 1 ~ ~ 
~ 80 ~ ~ ~ IfiT 11AT1: ~ 
~ t ? 

.... .., :~ll~ t 
'f'fI'~~t I ~mtf ~ 
Wi! 1960 it • c. fi It{ t ~ pt 
• , 111 m it 'Met it 1 • 1fT'ff "" 
{If.t 80 'R G\1ft';r ffi t. ~ m 
"""Jt.i, ~~ Of1fi~F-, m 
~ 25 tT3I' ~ 1ft't. I. 

~ 'l""" : f-;A Wttft lIT ~ 
it80~~~'~~~ !R 
~~~t~t,~ ~ 
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f1r.utrr ~ ~ IfiW t ~ ~ ,ft 
~ ~m,-t Ai \ill lAiR ~) 
\i'ifif.t ~ ~ 'iI1i ~ ~ 
~tl~~~tft;rq 
~ ~ ~~ ~l1ft ? 

~~~Q'f:~it ~ 
~ lflf~ ~ lfi1: ~ <tT I ~ 

~ ~ iii' l1<IiT'f ~ .... ~ " 
~~~~~~tro; I ~itm 
m1ffT~~~.ml~ 
;;IT ~ lrolrn" ~ ~ ~~ <tT ~ ~ 
~t~I~~~~~ 
~ ~ ct'r 8"Im: ~ I 

WRITl'EN ANSWERS TO QUESTIONS 

Lady Rardiqe Medical CoI1e~e and 
Hospital 

. -690. Shri Shiv Chalu GQta: Will 
the Minister ot Health be pleased. to 
state: 

<a> whether it is a tact that the 
Workers' , Union of Lady Hardinge 
Medical College and Hospital, New 
Delhi has given notice for going on 
strike; 

(b) the nature of demands of the 
union; 

(c) whether any of these demands 
has been examined by the manage-
ment and are being considered fa-
vourably; and 

(d) if not, the stepts Government 
propose ~o take to avert the strike? 

The MlDister 01 Health (Dr. Sashlla 
Nayar>: (a) to (d). A 30 days Strike 
Notice which has since expired. was 
given on 15th February, 1965. Two 
demands set out in the Strike Notice 
Were: 

(i) to flecure the implementation 
ot the consequences and im-
plications of the Award of 
the Industrial Tribunal pub-
lished on 3rd Deeember, 1984, 

(ii) to press for a judicial en-
quiry by a retired High Court 
Judge into the cancellation of 
registration of this Union and 
registration of another Union 
instead. 

The award ot the Tribunal has been 
implemented already :by the Manage-
ment. The cancellation of the regis-
tration ot the Union has been· done 

. by the Registrar of. Trade Unions in 
the exercise of his functions and does 
not concern the Management. 

TraDSactioDs between Orissa Govern-
ment and OrIssa Agents 

-en. Shrl Bart Vishnu Kamath: 
Will the Minister of Fbwaee be 
pleased to state; 

<a> whether it is a fact that the 
special audit report on the transac-
tions between the Orissa Governmeat, 
and ''Orissa Agents" has been sent to 
the Governor of that State; 

(b) if so, when; and 

(C) whether the receipt of the said 
report has been acknowledged by the 
Governor or on his behalf? 

The Minister of P1anniDc (8hrl 
B. B. Bhapt): (a) Government un-
derstand from the Comptroller and 
Auditor General that the results of 
the special audit referred to were 
communicated to the Government of 
Orissa on the 23rd July, 19M. ins-
pection Reports of this nature are, 
according to the normal practice not 
regarded as Audit Reports prepared 
for submission to the Governor under 
Article 151 (2) of the Constitution. 

(b) and (c). Do not arise. 

Shortage of water in Netajl Napr. 
New Delhl 

( 
Shri It. C. Sharma: 
Shri A. V ..... havan: 
Shrl Lakhmu Bbawanl: 
Sbrl Yallhpal Slqh: -.s.t Shrl Kapar Sbal'h: 
Sbrl Onkar La1 Berwa: 
Shrl p. H. BIleel: 
Sbrl Bamesbwar TalaUa: 
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Will the MiIUfster of Health be 
pleased to refer to the reply given to 
SIlori Notice Question No. 19 on the 
18th April, 1964 regarding the short-
age ot water in Netaji Nagar, New 
Delhi and state: 

(a) whether the assurance ot giv-
ing full relief by September, 1964 has 
been tulfilled; 

(,b) whether it is a tact that unhY-
gienic conditions prevail in Netaji 
Nagar as the flush tanks on the terrace 
and tapS in 'bath-rooms on the first 
1loor have been absolutely dry for a 
long· time; 

(e) whether it is also a fact that 
the supply has been reduced to a 
trickle only; and 

(d) if so, the action Government 
propose to take in the matter? 

The MlDJster of Health (Dr. SashUa 
Na,...): (a) No, Sir. A statement giv-
ing the reasons for delay is as fol-
lows: 

STATEMENT 

It was stated in reply to part (C) ot 
the Short Notice Question No. 19 ans-
wered by the Minister for Health on 
the 16th April, 1964 that substanitial 
relief to the residents of Netaji Nagar 
would be possible only by September, 
1964: when 10 million gallons per day 
of water was expected to be availa-
ble from the new 40 million gallons 
per day plant which was under con-
struction at Wazirabad. The 10 mil-
lion gallons . per day plant has been 
commissioned with effect trom the 6th 
January, 1965, but it has not so far 
given the desired relief to the colon-
ie. in South Delhi areas becauae of 
dlftl.culty in completing the piPe line 
beeauae of squatters. They could only 
be cleared recently with great difli-
culty. The booster pumping station 
being SAt up at Patel Nagar hu alBo 
not started functioning uptil now. The 
Ddhl Municipal Corporation authortt-
1811 are taking action on high priority 
basia to ensure that this station starts 
functloniDg by the end of April, 1966 
.. tar as posaible, but latest by the 
15th May, 1965. ThIs would provide 

an additional quantity of 3 m.Ullon 
gallons of water per day to the colon-
ies in South Delhi, inc1udin, Netajl 
Nagar. 

In the meantime, a tube-well hu 
been installed in Netaji Nagar an4_ 
has started functioning with effect 
from the 30th March, 1965. 

(b) Overhead tanks on the terrace 
of some quarters have not been get-
ting water supply from the 2nd week 
of March, 1963. In some quarters 
water does not flow normally in the 
bath-rooms taps of the 1st floor 
quarters. 

(C) The pressure at water in suppl7 
lines is low. 

(d) This has been explained in the 
statement referred to in part (a> ot 
the reply. 

FIre In Srlnapr L.I.C. 0tIlce 

r Shri SareDdra Pal 81DP: 
8hri Sh1'ee NaraflUl 0..: 

t Shri Hakam CbaJld 
.8H. KachbavalJa: 

Shri 0Ilkar Lal Berwa: 
Shri Yudhvlr 81qh: 
Sbri Vlshwa Nath PaDcIer': 

Will the Minister at FIDaIIce be 
pleased to state: 

<a) whether it is a fact that recent-
ly fire broke out in the new LtC 
buildin, in Srinagar cauaiD.I conside-
rable damage to the property and re-
cords ot the Corporation; and 

(b) if 80, the causes ot the outbreak 
of the flre and the rough estimate of 
the damage done by it? 

The MlDJster of P'laImlIl&' (Shri B. B. 
Bharat): (.) and (b). A flre broke out 
On 11th March, 1965 in a bulldinl 
owned by Srinagar Municipality. The 
Corporation'. office was located in the 
second floor ot this bulldlDg. There 
has been considerable damap to the 
omce turniture and ftttiDtJ. type-
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wriwrs and oftlce records. The total 
108& is estimated at Rs. 25,000. 

The caUSe of the fire is not yet 
known. 

r Shri Gopal DaU Meql: 
"'695. ~ Shri Abdul GbaDl Goal: 

l Sbrl Saumaal: 

Will the Minister of PIaJmInc be 
pleased to state: 

(a) the number of States that have 
set up planning bodies which are ful-
ly equipped with and manned by eco-
nomic and technical experts; 

(b) the number out of them who 
undertake occasional plan apprailals 
anel submit their report. to the Plan-
ning Commission; and 

(c) whether the Planning Commis-
sion have ever demanded reports from 
t.hose planning bodies which do not 

do so regularly? 

The MiDlster of PlaDaiDg (Shri 
B. R. Bbapt): <a> Planning bodies 
organized on different lines, have 
bE>en set up in all the Statee. 

(b) and (c). The State Governments 
are required to furnish periodically 
prol1'8as reports and other adminiltra-
tive reports and documents on the 
operation of the Plan. 

*696. 1ft' fA ... ~ 
.n ~ ~ q ~~ t1fr ~~~ 
fit;': 

(~) m q \R t f.I; lJR. 1964 
it; ~ 81fi ~ .. 277. 76 ~ 
~~it;m 

(.) zm ~J (fT ~ ~ ~ 
Cf1fom.~ ~it;~m~ 
'm'!f ~? 

-.... ~~(.~ 
'"I) : (II)) 31~. 1964~~ 
., fiT iAim ~ 277. 46 ~ 
met 

(w) ~ un.- 11>1 ~ rn 
t ~ ~ ~r"1'4" it flA ~ 
~~t.~~Niif~q 
tl 

west German InduatrlaJ.llte Delep-
tlOD'S Vimt to IndJa 

r Shrl Yashpal SJnib: 
I Sbrl Bbagwat ilia Asad: 
I ihri P. C. Borooah: 

Shri Subodh 1IaDada: .. 
Shri S. C. Samanta: 
Sbri p. R. Chakra"ertI: 
Shr1 Rameabwar TaatIa: 
MabaraJkumar Vljaya 

AnaIlc1a: .,9'7. ~ Shri R. S.Pandey: 
Shri Rem Raj: 
Shrimati Savitri Nigam: 
Sbri Sbam LILl Saraf: 
Sbrl KoUa VenkaJah: 
Shri KapUr Sm..: 
Sbri P. K. »eo: 

I Sbri Narasimb.a Reddy: 
l S1trI D. D. Mantrl: 

Will the Minister of Pbwloe be 
pleased to atate: 

<a> whether 30-member delegation 
of West German Industrialists and 
Businessmen visited India to explore 
the possibilities of larle-scale iDvett-
ment in India. and 

(b) if so, the speciftc proposal. 
made to Government and the latter's 
reaction thereto? 

The MlBIIter 01 PIanJalq (SIIri 
B. R. 1IIIapl): (a) Yes, Sir. A dele-
gation of 33 leading German meta.-
trialists and banker. visited India 
during the period January 16 to :r.'b-
ruary 5, 196&. 

(b) This de1eption was on a fact 
AMinI mission far the purpose of 
acquaintin, itself with current ecODO-
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mic cond.itioJU, and investment oP-
portunities in India. N{) specitlc pro-
posals were made~ 

Power ertsJs in Delhi 

r Shrl D. C. Sharma: 
J SbrI Mlahwwar NaIIt: . 

*191'1 SbrimatJ Savitry NIP.: 
L ShJ'i Ballalki: 

Will the Minister of ImcatioR and 
~r be pleased to state: 

(a) whether Delhi is again faced 
with a power crisis as a result of the 
Punjab State Electricity Board's deci-
sion to suspend the supply of 20,000 
kw. from Nangal -started in August, 
1964 to meet the Capital's needs when 
the 'C' power station was closed; and 

(b) if so, the steps taken or pro-
posed to be taken in the matter? 

The Mlnlster of Ir~atloR and 
Power (Dr. IL L. Bao): (a) No, Sir. 
Punjab State Electricity Board have 
agreed to supply additional power of 
20 'MW to Delhi, with the proviso 
that during the months of April to 
June 196:\ the additional power de-
mand would be limited to 10 MW, if 
necessary. 

(b) Does not arise. 

JI'blancin, of Medical J:dueatioDs 

.700. f Sbri Y8IIhPaI Slqh: 
'\. Sbri P. C. Borooab: 

Will the Minister of, lIealth be 
pleased tu state: 

(a) whether her attention has been 
drawn towards the speech of the 
Chailrman of Univerait1 Grants Com-
mission, while inaugurating the fifth 
annual conference of the Indian As-
sociation for the Advancement of 
Medical Education, that a University 
Grants Commission type a~!)C'Y 
should be created to finance lnt"dical 
education in India; and 

(b) if so, the reaction of GrJVern-
ment thereto? 

The Miai8ter of Healtb (Dr. I!iIlllbUa 
Nayar); (a) Yes, Sir. 

(-b) It is proposed to appoint a 
Committee to go into every aspect of 
th. matter. 

a.ral BoaIDa' Scheme in RaJutbaD 

1800. -Sbri Kami SiD&'hji: Will the 
Wnister of Works aDd Hoaslq be 
pleased to state the amount sanc-
tioned tor Ru.ral Hou.sing Schemes 
during 1964-65 for the Rajasthan 
State? 

The Minister of Works aad Hou-
ing (Shrl Mehr ChaDd Khanna): The 
total amount sanctioned to the Rajas-
than State under the Village Housln&' 
Projects Scheme during 1964-65 ~ 
Rs. 3.58 lakhs-Rs. 1.58 lakhs from 
Plan resources and Rs. 2 lakhs from 
Life Insurance Corporation funds. 

~~ .4.,f<oif ~ ..,.. .... 

1801 ......... "'t ~ : 
IflfT mr Q\' q ~ ~ PIT It>~ 
fir; 

(If;) eqror ~ .. ~ l1lrr-
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~ t ; 

(.) .rr 'II hi ifirf(141 ~ ft-
~ !!fIT ltlT ~ .tt!W ~ t ~ 
~ 'WiT ~ ~ (t;r(f ~ 
~t : ~ 

fW*"" (~f80 "0 , ..... '.'(1): 
(1fi) ~ ('f). ~ ~ ~ ~ 
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~ ifillt~ ~ iti r~ tim ~ 
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~~f.rtmur~ (~~ 
F) tm-mrittn%~ I ~ 
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~"'1'/f if~ i I 
DODaUOIIIII to Trusts and IlUltitatiou 

180Z f Sbrimatl Bavltri N1pm: 
• \. Shrl Yashpal SIDIh: 

Will the Minister of FiDance be 
pleased to state: 

(a) whether the approval of tax 
autboritles in respect of donations to 
those trusts and institutions where 
the donors are allowed rebate of inte-
rest is kept pending for a very long 
time; and 

(b) if so, the reasons therefor and 
steps proposed to be taken to expe-
dite disposal of such case? 

The MiDister 01 FlDance (Sbrl T. T. 
Krishn,machari): (a) No, Sir. It has 
been' ascertained that such applica-
tions are disposed of expeditiously. 

(b) Does not arise. 

SelZ1U'e 01 Gold in Calcutta 

1803. Shrlmatl Savltrl NIpm: Will 
the Minister of Finance be pleased to 
state: 

(a) whether gold bars worth Rupees 
two lalths were recently seized in 
Calcutta; and 

(b) if so, the result of the investi-
gation made in this behalf? 

The MlD.lster 01 FiDaDe. (Sbrl T. T. 
Krtsbnamacharl) : (a) On the 26th 
December, 1964, the Calcutta Customs 
autihorities searched the residential 
premises of a businessman and seized 
gold value at Rs. 84,529 at the inter-
national price, and approximately 
Ri, 2 lalths at the local market price. 

(b) Investigation. in the ease are 
in proar_. 

( ~ "..m1 " ftnl ~i("ii( 
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UDder-Employment 10 Baral 8eet. 

r Shrl P. R. Chakravenl: 
1806. ~ Shrl P. C. Borooab: 

L Shri SadblDlAl Das: 

WUl the Minister of P1aJmIDK be 
pleased to state: 

<a> the extent of change brought 
about b1 the Third Five Year Plan in 

the magnitude of under-employmentt 
in the rural sector; 

(b) the achievement of the rural' 
works programme, which had been· 
introduced in selected blocks to alle-
viate the problems of under-employ-
ment; and 

(c) the extent of idle spell among 
agricultural workers in clliferenl 
States? 

The MiDJster of Planolo~ (Shri B. R.. 
Bhapt) : (a) Estimates of the extent 
of change in the course of the Third 
Plan in the volume of under-employ-
ment in rural areas cannot yet be 
made with any precision; 

(b) The total expenditure on rural. 
works in the Third Plan is expectecil 
to be about Rs. 18 to 19 crores. In 
the last year of the Third Plan the 
programme would provide employ-
ment roughly to about 350,000 persona 
for an average period of 100 days in. 
the year; 

(c) Slack agricultural seasons in· 
different parts of the country range 
between 60 and 180 days in the year. 

EIertricity Duty 

1807. Shri Mohammad EUas: Willi 
the :Minister of JrrIptioo aDd Power 
be pleased to state: 

(a) whether the Electricity Duty 
imposed by the State Governments 
is recoverable for electricity for elec-
tricity generated, purchased for 
supply and consumed by the multi-
purpose River Valley projects consti-
tuted under the Act of Parliament; 
and 

(b) whether any proposal for the 
realisation of duty from such pro-
jects has been approved by the Cent-
ral Government and if so, the reasons· 
therefor? 

The MiDJster of JrrlpUoo and 
Power (Dr. It. L. RaO): (a) Ill. 
accordance with item 58 of List n 
(State List) in the Seventh Schedule-· 
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of the COJlltitution of India the State 
Governments are empowered to levy 
taxes on the consumption or sale of 

,electricity. Under Article 288 of the 
Constitution State Governments 
cannot imp~se any tax in respect of 
electricity generated, consummed, 
distributed or sold by any authority 

,established by a law made by Par-
liament for regulating or developing 
any inter-state river or river-valley. 

(b) The reply is in the negative. 

Demolition of JhUCries In New' Delhi 

r Ibrl R. S. Pandey: 
1_. ~ Sbrl Ulkey: 

L Sbri Radhelal Vyaa: 

Will the -.mi.ter ot Works and 
H~ be pleased to refer to the 
J'eply given to the Short Notice Ques-
tion No. 2 on the 4th December, 19M 
and state: 

(a) whether, it is a fact t.hat 145 
families comprising of about 1025 
persons had been left without' being 
provided with alternative acommo-
dation consequent on the demolition 
of Jhuggies at Vinay Marg, New 
Delhi; 

(b) if so, whether Government have 
since given them alternative aceom-
'modatlon; and 

(c) if not, the reasons therefor? 

The Minister of Works and Howdnr 
(Sbri Mebr Chand Khanna): (a) to 
(c). All the 1339 squatter families 
removed from Vinay Marg in Cba-
nakyap1U'_ ware oftered alternative 
accommodation. ot these 11941 fami-
lies accepted the offer and were allot-
ted plots in the colonies at Madangir, 
Wazirpur, Narairia and JIlajatgarh 
Road. The remaiD1ng 14:1 families did 
not avail ot the offer of alternative 
accommodation and presumbl1 made 
·their own arraJlleDlenta. 
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Sarojini Napr Market, New DeIIU 

r Sbri Bukam Cha_ 
1810. ~ KaebJaavaiya: 

l Shri Bade: 

Will the Minister of Works and 
BouiDg be pleased to, state: 

(a) whether it is a fact that a new 
market is being built opposite the 
Sarojini Nagar (Main) Market New 
Delhi in place of the unauthorised 
structures which were destroyed as 
a result of a fire in October, 1M3; 

, (b) whether it is also a tact that 
Its close proximity to the two Muni-
cipal schools in the above colony is 
likely to affect the studies of the 
children reading in these schools; and 

(c) if so, whether this aspect was 
taken into account before undertak-
ing the construction of this new 
market? 

Tbe Minister or Works and HowdD&' 
(Shrl Mebr Chand Khanna): (a) to 
(c). A laree number ofkhokhas in 
Sarojini Nagar were destroyed by Are 
in October, 1983. A market provid-
ina 120 shops has since been built 
on the site. The market does not 
affect the studies of the children in 
the two schools nearby. One of these 
-a Muncipal Primary School-is sepa-
t'ated from the market by an open 
space 30 feet wide. Even so, a wall 
will be constructed between the mar-
ket and the school to avoid any possi-
ble disturbance to the classes. The 
Nursery school, run by the Bharat 
Sewak Samai, is still further away 
from the ma.rket. 

Quarten In aa.u.rt.buparaa, 
New DeW 

( Iltrl P. C. BoreoaIl: j Shri P. It. Chakraverti: 
Shrl Su""" HaIUlda: 

1811. Sbrl S. C. Samanta: , I Sbri M. L. Dwinell: 
Shrimati Lumi Bal: 

L Sbri Laklunu Bhawani: 

Will the Minister of Works uul 
HouiD&' be pleased to state: 

(a) whether it is a fact that a larle 
number of new Government-quartel'J 
constructed for Government emplo-
yees in Ramakrishnapuram, New 
Delhi, are lying vacant and unallotted 
for quite long; 

(b) if so, the number of quarters 
of each category and for how long 
they are lying vacant; 

(c) whether the Technical Exami-
ner has withheld his approval of 
tbese quarters owing to certain tech-
nical defects; and 

(d) if so, the nature arid extent 
ot the defects and when they are 
likely to be allotted! 

The IIiAIskt' of WorlUl and BousiIaC 
(Shrl Mehr ChaDd KhaIllUl): (a) and 
(b). No. About 3000 re.idential quar-
ters are under construction in Rama-
krishnapurarn. Of these abOut 880 
are nearly ready for allotment. 
These quarters will be allotted as 
soon as the Municipal Corporation of 
Delhi are in a position to lupply 
water. The likely date is the ftr.t 
of July I". 

(c) No. 
(d) Does not arise. 

states Emporia in Deihl 

~ Sbrl P. C. Borooah: 
Sbrl A. N. Vld1a1a1lkar: 

1111. Shri Yashpal SlDrb: 
L Sbrl Sham La. Saraf: 

Will the Minillter of W..... .... 
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B01ISIDg be pleased to state: 

(a) whether an All-India 8uper-
market with all State Governments 
emporia in it is proposed to be set up 
in New Delhi; and 

(b) if so, the steps taken to esta-
blish the market? 

The Minister of Works aDd HoaslDc 
(Shri Mehr ChaDd Khann'): (a) 
and (b). A site on Irwin Road is 
being developed for allotment to 
State GovernmentsfUnion Territories 
for the construction of their emporia. 
Out of 22 plots to be carved out, 18 
plots have already been earmarked 
for allotment to State Governmentsl 
Union TerritOries who asked for 
them. 

ArricUltare FiDaace Corporatloa 

(a) whether any health ,experts 
from U.#3t,A. 'Jhave been invited by 
~over~ent so far for various pro-
Jects In the States as well as in the-
centre, both through official and non-
official Agencies; 

(b) whether they have visited any 
cities and villages in our country and 
if so, the names of those places; and 

(c) whether any report has been. 
presented by them and if so; the main 
features thereof? 

The MiIlIster of Health (Dr. Sushila 
Nayar): (a) Yes. 

(b) and (c). The information is-
being collected and will be laid on 
the Table of the Sabha in due course. 

Family PlanniDg AsaoclaUou 

1815. Shrimatl Savitrl NlPm: Will 
1813. Maharajkumar VJjaya Alwacla:" the Minister of Health, be pleased to-

Will the Minister of Pbwlce be pleas- state: 
ed to state: 

(a) whether the World Bank oftl-
cials who arrived in India on a study 
tour of Tanjore District to study 
matters relating to Agriculture FIn-
ance Corporation have completed their 
study and submitted the report; 

(b) if so, the result thereof; and 

(c) the assistance likely to flow out 
of the report! 

The MiDJster 01 FIDaaoe (Shri T. T. 
Kdsbnamacbarl): (a) No ofllclal or 
expert of the World Bank has been 
deputed to Tanjore district exclusi-
vely for studying the requirements in 
regard to medium or long-term 
credit tor financing agricultural deve-
lopment. 

(b) and (c). Do not arise. 

IIealth Expert. from U.S.A. 

181&. 8brl KeU. V_kal• h : WID 
the Minister of Health be pleased to 
atate: 

(a) whether it is a fact that lOme 
of the Family Planning Associations 
are unable to carry on thel.r work 
because of non-availability of sufIl-
cient grants at the proper tUne; and 

(b) if so, the steps Government 
propose to take to set matters right. 
in this behalf? 

The MlDJster 01 Health (Dr. SubiIa: 
Nayar): (a) and (b). It is a fact that 
some family planning association.t 
are finding difficulties in carryin, on 
their work as grants are released 0Dl7 
after their accounts have been 
received through the State Govern-
ment. In order to remedy the situa-
tion a revised procedure is under 
consideration by which the voluntary 
organisations can recoup their funds 
without delay provided' they keep 
their accounts regularly and send 
certain returns punctually. The 
associations will be required to send 
in the month of February the audited 
statements of accounts and progreu 
reports for the previous calendar 
year. On receipt of these accounts 
tile Governmeni of Jndia wID make 
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an advance payment of half the grant 
for theflnancial year commencing on 
the 1st April. Balance of the grant 
for the year will be sanctioned on 
receipt of accounts for the period 
from 1st January to the end of June 
in the month of August. A detailed 
procedure and time schedule for the 
receipt of the statements through the 
. di8trIct authoritie8 and State Govern-
ments is being laid down. 
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Dam at Tenacbat 

[ Shrl S. C. Samanta: 
t81'7. t Shri M. L. DwIYedI: 

8hr1 Subodh 1I.auda: 
Shrl B. K. 0.1: 

Will the Minister of Irrtptioa aud 
Power be pleased to state: 

(a) when the construction of a 
fifth D.V.C. Dam at Tenughilt will 
commence; 

(b) the approximate height of the 
dam; 

(c) whether cost of construction 
has been worked out; and 

(d) the area of land that will be 
benefited by this dam? 

The MbWlter of Irria'atloa &lid 
Power (Dr. K. L. Bao): (a) The Dam 
will not be executed by the D,V.C. 
but by the Government ot Bihar who 
have already commenced the preli-
minary works. Actual construction 
of the Dam is expected to commence 
in the next few months. 

(b) The height of the dam will be 
about 135 ft. above the river bed in 



Written AnltDers APRIL 1, 19&5 Written Answer! 

the first Itage to ,ive a regulated 
discharge of 600 cuseCI. ProviJlO1I 
will be made in the foundation to 
permit future raising of the dam to 
a height of 164 ft. for a regulated 
discharge of 900 cusecs. 

(c) The Dam is expected to cost 
about Rs. 17.5 crores. The detalled 
project estimate is, however, under 
preparation. 

(d) No irrigation is envisaged from 
the Dam. This is purely an indus-
trial and domestic water supply 
scheme for meeting the requirements 
of water of the proposed Bokaro 
Steel Plant and other indu.triee in 
the region. 

Denlopment 01 Area Ar01Ul4 Delhi 
1811 f !!lui Dhuleshwar Meena: 

. L Shrt Bamachan4ra Vlaka: 

Will the Minister of Health be 
pleased to refer to the reply given 
to Unstarred Question No. 229 on the 
9th September, 1964 and atate: 

(a) whether the question of setting 
up an authority to ensure co-
ordinated development of areas 
around Delhi and situated in Punjab 
lind Uttar Pradesh has lince been 
examined; and 

(b) if so, the result thereof? 

The Minister of Health (Dr. Sushlla 
Nayar): (a) and (b). As it has not 
been possible to set up a Statutory 
Council for the National Capital 
Region, Government have decided 
that the high-powered Board set up 
in July, 1961, to seCUre the ::ollabora-
tion of the Governments of uttar 
Pradesh and Punjab in the formula-
tion and implementation of the Malter 
Plan for the Delhi MetropOlitan 
Region .may . start functioning. 

~~~"~1WI'Tmt 

'"'" 
18 19. ~ ""'''''( trmn : lRT 
~ ~ !WTImf~q:~~~ 
~ fit; : 

(~) lRT tft " t Ai ~ ~ 

ift~ '" JS~ - n wf\", mt 
~ 'liT w-.. t. ~ ~ it 
~t 

(w) m F. m fif;or fltiif ~ 

it~~t 

(If) IRT _ "rn it; ~ 
it~~1nf~mr,""; ~ 

('If) mtt.,"Wq"{~~ 
~ IflfT 5(f(ffilq I t 7 

~.wmw~ (tft.-
~ at) : (Iff): t (If) f@ft it 
~'Ii ~~~~tt, 
~t.~~~~~1 

(1f) ~ ~ ~ ~ it 1ft ~« 
~~;;mnl 

Electric Fans in Government Quarten 
( Shri P. R. Cbakraverii: 

1810. ~ Shrt P. C. Boroeah: 
l Shrilaa:tl Sav1trl NI,..: 

Will the Minister of Work!l and 
Houstnc be pleased to state: 

(a) whether Government have had 
under consideration the question of 
providing electric fans in Class IV 
Government employees' quarters in 
Delhi and New Delhi; 

(b) if so, Government's decision in 
thil'i regard; 

(c) the estimated cost that will be-
involved for providin, fans in these 
quarters; 

(d) the reasons for not providing 
this basic amenity in the small quar-
ter!! of Class IV employees; and . 

(e) which categories of liovern-
ment employees' quarters are pro-
vided with (i) two fans and (ii) more 
than two fans? 
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'l'Jte ..... "'r of worq and BousinJ 
(Art "elar CIwId Khan!).): (a) 
to (d). Government have considered 
the question of providing ceiling fans 
in Cla.. IV quarters. In addition to 
the quarters of this type in the 
,eneral pool under the Ministry of 
Works and Housing, there are similar 
quarters under other Ministries, such 
as Defence, Railways, Communica-
tions (P. & T.) 'etc. Any decision 
to provide ceilin, fans tor the ,ene-
ral pool quarters would have to be 
made applicable also to the quarters 
under the other Ministries. It would 
also have to be made applicable to 
all places in India where Class IV 
quarters of any Ministry ot the Cen-
tral Government exist. It was esti-
mated that this would involve Goy-
ernment in expenditure of several 
crores Of rupees and because ot' this 
the Government were unable to 
accept the I)roposal. However, til 
assist the Class IV employees in the 
matter, Government have introduced 
a tebeme for ~ant of loans for pur-
chase of table fans. 

(e) One fan in houses tor em-
ployees drawing not less than Rs. 110 
but less than Rs. 400 per month and 
three or more flUl8 in houses meant 
tor officers' drawin; Rs. 100 per month 
or more. 

Twe·ReoIIutd GoYel'lUlleDt Quarters 
la New Delh1 

{ 
8JarI P... a..ua.erii: 

1ft!. Shri P. C. Borooah. : 
Shrlmati Savltrt Nipm: 

Will the Minister of Works and 
Roasl~ be pleased to state: 

(a) whether the late Pandit Nehru 
during an inspeetion visit ot the 
quarters in Ramakrishnapuram, New 
Delhi, had remarked that no Govern-
ment employees' q.uarters .hould 
have less than two rooms; 

(b) if 10, the number ot two-room-
ed quarters which have Ii nee been 
planned and constructed tor Claa IV 
Government employees durin, 19M; 
and where; arid the number ot luch 

quarters to be constructed durin, 
1965; anel 

(c) how the covered area of the 
new 1,. built two-roomed quarters 
referred to in part (b) abOVe eom-
pares with that of single-roomed 
quarters with kitchens built previ-
ously'! 

TIae lIIDWer ., "orb &lid BoIIIIq 
<Shrl Mehr CIwId Khanaa) : (al 
yes. 

Cb) The number of two-roomed 
quarters built in 1984 and expected 
to be completed during 1965 are' 
indicated below: 

Delhi 
Faridabad 
Bombay 
Nagpur 

1964 
552 

1965 
168 
312 
160' 
40 

(c) The covered area in both cases· 
is the same. 

TaxatlClll' _iii..,. Comm' __ 

r 8brf Kapur SIDP: 
1822, ~ Shri P. It. IDeo: 

L BbrI 'Narulmha ~: 

Will the Minister of Finance be 
pleased to state: 

(a) wbether it is a tact that. the 
U.P. Government haVe suggested to 
the Centre to set up a fresh TaxatiDn 
Enquiry Commission for the eii.Ure 
country; and 

(b) if so, the reaction of Govern-
ment in this regard? 

The Mlnlster of FInaace (Sbrl T. T, 
Krishnamacharl): (a) A view that 
t'he time was ripe for the appoint-
ment ot a Taxation Enquiry Com-
mission was expressed by the U.P. 
Chief Minister at a meeting ot tbe' 
Committee of the National Develop-
ment Council on Resouree.. No 
formal suggestion in this regard has 
however yet been received by the 
Centre. 

(b) Does not arise. 
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{ 
Shri J[apur SlDrb: 

111ft. Shri P. K. Deo: 
Sbrl Naraslmha Reddy: 

Will the Minister Of Health be 
pleased to state: 

(a) the average time that a doctor 
-devotes per patient in'a C.G.H.S. dis-
pensary in Goverpment colonies and 
the thickly populated areas of the 
'Capital; and 

(b) the average monthly attend-
:ance ot patients per dispensary? 

The Mbdster 01 Health (Dr.8aab11a 
Nayar): (a) (i) Government Colonies 
'3',5 minutes. 

(ii) Thickly populated areas. 3'3 
·minutes. 

(b) 11,600 patients. 

.r 15ft' 11'! ~ : 
!824 L~ tinA ~ : 

~ """ ~ q ~ if>1' ~ 
,~ Ai 

(lfi) !Nf ~~ it Ifi1fT q: qm 
~ ~ if>1ftm iii\' t Ai th:~ 
1fj"*4F.,i411flT ~ m1m1T ~ ~ 
~ ~~ ~ ~ ~q ~ "qr;{ 

lJftT" ~ w \in ,; m 
(w) ~ ~, m ~m ~ ~ 

~~~t ? 
f1ftr ~ ( "" ftro ~o PI1ff-

~) : (Ifi) ;'1ft ~ I 

(w) ~ tT ~ iff tlm' I 

Disclosures of Ccmcealed IDcome III 
Abmec1a1la4 

18!5. Shri R. Baraa: Will the 
lMinister of FIDaD.ce be plealed to 
;state: 

(a) whether roadside hawkers in 
Aihmedabad have declared their eon-
cealed income on the 24th February, 
1964; and . 

(b) is so, the total number of 
voluntary disclosures made in 
Ahmedabad so tar? 

The MiDlster 01 FlDaDee (8hrl T. T. 
Krlslmamacharl): (a> No, Sir. 

(b) Does not arise. 

;rqr ~ ~ ~ ~ <tt 1i\lT 
Ifi~it fir; : 

(Ifi) INr q R t fit; fRtt IflT 
~ it 1I'roI' !fit qf'(cm: ~ 
~ ~ifi(iljdr'l4ifi f"II4rf ... d ~ 
it wA P qftm ~ ~ 
Iflt ~ ~ m ItiT ~ fiI;1rr 
t ; ~ 

(w) ~ ~, m ~~ Iflt 1{W 
~~~~? 

~ ~ (wro ~ ;mr(): 
(Ifi) ~ (V), ~ umu ~ 
it ~ 'lro'I' ~ it; ~ 'IIror it; 
~~~ itp~ 
fmo:rrf tfi ~ n1 tTIfi lfiTt m-
:;nfuri ~ '5ITCd' ~ pr t 

Construction 01 ExperiIIlental HCIUM 

1818. Sbri VI8bW& Natb PaD4eJ': 
Will the Minister of Works &IMl 
Bonlinl' be pleased to state: 

(a) whether Government are 
considering to enforce a scheme on 
construction of experimental and 
ciemODJtration houses aDd builc:l.iD8S 
in urban areas; 
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(b) if so, the details thereof; and 

(c) the total amount spent on such 
type 01 experimental and demons-
tration houses? 

The Minister of Works and Hous-
Ing <Shrl Mehr Chand Khanaa): 
(a) On the 19th January, 1965. the 
Government of India 8anc!ioned a 
Scheme for the construction of 
experimentalldemonstration houses/ 
buildings in urban areas. 

(b) A copy of the Scheme is placed 
on the Table of the House. [Ptaced 
in library, ,ee No. LT-4122/65]. 

(c) Nil so far. 

Oral Contraceptive 

{ 
Shrl Ramesllwar Tantla: 

1829. Shrl P. C. Borooab: 
8hrl P. It. Chakravertl: 

Will the Minister of Health be 
pleased to state: 

(a) whether it Is a fact that a 
doctor in Calcutta has discovf't'ed an 
oral contraceptive: 

(b) if so, whether G"vemment 
have asked for a detailpd report 
from the 'doctor; and 

(c) whether Government are also 
considering to introduce and advise 
the people to use this method for 
checking the iI'owth of population? 

The Minister of Health (Dr. Sushlla 
Nayar): (a) to (c). Tr:1l1s of a 
contraceptive, claimed by a Calcutta 
doctor, were undertaken by the Gov-
ernment of India and it was found 
effectIve in 50 per cent cases. The 
use of this drug (metaxyl\) bydro 
quinone) as oral contracephvewal 
reviewed by the Expert Committee 
01 the Indian Council of Meaical Re-
search in their meeting held at 
Aurangabad on 5;'1-1965 and they 
have recommended that it snou)d not 
be anowed for sale to the reneral 
pub~ic as oral contracept!vl!'. Investi-
gators 8'1sociated with trials are beiDC 
a(Ai)LS~ 

requested to review the trIals car-
ried out so far. Furthp.r '1\eps will 
depend on the reports received. 

I 83 0 f fIft "lim' "'" i't~: 
'l"" 'lq;( I 

ItlfT r." li~ q: iRITit ~ ftl'r 'IRq 

(iii) IflIT q " t f.I; ~ t..r 
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~~~~mrt j 

(w) ~ (r, m ~"'1Ii it firnm 
11['1' f~ 'fT a'1fT ~ it ~ fiIia;fi '(1ti1I' 
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'lI[VJ' ~ IliT ~ ~ IA ~ 
... ~ f'IiqT 'I1n t 

(~) q: nnr .m (: qt {tm'1 

Era4leatlon of Small Pos .-J Cholera 

- r Shri Bamaclaan4ra UIab: 
11S1. i 8brl Dbale8bwar Meeaa: 

L Sbri Bama Chanclta H-maln 
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Will the Minister of Health be 
pleased to state: 

(a) the number Of pp.r!'ons who 
nftered from Small-pox iln,} Cholera 
in Orissa during the last s1x months: 
and 

Cb) the number of deaths due t" 
the above diseues in Orissa 'during 
lame period? 

The MInIster 01 Health (Dr. BasJaIIa 
Nayar): (a) The number of ~ersons 
who suffered from Small-pox and 
Cholera in Orissa during the Jast six 
months was 220 and 357 respectively. 

(b) The number of deaths due to 
Small-pox and Cholera in Orissa 
during the last six months were S2 
aDd 174 respectively. 

Accoantut GneraJ, Orl_ 

183Z J Sbrl R8machaDdra Ulata: 
. "\. Sbri Dhuleshwar Meeu: 

Will the Minister of Fbwlce II.· 
pleased to state: 

(a) the number of persons of all 
categories working at present under 
the Accountant General, Orissa at 
Bhubaneswar; and 

(b) the number of employees from 
the said office who were provided 
with family quarters till the end of 
January, 1965. 

'l'he MiDlster or FIDaaee (Shrl T. T. 
Krish-amaebul): (a) 832-

(b) 408. 

.eatad Muettffta 

r Shrl RamaclwlC1ra Ulat&-: 
lUS.o{ Sbri Dbuleshwar Meeu: 

l Shrl Bama CIlbdra MaUlet: 

Will the Minister of &alth be 
pleaaed to atate: 

Ca) the total amount granted to the-
Government of 0tiUa for centrally 
8PODSCft4 ames UIlder the head 

'Medical Education aud Tr~ 
during 1964.65; and 

(b) the manner in which the 
amount was utilised by the State 
during the same period? 

The MJalster of Health (Dr. BahIJa 
Nayar): (a) A provisional grantot 
Rs. 8'50 lakhs has been sc)nctioned to 
the Government of Oris!!" durin, 
1964'·65 in connection with the expan-
sion of Medical Colleges in the State 
und~r 'Emergency Scheme' nbject to. 
final adjustment during 19115·66 OD 
the basis of actual expenditurfl incur_ 
red by the State Government on the-
scheme. 

(b) The information is being col-
lected and will be la!d or. the table 
of the House al loon as received. 

l'oreltD E:lehallre ltacket 

r Sbrt P. R. ChakraverU: 
1834. ~ Sbrl P. C. Borooah: 

L 8brl Chandak: 

Will the Minister of FiDance be-
pleased to state 

(a) whether it is a fact that a 
fresh foreign exchange racket has, 
been detected by Cal::utta Police in-
volvIng drawal of foreign exchange 
on about 300 fictitious applications, 
for grant of exchange for foreign 
higher medical studies, with the con-
nivance Df some Reserve Bank 
Officials; . 

(b) If so, the result of the investi-
gationsj and 

Cc) the action taken in the mattet? 

Th~ MInIster of Pbwlee CSbri '1'. Y". 
Krislmamacharl): (a) to (c). In 
Au.gust, 1963 the Calcutta Police de-
tected a case in which a group of 
perSOitIl ~ems 'to have obtainect 
foreign exchange permits in the 
names ot non.existent "doctors" pur-
portedly proceeding abroad for 
higher studies and remitted foreign 
exchan/te on the basis of those per-
mitS. .. persons Includinl a few em-



7173 Writte" Amwer_ CH.AITRA 11, 1887 (SAXA) Wri«en An'WeT, 7174 

ployeet of the Reserve Bank ot India 
bave been arrested. The case is 
under investigation and appropriate 
action will be taken, on completion 
of the investigation. . 

No tresh caSe of torelgn exchange 
tacket has, however, been detected 
b)' the Calcutta Police. ' 

Blood tor NalIoDal Deleaee 

1835'. SIIrI BaIiIa Chandra MalHck: 
Will tbe Minister 01' Health be pleas-
eel to state: 

(a> the quantity ot blood collected 
in the country during 1984-65 for 
National defence; aDd 

(b) the number of persons enlisted 
ffJr the purpole in the countr7' 

The MInllder of Health (Dr. SIIIhDa 
Nayar): <a> The information is being 
collected from the State Governments 
and will be laid on the table of the 
Sabha in due course. 

(b) The total number ot voluntarY 
donors fOr Jawans registered in the 
Clountry upto the end of February, 
1965, is 4,27,923. 

IdlkkI Project 

1838. Shrl A. K. Oopalan: Will the 
Minister pf Irrtratlon and Power be 
pleased to state: 

(a) whether work on the Idlkki 
Project in Kerala has been stopped; 

(b) if so, the realons theref?t; 

(c) the reasons for t'lte delay in 
executing aRreement with Canada 
tor the purpose of this project; and 

(d) when the work wmbegin 
apIn' 

The MlDlster 01 IrrIptlon ancJ 
....... CDr. K. L. Bao): (a) No. 

(b) Does not arise. 
(c) The formalities, such as examl-

Mtion of technical feasibUity of the 
project, h,. the loaD autbGrlU .. UI~y 

take some time. Meantime. the 
Canadian Government have approved 
the project ill principle fOl' financin .. 

(d) Does not arise. 

I4lkJd Icheille. KeraIa 

1111. Sbrl A. K. GopalaD: Will the 
Minister of Irrla'aUon &lUI Power be 
pleased to state: 

(a) whether it is a fact that there 
is a proposal to evict 3000 families 
from the area far the purpose of 
Idikki Scheme in Kerala; 

(b) whether action has also been 
taken to evict 200 famllies from Vel-
Uyamattom as a part of the said 
eviction; 

(c) whether 25 families c(\nsistin, 
of 100 people have been evicted from 
Vazhathope on the 30th' January, 
1865; and • 

(d) if so, the facilities offered to 
them for their rehabilitation? 

The MlDlster of trrlptloD an4 
Power (Dr. K. L. Rao): (8) Accord· 
Ing ·to the project report, 759 house-
holds covering a populatIon of 45~4 
are likely to be di&lpillced due to 
submergence. 

(b) No. 

(e) Yes, 

(d) The State Government have 
offered the following faciliti!!s to the 
evicted familiea:-

Each evicted tamil" whleh bas t'ft-
croached on Government land before 
lst January, 1960, will be given, on 
eviction, one acre Of land at the 
place fixed fOr rehabDitatlon. If the 
evicted family i. a }"8,", it will be 
liven an equal extent of lease-hold 
land not e-.cceediDl live lCN.. 'l'h1!Y 
Will also be given cash grant not ex-
eeeding !ta, 100 per family, tree trans-
Port. fOOd aftd medical fac:illUes. They 
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will be further give e:t-gratfll grant 
of 50 per cent of the cost of the build-
Ings constructed and 25 per .:.:!nt of 
the cost of agricultural improvements. 

-ftpll'~~: 
,,) SJ~ mm t 
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Shortage or UDfUtered Water In Deihl 

~ 
Shrl Vldya ChanD Shukla: 

1839. Dr. CbanoJrabhan Singh: 
Shrl R. S. Pandey: 

l Shrl Uikey: 

Will the Minister of Worb an4 
Honslne be pleased to refe:- to the 
reply given to Starred Question No. 
211 on the 28th November, 1964 and 
atate: 

(a) whether it is a fact that there 
is acute shortage of unfiltered water 
in Delhi; and 

(b) if so, the steps taken to meet 
the shortage? 

The Minister of Works and Rou!I-
Ing (Shrl Mehr Chand Khanna): 
(a) There is acute shortage of unfil-
tered water in summer, particularly 
in the new Government colonies 
situated on the outskirts of the cit7 
and on comparatively high levels. 

(b) To meet the shortage. efforts are 
being made to draw as much water 
as possible from the river Jamuna and 
the pumps are run for the 1n9.xlmum 
time possible. With the completion of 
the barrage on the river, whi~h is 
under construction, it Is expected 
that there will be nO shortage of un-
filtered water in the future. 

1840. "" 'f\'~ '"': ~IPIT 
flftf 1fn q II:: it If,t ·'tm ~iT f'li : 

( lti) 1f'Tf ~ it ~ ~ h it f.rtrnr 
IlfTtm: it lITiif if ~ rolR'r it mtm: 
t f~:t ~ ift /fR;:rT ~ t ,; ~ 

(.-) Iff'( ~, en ~nfr rn.t 
Ipff t lflt Ifln ~ ~ if n (Ai 

1IiTf lR'~;;r ~ 'NT t ? 

flftf ~ (eft f~o "0 PII1'1'-
~) : (iii) Gil ~t I 

(.-) ~ "'zrTlRr it, fimnf f.r:na-
SJ"mrllil zrf nTlI'r t lR'r:rrfff 1f3l'~ 
f.r!ff:r t \T.1IT\ ~ \T!fim'!R'11rnf 1IiT 
lR'1r~~ ~, llif ~:lfnrr· if 1f~~ 
Q;1IillT t f~~ 1Ii-~ If'~ t 'ifn 'lmff 
lift ~ t I 'if11rnr it .-~ <tit 'fa'. 
zr:~ W'I't l{t TT, ~ ~ ~;tt ~­
l{1RI' <:from ~ flnf'it m 'J[Jf'i t) ~ 
Gfrr,ft, ~ m~tt 'if; ~r 'JII£tif 
.,. Cf~, mRr " lff (I' ~ CiT"" 
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~ t ~ 1t~'Tr I ~ nt 
:{~ ~ .r it t 'l'n: q'Ift ttIIi' m 
~<ti ~r ~ \:(lfi' ~ IRI' ~ 1j~ .. 
~ ~ t ~ fif;«) ~ ~ .nt.1Ii t 
~ 30 ~ li~ ~ ~ 1('1' " 

vma'~it~~'1 

Puhaal Project. Kerala 

1841. Shrl A. K. GopalaD: Will the 
Minister of Irrll'ation aDd Power be 
pleased to state: 

<a> when did the work on Pazhassl 
Project in Kerala begin: 

(b) whether it has now been stop. 
ped; 

(c> when it will be completed; and 

(d) the reason for its delayT 

The MIDlster of IrrlgatlO1l anel 
PoWer (Dr. K; L. Rao): (a) Work on 
tlhe project was started in 1963-64. 

(b) No. 

(c) By the e!ld of Fourth Plan. 
(d) Available funds are. heln, 

utilised more for completio:1 of those 
projects which are in an advanced 
stage Of conlltruction in order that 
benefits from them may start IIccruing 
as early aA possitle. The tE-mpo of 
work on Pazhassi Project which is now 
In its preliminary st!l,e wlll be step. 
ped up in the Fourth Five year Plan. 

Sane,. of DrlDtJnl' Jlabltl 

184Z. Shrl Go~ M~~: 
Will the Minister of PlamIJq be 
pleased to state: 

(a) whether the Delhi School of 
Social WorlC conducted a Skmple sur-
very of drinking habits in DeIhl 
during 1964-65; and 

(b) if so, the conclusions arrived 
at as a result thereof': 

The Mtal_ Of Plaaldal (Shrl 
II. a. Bbapt): <a) and (b). The 

JUrvey was conducted by the Delhi 
School of Social Work during 1963-
64. The conclusions of the survey 
are placed on the Table of the House. 
[Placed in libTaT1l. Bee No. LT-41231 
65). 

lRf~tmq~1€ttm 
rn Ai : 

(iii) ~ ~" it (~-m) 
1H1r~~~ ~~iR 

t ; 
(w) IRf it ~ it;;! w)irr ~ 

~ ~ ~ -tt ~m it IIi'ft' fm1ft' q" t; .m: 
(~) m~, m;n"'f. ~ ...,. 

""fir it ~ 1IftnRr ~ ~ \W 
U M Aiq qit. ? 
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(W) aR (~). ~ ~~. 
'1ft i3IT ~ t ~ \iR ~ JfRI' ~T ~ 
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Employees 01 A.G's. Oftlce, PaDjab 

1844. Shri S. M. Banerjee: Will the 
Minister of FlDaDce be pleased to 
state: 

(a) whether It is a fact that cer-
tain employees of the Accountant 
General's OfBce, Punjab (formerly of 
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the PEPSU Government nnw absorb-
. ed in the Accountant General's 
Office) have been given the bene~ts 
~njoyed by them before their absorp-
·tion in Accountant General's Office. 
Punjab; 

(b) whether it is also a fact that 
there exiatl discriminatioin in the 
matters of Leave Travel concession, 
enhanced Dearness Allowance. Child-
ren Education Al10wance among these 
employees and other Central Gov-
ernment employees of the At'countant 
General's Oftice, Punjab; and 

(c) if so, the steps Government 
propose to take to' do away with the 
prevailing discrimination' 

The MJ.nIster of Flnanee (Sbrl T. T. 
Krlshn pmachar1): <a) Yes, t::iJr. 

(b) and (c). There II n3 Question 
Qf discrimination. The.. emp!QYees 
have themselves adopted to retain 
their pre-absorption terms. 

{ Shrt M. B. Muanl: 
1M. Shrl Narulmha Bed4T: 

Will the Mln.t.ter of FlaaDce be 
pleased to state: 

<a) whether the workin, of 1m-
port' entitlement schemes nOW in 
force will in an7 manner be aitected 
by the iSSUe of the proposed tax 
credit certiflcatea for exports; and 

(b)' if so, ill what nwmeri 

The M.bdIter ., f'IDaDce (Shrl T. T. 
KrIshDamacIlarl): (a) and (b). A 
tehule for the cz:ant of taxcrtdit 
certiflcates in relation to exports 11 
7et to be fQI'IDulated. The exiItJn, 
import entiUeuaellt tehemes for prp-
motion of exports lerve a varieb' ot 
purposes. It Is too early to say to 
What extent the proPQled tax credit 
certlftC8tes for exports wDl a1f«Ct the 

'Import entitlement schemes. 

BGDu 8banIJ 

OA .. J Shrl M. B. MUUIl: 
I ...... \ 8Iui NUQImba -..-: 

Will the Minister ot FiDaDee be 
pleased to Itate: 

(a> wheher there have beeD aQ' 
issues of bonus share. by Join' 
Stock Companies durin, 1964-65 from 
reserves other than 'share premium 
aec:ouna ;and 

(b) if so. the amount 01 tax ~ 
ed from such luu.' 

The MInIstu or ....... oe (Ihrl T. W. 
Krlshnamachary): (a) According to 
reports received from companies 80 
far, an amount of Rs. 4.56,237 WB8 
raised by iasue of bonus shares by 
Joint Stock Companies during 1964-
65 from reserves other than share 
premium accounts. 

(I:» tio tax on the abo'·e liOiu. 
iaues has, so tar been levied U 
these will come up for assessment to 
tax from the income tax assessment 
year IB65-G6 Q11wards. 

Gold SIIIIlI'J'lbll ID Bombay 

11ft. SbrI SureDdra Pal 8"",: 
Will the Minister of I"IDaJaoe .. 
pleased to state: 

ia) whether It is a faet that the 
. c.tNl Sldse Deputmeat oftlciala of 
Bombq brouP1t oil the year's biaeIt 
haul of contraband lold aDd wrUt 
watches when they leized a car Dear 
Ghodbuncler (Bombay) Oft or about 
the 11th March, 1965; and 

(b) if 10, whether IlUbeequent in-
vestigations have revealed that ttrls 
~ the handwork of lOme we11-
orpnJaed ,ana Qt lnternaUoaal' iaiu,-
l1e1'l? 

'!'be MbaIIter of PIIwaee (Shrl T. T. 
Itd...,.·m ........ ': (a) On 11th 
March, 1983 the Oerttral IlxctM 
Offtcera seized an Amba!lS8dor car 
ftHl' Ghodbunder in Bombay and 
J'tICovered 4.000 tolu of forelp-



m~ked aold,6,830 foreign Wf'ln 
watches aDd HI. 10,000 in Indian C1l1'-
ren~y. The total vallle of the seizw·e 
i.1cluding that of the colr comes to 
.t>out Rs. 11,70,000. 

(b) The case is still under investi-
· "ation and nothin, definife can be 
· Hid at this stale. 

The Kuala LaD4 ~ Act 

1MI. Shri A. V. ItaJbavan: Will 
t'he Minister of P~ be pleased 
:to state: 

(a) whether it is a fact that the 
Kerala Land Reforms Act has failed 
to confer ownership rights on tenants 
as envisaged by the Plannin, Com-
mission; 

(b) if so, whether there is any pro-
· posal to amend the Act to carry out 
land reforms as envisaged by the 
Planning Commission; 

(c) the number of applications tiled 
· for purc'hase of Landlords' rights 
:under the Kerala Agrarian Relations 
Act before repeal and the number of 
Ipplications filed under the Kerala 
Land Reforms Act so far; and . 

(d) the upto date expenditure in-
· 'Curred in maintaining the Lond Tri-
bunals constituted under the Iterala 
Land Reforms Act? 

TIle MlDlster oJ PlaIlnlJag (Bbri 
.. R. 1Uaapt): (a) The lterale Land 

· R.torms Act includes two-fo~d pro-
viaiQns for conferment of ownerabJp 
rights oncultivatln, tenants: 

(1) a tenant may purchase owner-
lIhip by making application 
Gil payment of compensation 
prescribed in the law. 

~} Ownership maybe transferred 
to tenants on payment of com-
pensation lUo-mm by tbe 
Government tram a date to be 
lJOtUled. 

The former provision was (·nforced 
; rrom April I, 1964. The LInd Tribu-
· His are at present en,aged in deter-
· lISlnm. fair reng. Aa the componsa-

tion f~' truster of 91VDerrblp iI to 
consist of multiples of fair rent. 
the provisioD fOr sub-fI'IoOtu action cm 
be given effect to when rent. haft 
beeD determined. 

(b) There is no propoaa,l to &n1e~ 
the Act. 

(c) and (d). The information Is 
being collected and will be laid OIl 
the 'l'able of the House. 

BousIDr Ia DeW 

1849. Sbrl Sbl. Charau G~pta: Will 
the Minister of Works and no ...... 
be pleased to state: 

(a) the amount advanced as loan in 
Delhi durin, 1962-63, 1963· fI4 and 
1964-65 and provided for in 1985-M 
under: 

(1) Low Income Group Houaln, 
Scheme; aad 

(il) Middle Income Group Houslnl 
Scheme; and 

(b) the number of hOUdE'S that 
have been constructed under each of 
the above schemes and by the Delhi 
Admini'ltration, Delhi Milnicipal. 
Corporation, New Del~i Mllnici~~" 
Committee, Delhi Developmont. 
Authority and the Governmf:nt of 
India? 

The ~ of Won. aQ4 .. -
Inr (8br1 lIeIaI' ClaaDd ,. ... ): 
(a) an4- (b). A statement 1S laid on 
the table of the Bouae. [Placed m 
libn:wv, Ie, No. LT-4:1U/65). 

{ Dr. RaDell Bea: 
1850. 8Juoi DlDea Bbattaehal'11': 

wm the Minuter ot Dtalda _ 
pleased to state: 

(a) whether the World Health 01'-
lanlsation. Indian Drur l'uearch 
Institute and West Bengal Govern-
ment haVe jointly laucbed a speelll 
project in Caleutta to eradicate Cholera 
from the cit)r; and 
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(b) if 80, the details thereo!? 

The Minister 01 Health (Dr. SasbJla 
lfa7ar): (a) and (b). Thl!' Indian 
Council of Medical Res~Hrch, in col-
laboration with the W.H.O. nnd the 
Govt. of West Bengal al"! cou'ucting 
a controlled field trial of <.:holera 
Vaccinl*- in Calcutta. 51.000 people 
In 3 selected wards were vaccinated 
with 5 vaccines last yea:. ']'1Ie ex-
periment is continuing this year. 'lhe 
trial was designed primarily to study 
the methodology c.f a large-scale 
operation to train medical a'ld ancil-
lary workers as well as IIf:d hut the 
extent of efficacy of dlJIerent 
vaccines in the prevention of Cholera. 
This field research will "1-.;,, five in-
formation on the efficienc.V' of rando-
misation, technique of fol~.il·I.-UP and 
establishing an organis!:!! ional co-
')peration between hospitals, field 
workers and laboratory services con-
cerned with the control of ch"'lera in 
the Calcutta metropolitan area. 

Valuable lnformatlon h'13 tfen ob-
tained vis-a-vis the aforementioned 
main objectives. In the COUl"se of the 
preliminary trials, one Indian ·.raceme 
and One foreign vaccine have been 
found to be comparatively more effica 
cious. With a view to c.btninlng un-
equivocal evidence in favour of one 
Or more cholera vaccines, ~he trial is 
being repeated On a relatively large 
scale by vaccinating nearly 1,tlO",OOO 
people in 6 additional wards. It is 
also proPosed to continue this project 
till about September, 1965. to Pona:;,lp. a 
complete follow-up of all the ,eople 
who are vaccinated during the height 
01 the epidemic and a lew months; 
tllereafter. 

It is hoped that the results of these 
studies will help in fcrmu'atinlJ a 
programme for the control of cholera 
t.n Calcutta. 

Kotbapdhlm 'l'bermal Plaut 

t!ll!. 8hrl R. N. Be4IU: Will the 
'Mini!l~er of IntratlOD aDd. Power be· 
pleased to state: 

(a) the amount Of loan reeeiveli 
so far from the World Bank for the 
Kothagudium Thermal Plant; and 

(b) the amount spent SO far for the 
plant? 

The MlaJster of Irrlratlon aDI 
Power (Dr. K. L. Rao): (a) and (b)· 
Out of the· I.D.A. CrclJit O! $20 
million, the amount drawn so 1ar 
is of the order of $3.35 milliOn. 

Muter PIIlIIa lor 'I'owna IlD4 Cltl_ 

1853; Shri Shiv ebaraa Gupta: WilL 
the Minister or Health be pleased w. 
state: 

(a) the provision that was made in 
the Third Five Year Plan for pre-
paI'lltion of Master Plans of towns. 
and cities througho1,lt the country; 

(b) amount utilised "during 1961-62. 
1962-63 and 1963-64 and the provi-
sion for 1964-65; 

(c) how much amount '. was 
advanced to each State UP to 1963-841 
and what is the provision for 1964-
65; and 

(d) toe names of cities and towns 
in each State for which Mester Plans 
have either been prepared or are 
under preparation? 

The MIni'" vi Health (DI'". 
SashUa NaJar): (a) Rs. 300.00 lakhs 
were provided in the Central Sector. 

(b) 1961-62 No amount sanctioned 
1962-63 Rs, 28'18 takM 
1963-64 Rs. 22'80 takbs 
1964-65 Rs. '10'00 19khs (Budget 

Estimates). . 
(c) A statement (Annexure J) is 

laid on the Table of the House. 
rPlaeed in Libr4rt1. see No. LT-4126/ 
65]. 

(d) A statement showIng the names 
of the cities in the various Stat81 
aDd Union Territories and IncUcatlDl 
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the present stage of preparation of 
Development P;ans (Master Plan), 
Annexure II, is laid on the 'rable of 
the House. [Placed in Lib,.a"" .ee 
Ko. LT-4126165]. 

18M. r Shrl Kolla Velika"': 
1. Shrl M. N. 8wamy: 

Will the Minister of Inlratld 04 
Power be pleased to ,tate: 

(a) whether the Government 
Andh1"ll Pradesh had requested 
the grant Of foreign exchange 
meet the expenditure towards 
Brisailam Project; and 

(b) the amount requested for 
the amount granted and when? 

of 
for 
to 

the 

and 

The Minister of IrrIptlOD aa4 
Power (Dr. K. L. Rao): (a) Yes. 

(b) The amount asked for 1'1 R'I. 2 
erores against which no sanction bu 
yet been issued. 

Golc1!llldthl 

{ 
8hr1 Goaal Datt .Il,.: 

1855. Sbrl AlMlal GbaIlI Genal: 
8br1 Samnl.l: 

Will the Minister of -lPInlDee be 
pleased to state: 

(a the nnumber of goldsmiths 
affected by the Gold Control Order 
In each State of India; 

(b) the number of goldsmiths 
(State-wise) Who have been gIven 
rehabilitation loanl or grants; and 

(c) the total amount allocated fOf 
the purpose and disbursed, State-
wise, so far? 

The MlDlster of FInanee (8br1 T. 
T. KrlsbllBmacharl): (a) It is alU-

maled that about 2,70,000 goldsmiths 
were affected as a result of the Gold 
Control Order.·· Out of these about 
2,28,307 have applied for certificates, 
to work as goldS'miths and have been 
able to resume their occupation. 

(b) and (c) A statement giving the' 
information is laid on the Table 'If 
the House. [Placed in lib,.a",. ,ee No. 
LT-4127/65]. 

8tud, 01 District MmtnlsfratloD 

1858 f Shrl D. I. NaIk: 
. "\ Shrl Chhotllbhal Patel: 

be· 

(a) whether it is a fact that the 
Planning Commission had prepared a 
scheme for studying the district 
administration in order to minimise' 
paper work and delay; and 

(d) if so, whether any study wu-
made and the result thereof? 

Tbe MlDimr or Plaulnr (Sbrl 
B. R. Bhagat): (a) and (b). III 1962, 
the Planning Commission, in colla-
boration with the Gujarat Govern-
ment, prepared a scheme for the 
Itudy of the working ot the district 
administration in SabarkantIn. This 
Study was undertaken by the Plan-
ning Commis!:ion and has since been 
completed. Copies of the report of 
this Field Study Project have I)cen 
plaCed in the Library of Parliament. 

U hn. 

CALLING ATTENTION TO MA'r!3 
OF URGENT PUBLIC IMPOR-

TANCE 

MAP 0" ImJA PUBLISHED IN 'SOVD:'J' 
LAm' SROWINO AKaAI CBIN AS A 
PART 0" CmNA • 

.... State-wise figures of the totAl number of goldsmiths a1!ectf!d are 
not available but the figure 2,70,000 has been arrived at by an estimate 
derived from the number of gold smiths, silversmiths, and gold dealers 
in the ] 961 census as reported to Parliament 10 the background note-
to the Gold Control Bill 
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call the attention of the Minister of 
External Mairs to the following 
matter of urgent public importance 
and I request that he may make a 
;.IItatement thereon:-

CIA map published in the Feb-
ruary, 1965 issue of the magazine 
'Soviet Land' showing Aku.i 
. Chin as part of China" 

The Minister of Emrnal Main 
(Sbri SWaraJl Slqb): The Govern-
ment has seen a map of India and 
neighbouring countries published, 
along with an article entitled "Dis-
ilrmament and Developing countries", 
in the February 1965 Issue of the 
magazine "Soviet Land", brought 

,out by the Information Department 
of the U.S.S.R. P}mbassy in India. 
'This map is a rough small-scale 
sketch map showing the distribution 
of mineral wealth and resources 
whiCh haVe already been prospected. 
Obviously, the purp03e of publishing 
·this map was no.t to show the inter-
national boundary of India and other 
-cQuntries. However, the iDterna-
tioinal boundary of Inaia as shown 
in this map does not conform to the 
well recognised international bound-
ary 9J ahown in Indian maps. 

The attention of the Government 
,of U.S.S.R. had been drawn in the 
years 1901 aDd 1962 to the erroneous 
depiction of India's international 
boundary in certain other maps 
'originating in the U.S.S.R. The u.s,s.a 
Government had replied that they 
would look into the matter. We have 
once again drawn the attention of the 
Soviet Government to the map pub-
lished in the "Soviet Land" of Febru-
are, 191m. 

The House is aware that the rela-
tions between IncH. and the So.viet 
Union are most cordial and that the 
Government of the U.S.S.R. has eX-
teDded valuable .. sis.nee in the 
development of India's economy .. 
well as India', defensive strenltb. 

Shrt Bata 8laJIl: Since this m., .. 
zine is printed at and published fro. 
Bombay, is it true that this kind 01 
certographic misdemeanour is a cuI-
vable offence under the law of OUl' 
land; if so, may I know what actioD 
has been taken against this journal' 

Sbri Swaraa 81111h: No action baa 
been taken and .... (lnte7'1'Uptiona) . 

Mr. Speaker: Be saJa that it ia _ 
offence under Our law. The fir., 
portion of his question is that under 
our law this is an offence, because It 
is being published from -Bombay, 
and therefore he want. to know wh" 
action has been taken. 

Sbri Swanua SbJ.h: That is .. legal 
matter; perhaps Shri Bula Singh 
knows a little tDGl'e. W. will .. -
mine it. 

SItrI Baap (Chittor): Is it not lUI 
duty, Sir, to ,et it eumined. Beea ... 
he happens to be a lawyer, he doet 
not even say that it it Dot so. He 
only say~ Urat it is a legal matter. I 
take objeetiollto this lUnd of lUlIWer. 

Mr. _aker: Of ooune, thls I do 
agree that the answer could !lave 
been . better if it had ben "I will let 

,it e~amined".But the question CQPld 
not be put like this.. ThIs is not a 
point for information. If he wants 
-to DOW whether ft is an alienee, it 
.i. Dot for the Miniater to ..... 
whether it is· an offence or DOt. So 
the question cannot also be put that 
·way. That is not an informatioD, 
-because thaf can be deeid~cJ by look-
ing into books and other atatutel. 
'1'beref~ the queatioll itself was Dot 
proper, but WheB it· baa bee.a. put uti 
answer given, the answer could haye 
been that it would be eramined. 

8Iut Bart V...... . ....... 
(Hoshanla~cI): Sl.r, OD a aoint of 

order. Even after you, au"e.lion. • 
very helptul s\lIIestion to the Gov-
ernment I would say, the MJnister 
has not the :eourtesy to ~t \lp ad 
881' that he will get it examined. 
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Mr. he*lter: He has IBid 10. 

Shrl IIarl VtlbDu Kamatta: He bas 
not said so. He is still sitting. 

Sbri lwana Blurb: I have already 
aaid it. It is record,ed already 
that I will get it examined. May be 
that it vras drowned in the shouts 
that were raised. 

8br1 Selaaki: (Kaira): May I know 
wllet.her the Government i. aware 
that the same map wu preproduced 
in a magazine called The MaTch of 
the Nation. When this cartoll'aphic 
aggression by Soviet Russia was 
brought to the notice of the late 
Prime Minister, Shri Jawaharlal 
Nehru, he has assured us that be 
will ensure that such mistakes will 
not be committed in future. Is that 
assurance kept in mind h)r the pre-
Rnt Government? 

Sbri SwaranBlDrb: I h9ve not. 
bl8.l'd the latter part of the QuettiOI\. 

Sbri Solaakl.: The late Prime 
Minister, Shri Jawaharlel Nehru, had 
given an assurance in the House 
about the cartographic aggression 
which wu committed earlier that he 
would take up the matter with the 
Soviet Union. Has any attempt been 
made by the Government to avoid 
any such aggression in future? . 

8Iarl 8waraD SIDcIa: I have 9lread7 
.tated in my statement that the atten-
tion of the Government of USSR had 
~en drawn. in the years 1961 and 
1962 to the erroneous depletion of 
India~8 iniernatio~boun4aries. 1 
bave also said that we are taking it 
........ 11;1. with the USSR Gwemment. 

Sbri Kapar 8lD1h (LudlrlaDa): fa 
it true that a copy of this carlo-
If,ep.b1c c:rimiPliW is dilpI..,-ed ill the 
.anctum ,anctorum, the holy of the 
bOlies, the Kremlin itself and, If 10, 
wDat II the raaetion of tbJa Govern-
ment? 

Mr. Speaker: I have already 
advised the hon. Member to be more 
careful In uSin, his lanaua.. whe!) 
be ~ referrin, to ••.. 

Sbri Kapur 81qh: Sir, it is a vet'J 
dignified language. I could not make 
it more polished-sanctum Banctorum. 
holy of holies, the Kremlin itself 

Mr. Speaker: Sometimes the worda 
may be very beautiful and ecfifyin, 
but the meaning underlying t.b.em 
may not be so. 

Ibri KaPIlI' Stach: Then I will ask 
thi question without sanctum Banc~ 
torum and holy of holies. Are the 
Government aware that '" copy of 
this map has been displayed in lb. 
Kremlin itself? If that ia aD, whr.t 
Is the reaction of Govermnent to 
that? Is that all right, Sir? 

Mr. Speaker: Yes, quite aU right. • 

Sbrl Bwaran 8bt&'h: I have elread7 
said that the boundary is not cor-
rectly described ill c:ertaiD other 
m.aJts originatlac from USSR. I ca.-
not 8a!y if there is one ofBcially da-
p~ed in ,the Kremlin. But I have 
already made it clear in my .ta .... 
ment that tllere are other map' 
about which we ave ab:eady taIteD 
objection. 

Sbri Kapur SNb: Does he pro-
pose to find out whether such a map 
it displayed in Kremlin'? 

Mr. 8peaker: Yes, certainly _ 
will find it out. 

..........: III view (I(f tile tacit 
that .iroilar things have haPPeDed 
when China was claimed by 01U' 
Government to be a very friendb' 
government and in vip of the fact 
that the hon. Mintsler has hin:I.Ielf 
.tated that they had to draw ~ 
attention of SovIet Russia to tills ~ 
crepancy, why is it that Government 
are SO indifferent .. to aiJ:Qpl)r dRw 
the attention of the SovIet GoVern-
ment instead of inaistin, upon • pr0-
mise Or assurance that they would 
withdraw these maps, wherever tb~ 
are c1rculated--these maps are circu-
lated in our ClOuntry not only ID De 
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[Shri Ranga] 
English edition but also in the other 
regional langualle editions-and 
helt titer ttlev would take care to see 
that .eo ..-onlls, such slander from 
a po!m~l ;:::OIInt of view would not 
be done to India? 

Sbrl Swann Singb: I have alread)' 
Aid that the description here is in_ 
correct We have already taken it up 
·with the USSR Government. We are 
not indifterent. ..-

Mr. Speaker: Has. he got an:y 
aasurance from them? • 

Sbri Swuan SlnCh: I have said 
that we Qre again taking it up with 
them. There was no reply to the 

• earlier letter. 

Sbrl Bart VIsbDQ Kamatb: No 
acknowledgement even'? 

Rbri Krlsbnapal SiDgb (Jale~l'): In 
view of the repiy given by the hon. 
Minister that there are cordial rela. 
tions between this Government and 
the Soviet Government, do tM Gov-
ernment propose to ask the Sov:et 
("..overnment to publish another map 
after the necesSary corrections have 
been made? 

Mr. Speaker: That is what the:y are 
taking up. 

Sbri Naren4ra Singh MahIc1a 
(Anand): Ma)' I know from the Mich,· 
ter of External Affairs whether im-
mediate steps are being contemplated 
for the demarcation of the Indian 
border? 

Mr. Speaker: There is no dispute 
about the border. 

• 
Shri P. B. Bheet (Dohad): What Is 

the reaction of the Govemrncnt re· 
garding the Sino-Russian relationship? 

Mr. Speaker: No reaction. 

tft "" ~ ~ (~): 
~ ~-f.;r.r it; ~ if ~ ~ 
qf ~411i\' iliR{.,f2 ~ ~ fir 

t.r t "" ~ !tiT o;{t;f OJ;) m Rtn ~. 
m~'IU~tfit;~~ 
~ ~ t ~ \fir OJ;) ~ lIit 
ttft I irfirr.r ~~. sIT "'4511 W 
~. ~ tft ~T lfT(I' ~ t fir; w 
't,flr 1fiT ~ 'lit ~ ~ t Rtn ;;rN t 
ft q \JI'AilT ~ W fit; ~ ~ ~ 
itd,,~ ~ ~ aR'i ~ Itft t I 
ft q tft GmAT ~ i f1Ii If4T ~ 
~ ~ ~ 'fIPl. ~~. M11l1fiT 
'Iii f. f.q ~ ~ ~ ftr t (lfit .mt 
mq' U1i I 

.-. ~ : 11ft' ~ 

'It P"" ~ :~1Il~, 
trt Jl1if ijif ~ if(f Rtn tm t I tt 
~ Jl1if 1:) f~ iji'1. ~ i I 

PI'« ~: ~. ~ !tiT ~ 
rn1f,t~~tl 

eft 'l~ ('I'm) : q;rtm~. 
~ if ~ t. If4T r .. r.,f2< ~ ~ ~. 
~ 'Ii ~ 1fiT ~ m t .rt: if 
.n-fW~~? 

Shrl Sawran Sblrh: I have already 
said that we will examlDe the legal 
upect of it. 

• P" ... ~ : ~ SITor lIlT 

~ ;r(Y """' t I 

~~:ftir~~~ 
If(l~tl 

tft p" .... ~:~~~ 
~ ~ ron- tTlfT t f1Ii m 'I'rnr ~ 
~~~fimffif~~'"tf I 

~~ :~ft~amt~l 
tft' ~ t. 8l '1ft ~ ~ ~ irt\'" 
11M lit I[A' ir.IT ~ I 
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(ii) , REPORTED MEETINGS BETWEEN 
SHIEKH ABDULLAH AND THE CHINES. 
PRIME MINISTER 

Mr. Speaker: I have received "call-
ing attention" notices as well 83 
notices of a1journment motions abclut 
Sheikh Abdullah again today. .This 
has become the business of every 
day. ShrI Hem Barua. 

~ srmraft'( ~ (f~"1:): 
~ ~ ~ IIiT1f U;r;T ~ f~ \if1'fF 
~I 

~~ ~#~ 
~~~ ~~l!iTmt~~..rr 
ctflm ~ I 
Sbrl Hem Baraa (Gauhati): Sir, I 

call the attention of the Minister of 
External Affairs to the following mat-
ter of urgent public importance a:ld 
I request that he may make a state-
ment thereon: 

"The reported meeting l:'etwee!l 
Sheikh Abdullah and the Chinese 
Prime Minister, Mr. Chou En-Iai, 
in Algier ..... 

Sbrl Swaran Slnrh: Sir, I would 
crave the indulgence of the Hou!:e 
that I might make a statemt!nt on 
this tomorrow because WP. have not 
heard anything officially yet from our 
Embassy. We are in touch with them 
.n1 by tomorrow I will make a state-
ment .... (Inte7TUption). 

Shrl Dajl (Indore): This is "ery im-
portant and Government has not got 
the information yet .. (Interruption) 

eli ,Wl .'1 ~~TTIf : 1Ii!T ,,1 ~e' 

iI'Rt' I!iT ~ '1'1fT '" I 

8hrl Dajl: Shame. 

Shrl S. M. Banerjee (Kanpur): Sir, 
1 rise on a point of order. My point 
of order is that the "callin( atten-
tion" notice has been tabled and the 
Minister has raid that he has not re-
ceived any official infonnation from 

the Ambassador. We have got this 
,news not only from the newspapeu 
but it was also announced t .... ice over 
the All Iniia Radio yesterClay. The 
AlI India Radio knows it; everybudy 
knows it. This is nothing '>:J~ trying 
to shield Sheikh Abdullah who haa 
become a traitor to this zountry .... 
(Interruption). He is a traitor. 

~p ~ ~ :~~~1ft 
~ ~ ~ 'IT fcti !IJtTt q- '<IT;;'. 
~~ ~ f~q, , ~) mq' ro RlT 
~Fit ~ ,,) iRJTI.rT tfIn t I 

Sbrl S. M. Banerjee: He has met 
the Prime Minister of China. Sname. 

The Prime Mlnlster and 1\llnlster of 
Atomic Energy (Shrl I.al Bahadur 
Shastri) : Government take a most 
serious view of Sheikh AbduUah'. 
meeting, that is, the reported m..etin" 
with Mr. Chou En-lai. 

Shrl Bal'l Vishnu Kamatb: Head 01 
an enemy country. 

Shrl Lal Bahadur Shastri: I would 
!ike to request 'the House to allow the 
External Affairs Minister to make a 
fuller statement tomorrow. We will 
certainly consider ..... . 

Shri S. M. Banerjee: Bfolore the 
Iltatement, bring him back. 

Shrl La. Bahadnr Shastri: We will 
also consider as to what fl1rthtt 
steps are to 'be taken in this reglU'~ 

1ft "'! frn (~): ~ ~. 
1m IIRro 1IiT SITtf t I 

Shri Hem Baraa: On a point of 
order. We were told that Our dipl"" 
matic personnel in Afrka and else-
where are warned by our Govern-
ment to watch the movements of 
Sheikh Abdullah ani report to !he 
Government about his doings in for-
eign countries. Now, on TuesddY. he 
met Mr. Chou En-lai in At<!:lerq and 
the news was given' by Peking rtdio 
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:l d that news has been broadcast 
!:.)m the All India Radio also, not 
once but on several ocrasions. Sir, 
don't you thiDk that here i; the fail-
ure on tha part of a Government in 
that the diplomatic persllllnel who 
have heen watchinll She!kh Abdul-
lah's movements have failed in their 
duty? What do the Government P10-
pose to do and what dQes the Prime 
Minister propose to do about this 
failure on the part of the diplomatic 
personnel? 

Mr. Speaker: As to .. -hat he pro-
poses to do, he has alrea1v indic: .. ted_ 
He has asked the indulienc~ tJf the 
Hou e 10 that the Foreign Minister 
might be able to make a funer stnte-
ment. All these question. will nrise 
at that moment when we hear him, 
whether there hal been a failure, .. -hat 
Cailure has been there, whAt the 
Hous~ should do and all that. These 
questions will arise at 1ha~ moment. 
Let Us ftrst hear the statement. 

Shrl Bem Bana: Betwee'l Tuesday 
and Thursday, the diplomatic person-
nel have failed in the perfol'mmg of 
their duty. Don't you think !ike that, 
Sir? 

Mr. Speaker: ! cannot presume it 
unle!ls I hear the statement. I will 
bave the statement first Rod then de-
cide whether really there has been a 
failure. All these questions will arise 
at that moment and not earlier. 

-tt'""'~: ft~ 
"" Mw ~ ~ ~ (\' ~ ~ \4ti'il\'tdi 
'R'( -rnft t I 

8hrl DaJI: Sir, I .eek 'YOur protec-
tion. 

Mr. Speak .. : How is he belnl 
lIarmed? 

Sbrt o.JI: Sir, the calling attention 
notice iI on a matter of l!rlent pub-
lie importance and you are good 
enourorh to send.. the capie.. ot that 
immediately to the Min:steriea con-' 
earned. 'Generally, all the other 

Ministries rep~y on the same day. It 
is only this MinUrt, the External 
Affairs Ministry, which does not give 
reply in time. Consistently, we have 
been ftndinl for the last thr~ or 
four daya--not only today-tbat this 
Ministry everyday comes and Tv.nW 
time fOr one day or two days. The 
very object of the calling attention 
notice is lo~t. Already, there has been 
a delay of two days and if any fur-
ther delay is caused, the very object 
of this will be lost. The Pl'ime Minis-
ter has intervened but I want to 
know how is it that each time the Ex-
ternal Affairs Ministry fails to give 
answer, the reply, in time. 

Mr. Speaker: I have already ..... . 

Sbd Shlnkre (Marmagoa): It is na-
tural because the External Aifair;; hu 
to gather the information from ab-
road. (Interruption). 

Mr. Speaker: Order, order. There 
ought to be some decorunl maintain-
ed. He ought not to say any thin, 
when I am on my lep. 

I have already told the Iiouse that 
as soon as I receive the calling at-
tention notice, I just send them copies 
to ftnd out the facts and the utmost 
that I would wait woukl be 48 hours. 
If I do not hear within 48 hours, auto-
matically I will put it :)0 the t)rder 
paper. Thh is what 1 am doing. 
When there is a delay, I put it on the 
agenda without waiting further for 
the reply. I have alrendy conveyed 
it to the Hou'le. That is whnt I can 
do. Papers to be laid on the Table. 

-ft II'! ~ : ~~, tro' 
~1fiT~tl 

... ~:~~1!iTt~ 
1I'iT~~tl 

"" "'! tt.'I1l : • m • wit ..... rn 'fT, ~;fiIr m q ~ ~, 
nftrct • b ;mn ., I 
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t.i\' '(Jq i~ ~ (ill(lci;t)) t I ~'1'iP!~;iI'm.~ t ~ ~ 
;.~ ~ it ~ ~, lr<r it rn ~efT ~mr t mw it~. ~ ~ 
~ ~ WI' ~ I IfiT m;:r it ;rem ~ I 1t 'q'lOl 

~. flfi' Ifi1lr 'UIfi) Jffi'Wf It>1 1rr.f f~ 
~!fft. "tftq : q'T'f;;m ~ 

~ , ~ 197 it ~ ~ gm t 
...... to any matter of urgent 

public importanc:'! an1 the Minis-
ter may make a brief statement 
·or ask for time to make a state-
ment at a later hour Or date". 

""~ m '"": ~ 
.. ~ ... 
~q~:~~ ~~ 

.""" ~ t fIIi '1m: '1m: ~ vf 
t) ~ I wn;: '1m: '1m: mrn ~ 
.~ ~ ~ ~ ffi ~ ~ ~ 1fi11f 
~~t? 

Shrt 8. M. Banerjee: Why did he 
-not tell Us today? Since AIR has al-
ready broadcast the news, the hon. 
·Minister certainly knew ~t that he had 
.. meeting. 

~~~~:~~q 
~ ~) ~ t fIIi q'T'f mr ~ ~ 
~~1IT~~~'Ift It • .,. 
~. titt q'T'f ~ ;;rr"t~ •••••• 

'* Wo ,"0 _""': t ~ 
·IR ~ 'iT I 

~~ ~Rq : ~ rn lIlT 
:q ~ ;ri{V t fit; 'iN lit ~ ~ 
"fW "fN i3fir t ~ffl" W , ffi. . . . . 

,,1 ~ WlI'i ~ : ~ 
.~, f~l ~ ~ t I ~~ 
Ifil tlfTOf it m i1:t t ~ tt srmr 
.~ lfilJIT ~ t fIIi f«w ~ lfT 
mrr;:r 1fit;sfT 'iff( ~ lfT ~- .. lfT 
qit~{mt I W~5Wrf 
111 t Ai ~ 'fro 'Wfi ?ft ~ ~ ~ 
l·W': ~ J9 ~ ~ f.Rilr m 

.... , 
;rr;rr ( t!'(C~) 
~m it; rram: ~ ~ mmt 
~ Ifillf f.t;lrr ;;rro;, ~ ammr 
~ flfilIT ~ ~ t I 

"" ~ f~ : ~ ~ ~:rT 
a;rqm~ I 

,*~t" ~ (ql(IOlffl) : 
~ IDlAT ~ rn I 

.n- f'i" ~ ~: itqrr it 
~ ItlI'T flfi1n. ~ qm t I 

~ '"!~: tw 'fi) ~ 
~ t I 

~ ~~ : ~ q'T'f -smfi-
~Ifil~~~~~tm 
~~~~~~iiTT~t I 

"" fA ~ ~ : .~ ~ 1fT1I' 
1R..m~tl 

~ ~ iq 1lR1r : mrcf\' q"( 

m=rm filill ~ "<t t I 

'" .., fttri : ~ itflR -
~.! iIFf t I 

~q~:~~it; 
it; ~ ~ ~ t fir; ".lifi'4~1 an 
If( ..m: 1f~lT vm t I 1t ~ ~ IR 

~ (. "'~ ft1Ii ~ if W Vi I q'T'f 

m iI1"t ~ tl" 'If\;( ifi1 'Ii ". ~ I 
'iN ~ ffi 141M'" tT { m-r t I R 
.) ~ mer ~ ~ it ifit m-r I 
IfiTt ~ ~ 'iT ~ ~ ~ ft;rlt 
ft ~ flr IR ~ ';'1 ~ifilif« 
Ift~~~l 

eft Wo ,,)~ ";n(1 : IIlTIf 't~ Slf 111f 
~ ~ ~ Ifililfq ~ IOmr ~ 
f~ t I 
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~ , ~? 
. 1fW!f" .... 't"lt : mtf ~ ~ ~. 

it ~ ~ if<iT ~ ~ I ~ iR IffiI" 1I>1't 
lfi11f, ~r..n- "SffiI'ICf 'GTm t ~) ~ ~ 
m~t~ml.TT~mt~ ~ 

~ I t;a;r~ilI1~~i I 

it ~ ,w 'If'ft ~ 'f(f I't t I 

~~;r~~~t~ 

1{i~~{fmitmrlR 

~I 

"" "0 .0 ntft : ~ Ifi1ffpr 
~~ ~ ~ ~ ft;p:rr t ·1 

..... ~ : 9;flft l«U ~ 
.~ ~ t 1 ~ ~ ~ 'I(f """ 
~~mr01fi~~~IR~ 

J l~mtr~\71fm~~ 
t~)~'fifTmr~~j I it~ 

~ i fit; ~ ~ It -.IT 'q"iI' ~ 

~ qifiJ tt~fire" if{t ~ ;jff ~ 
t IW~~fir.~~ 
~n ~~, ~ it;r~ -oo-t I 

.ft me :q;.r ~ it ({lfEte<'i(ii ~ 

~\lIT~..rt~it~~~ 

~ t~ ~mpfir~ " W1IiOr t I 
iPI'A ~ for; t 1(..-r ~ ~ it 
~~IR~i I ~'1Ttf~ 

m' 19iT w4t ~ ~ tm it ~ 
~it;~m~I~~~ 

" ~ t ~ «We';" ~ ~ 
~~W{t 1 ~~wmtpu 

lfi11f ~ ~ "'ffl ;riff ~ t 1 

42 (All) LSD.-6 
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~ ~,fWri : ~ 19iT ~ 

"~~-.ITtl 

~ A4Ii"~( '"""': ~~­

~~~tl ;Jftit~wt ... 

Shrl Kapur SiD&'h: I have to make 
a reepeetfuJ. suggestion with regard to 
tbetime ot 48 hour. you have Iti-
pulated for Government's making a 
reply to you in connection 
with call attention notices. Of 
late, We have found that our call 
attention notices, which really are 
!Ometimes a substitute for adjourn-
ment motions, and which have t.bere-
tore a sense ot urgency naturally be-
longing to these matters, are not 
treated by Government with thatur-
geney; that sense ot urgency ~ not 
being felt by Government. I there-
tore suggest that this period may be 
reduced to 24 hours ordinarily, unlelJ8 
you think that 48 hours are necessary 
in exceptional cases. 

SIMi Aa8ar IIarva.ai (Bisauli): On 
a point of order. Shri Ram SewaJc 
Yaclav hBpJ described this august 
House as a 'Nawab's Durbar'. This is 
most humiliating and most insUltInc· 
I will request you t(» direct that t.hiB 
remark ot the hon. Member be ex-
punaed from the proeeedinp 01 the Ho_. 

"" ~ ~ '"" : q: ~ t 'IT 
~~q~t I it~t.n .. 

'""" ... : ~ '3V 1I'Rf ~ 
~iti~~~'lNIIt~mlflrr •.• 
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1ft '(1q m "'" : • ~ 
~ IIi{t t I ~ # ~f ~ "fltffi 
il~~~ 1fT r..; W~;r;T 
~ ~ ~ lfif ~ O1'flitr IfiT 
lf~;:r~ I ~~~lfi{TfiIi~ 
snn;:r 1RFr if ltilT fir; "~ ~ fitit;rr 
~'m~~~itr,~~ 
~~itrrim~~ ~~ . 

firt I ~ '''IT fiIi ~ Ififlf ;r(l' ~f I 

8hri Ansar Harvaul: I would re-
quest yoU to call for the records and 
lee if he has not made that remark 
in describing this House. 

Shri Sham Lal Sara! (Jammu and 
Kashmir): The matter is most serious 
and it may lead to very serious CoD-
sequences. I think the hon. Minister 
of External Affairs is quite correct 
in asking for time, because I think 
there is some deep-laid international 
conspiracy being hatched. This morn-
ing, I have seen in the papers that 
Sheikh Abdullah has given an inter-
view to Le Mande, Paris, in which 
he has said that he does not intend 
togo back to his country, that ilt, 
Kashmir. He did not mean India. 

Therefore, it would· be very correct 
for all of us to go to the very depth 
of this question. The tinle the hon. 
Minister has asked for should be 
given so that he could go into it 
thoroughly and then come with a 
fuller statement. 

Mr. Speaker: I have already given 
him time. What is the point in stres-
.ing the point apin. 

Sbri Indrajit Gupta (Calcutta South 
West)': When will the hon. Minister 
make the statement? 

Mr. Speaker: Tomorrow, after 
question hour. 

Shrl Swann SlD&'h: Yes. 

1U8 brs. 

PAPERS LAID ON THE TABLE 

NOTIFICATIONS UNDER COMPANIES ACT 

The MinIster of FiDance (Sbri T. T. 
Krlshnamachari): I beg to lay on the 
Table a copy of Notification No. G.S.R. 
297 dated 27th February 1965, under 
sub-section (3) of section 620A of the 
Companies Act, 1965. 

[Placed in Library, See No. LT-4114/ 
66] 

REPoRT OF CoMMI'lTll:E ON PANCHAYATI 
RAJ ELBcTIONS 

The ParUamentary Secretary to the 
MiDlster of Community Development 
aDd Co-operation (Shrt Shlnde): On 
behalf of Shri S. K. Dey, I beg to lay 
on the Table a coPy each of the Re-
port of the Committee on PanchayaH 
Raj Elections, 1965. [Placed in Lib-
rary. See No. LT-4115/85]. 

NOTIFICATIONS UNDER CENTItAL ExCISE 
AND SALT ACT, CUSTOMS ACT AND 

INCOME-TAX ACT 

The Deputy MinIster in the Mlnl8try 
of FiDance (Shrl Rameshwar Sahu): 
I beg to lay on the Table a copy each 
ot the following Notifications:':""" 

(i) GSR 290 dated 27th February 
1965, making certain further 
amendment to the Customs 
and Central Excise Duties 
Export Drawback (General) 
Rules, 1960, under section 38 
of the Central Excises and 
Salt Act, 1944; 

[Placed in Library, See No. 
LT-4116/65] . 

(H) GSR 294 dated 27th February 
1965, under section 159 of the 
Customs Act, 1962; 
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(Placed in Library, See No. 
LT-4117/65). 

(iii) The Central Excise (Third 
Amendment) Rules, 1965, 
published in Notification No. 
GSR 420 dated the 13th March 
1965, under section 38 of the 
Central Excises and Salt 
Act, 1944; and 

(Placed in Library, See No . 
. LT-4118/651. 

(iv) The Income-tax (Third Am-
endment) Rules, 1965, publish-
ed in Notification No. SO 860 
dated 9th March 1965, under 
sectiOn 296 of the Income-tax 
Act, 1961. 

[Placed in Library, See No. 
LT-4119/65] . 

1!.J9 bra. 

MESSAGE FROM RAJYA SABHA 

Secretary: Sir, I have to report the 
following message received from the 
Secretary of Rajya Sabha:-

"In accord'ance with the pl'ovi. 
sions of rule 127 of the Rules of 
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am dire-
cted to inform the Lok Sabha that 
the Rajya gabha, at its sitUng 
held on the 31st March. 1965, 
agreed without any amendment to 
the Armed Forces (Special 
Powers) Continuance Bill, 1965, 
which was passed by the Lok 
Sabha at its sitting held on the 
19th March, 1965". 

11.291 bra. 

DEMANDS FOR GRANTS*-contd. 

MINISTRY OF EXTERNAL AnAIRs-contd. 

Mr. Speaker: We will now continue 
with the discussion of the Demands 
for Grants relating to 'the Ministry of 

External Mairs. Out of 5 hours, One 
hour and 15 minutes have been taken 
.and 3 hours and 45 minutes remain. 

How much time would the 
Minister require fOr reply? 

hon. 

The MInIster of Eztel'lULl A1ra1rII 
(Shrl Swaran Slngb): About 45 
minutes. 

Mr. Speaker: That is, I will call him 
at 3.30 P.M. 

Shrl Hari Vishnu I{amath (Hoshan-
gabad): The time may be extended by 
one hour at least. 

Shri Vldya Charan Sbukla (Maba-
samund): This year We must review 
the working of the ~ternal Affairs 
Minislry in the context of the disap-
pearance of a giant, one of the greatest 
human beings that existed, who mana-
ged the external dafrs of our country. 
Shri Swaran Singh, who has the 
honour of being the first Foreign 
Minister of India, has been doing his 
work in a distinguished manner. 

There have been co,1sistel1t attacks 
On the policy CIt non-alignment, and 
80meparties have made it an article 
of faith to misrepresent this policy in 
various aspects and in various respects. 
This policy has grown out of our tra-
ditions, and We know that the entire 
people of this country support this 
policy. We all realise that this policy 
of non-alignment is only an inter-
national extension of' our national 
freedom. The growth of our nation 
and its healthy progress can be 
achieved only ,by OUr remaining non-
involved in the power politics of the 
world and power blocs that vitiate 
world politics today. Various argu-
ments are given as to how by join-
ing this bloc or that bloc we can stand 
to gain a lot of advantages. These are 
all shortsighted reasonings; unstable 
advantages can be obtained by pro-
bably joining this or that groun, but it 
is very obvious to aU· right-thinkinl 

-Moved. with thIe recommendation of the President 
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[Shri Vidya Chal'8l1 Shukla] 
men that without steadfastly remain-
ing attached to this policy of non-
alignment, no real progress can be 
made by any newly independent 
nation at the world. . 

A point that I want to bring up be-
fore this House, which we haVe dis-
cussed on several earlier occasions, is 
our link with the Commonwealth. In 
my opinion, the time has come when 
We should scrutinise and ana'lyse the 
advisability or otherwise of remain-
ing in the Commonwealth. We should 
calmly analyse the advantaies that 
accrue to us from our membership of 
the Commonwealth. Accordina to 
me, there are no advantages whatso-
ever. There are all kinds of disabili-
ties and disadvantages that are asso-
dated with this membership, howso-
ever sub-conscious or subtle they may 
be. h a matter of tact, 1 think it is 
IIOIDe B0rt of negation of the policy of 
non-alignment, not in the practical 
sense but in the psycllological sense. 

In the days of .imperial preferences, 
1here might have been some advarrt-
ages in trade and commerce, export 
and things like that, but today, in the 
context ot the European Common 
Market where we are suffering a great 
deal because of our membership of 
the Commonwealth, it is open to good 
reasoning that if We had lelt the 
membership of the Commonwealth, 
our exports and imports from the 
European Common Market could have 
been much better and much more ad-
vantageous to us, 

The political advantages of the Com-
monwealth are almost nil. We 11ave 
seen how the British Government aides 
with Pakistan in respect of Kashmir 
and almost every other matter. Arne-, 
rica which is closely related to the 
Co~moDwealth, also sides with Pakis-
tan as far .s Kashmir is concerned. 

Therefore, I would request the hon. 
Foreign Minister to teU us the present 

,thinking of the Go¥ernment of India 
in this respect. This question is al-
ways present in our minds, altbOulh 
it may not be mentioned here all the 

time, and wheever w. analYse our 
foreign relations, this particular QUes-
tion always strikes us whether it is 
good or desirable for Us to remain a 
member of a group which does not 
give us any tangible advantage, but, on 
the other hand, imposes i)Jl us several 
sub-co.nsclous disabilities in Our inter-
natanal affairs. There has been a Jot 
of agitation about Sheikh Abdulla's 
visit abroad. Whatever mistakes 
might have been therein scrutinising 
'the application of Sheikh Abdulla, 
I personally feel that' to grant him a 
passport to go abroad was a right de-
C1SlOn, None could ever think that 
by stopping a man or not allowing 
him to go abroad, he could have been 
less dangerous to Us or he would have 
ea1lSed less harm. to us. By his con-
duct abroad, he has not only exposed 
himseM but he has also shown his true 
colours and Kashmiris partlcularly 
have known how unrealiable and un-
patriotic he is. It is something like al-
lowing the devil a long rope to hang 
itself. I am quite ,sure when he comes 
back to India, if at all he would never 
have the same inftuence and respect 
that he had in our politics, particular-
ly in Kashmir. -

In the sphere of international rela-
tions I am glad that our ·Prime Minis-
ter has taken the first opportunity of 
fixing a date to visit the USSR. I~ is 
in the fitness of things that our Prime 
'Miniater should g() there because that 
country has been helping us in prac-
tically every matter. It has stood by 
us unflinchingly on many things, 
particularly in Kashmir we cannot 
forget its continuous support to 
us in the Security Council. We 
cherish this mutual respect and friend-
ship and I am sure the Prl~e M1nis-
ter's visit to .the USSR wlll furt.iler 
strengthen this un-ending bonu. May 
I request the Prime Minister to 1lx a 
date for visiting Yugoslavia also very 
soon? There has been Ii lous-stand-
ing invitation from Yugoslavia and un-
tortunately the Prime Mini'IteT has not 
been able to find time. But ill view of 
our very deep and abiding rdat1~ 
with that country. 1 hope the PrlDle 
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Minister will soon ilnd time to make 
such a visit to that counLry. In the 
debate so far nothing had been men-
tioned about the negotiations with 
hOlfi1e Naps. I must say tbat the 
negotiations with hostile Naeag were 
started. with out much !ore-thought. 
The very fundamental on which the 
negootiations should have succeeded or 
without agreeing to it the negotiation 
should not have started was the settle-
ment ftrst that whatever settlement 
might be ultimately arrived. it wlll 
have to be within the frdmework of 
the Constitution of Indla. This funda-
mental understanding was not arrived 
at. . l'irst of all before the hostile 
Nagas were brought roulld to the 
Conference table we should haVe told 
them: there is no use negotiating wiLh 
tIle Indian Union as far as the hostile 
Nagas are concerned unless they agree 
to negotiate for some '1ettlement with-
in the Constitution C1l India. Thi~ was 
igRored and this brou~ht us to situa-
tion where. if. the negotiiltior.s failed, 
there would be more tragic situations 
and greater calamities and violence in 
Nataland than ever before. The 
seconci mistake is that we have ap-
pointed a civil servant to neAQtiate a 
political settlement th~. We could 
have easily sea.t a political or a public 
man as the head of the negctiating 
team, and that public man with politi-
cal consciousness and political ideas 
could have been a better negotiator for 
us than a clvil servant. I do not 
under-rate the capacitie1 of Sh~1 Gun-
devie who is a distinguished civil 
SM'VlUlt. But the back.-tt"Ound of a 
civil servant and; the political and 
public background are entirely two 
cW!erent things and I am quite sure 
that the colour and the a)ro,ress of 
netotLations in Nqaland would have 
been difterent it was a public man 
who was neif01;iating on behalf of the 
Government o.f India rather than a 
civil servant. 

Similarly, some very unsavoury 
precedents have been set up during 
these· negotiations. Sunutsingly, the 
Chief MInister of a State was ma&, '10 
act under the leadership of a civil ser-
vant which is very unusual. Secondly 
a rank fo.reigner, an allen, a very un-

desira·ble one at that, Mr. Micbae. 
Scott, has been allowea to dabble In 
our internal dairs. It neve,· h&.p-
pam in any independeot country 
where a ~ank forei.ner, officially or 
dem.i-01Bclally, 11 aUO-wed to come and 
dabble and arrange fOr negotiations 
and even aet as a go-between for two 
seta Of people in the same nation. In 
Napland we have set UD some '9'el'Y 
wron, J)l'eCed.ents and r hope that in 
spite ell this then would be same 
settlement forthcoming. 

I was a little surprised when I read 
through the report at the Members of 
Parliament who went to Nagaland. rn 
the report, which was laid 
on the Table of the House by 
the Minister of External . 
Aft'airs, it is said that they met Rev. 
Michael Scott, the Church leaders, 
Army Officers and the representa-
tives of the Naga Federal Govern-
ment. They themeselves, the Mem-
be~ of Parliament, belonging to 
V8nous groups, wittingly or unwit-
tingly, referred to the Nail! hostiles 
as the Naga Federal Government It 
is not given in inverted commas· it 
is given as if it is a Naga Fe~ral 
Goyernment. 

AD hon. MeJnher: Typing mistakc. 
Shrl VId,.. Charau Shukla: Then 

it should have been made clear be-
fore the l"fi!port was laid on the Table 
of the House by the External AJ!ainr 
Minister. They should have taken 
care on the very first day. 

Shrl Rem Barua (Gauhati): This 
question of Nags Federal Go.vern-
ment was raised by the Peace Mis-
sion proposals and it is on the basis 
of the PeaCe Mission proposals that 
our Government are negotiating. 

Shri Vldya Cbaraa Shukla: We 
never reCOlniaed a Nap Federal 
Government. (Interruption). Then, 
the question bas been raised very 
otten, and I hope the Minister wfll 
be able to declare whether the sub-
ject of Nagaland administration is 
going to be transferred to the Home 
Ministery or is lOing to remain with 
the Ministry of External Affairs. ' 
This matter was referred to~,. the·. 
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Prime Minister also, and he promised 
that a decision would be soon taken 
on 1he subject. We could. however. 
understand the position aoout Naga-
land. because the Naga insisted that 
the late Prime Minister should hand-
le their affairs. But we cannot 
understand why even NEF A should 
be kept under the External Affairs 
Ministry. NEFA at least should be 
transterred immediately to where it 
belongs: that is, the Home Ministry. 
It is not that we are sceptical or that 
we are not confident about the pro-
per handling of the situation or its 
edministration by the External 
Affairs Ministry. But from the point 
of view of the psychology and other-
wise. it always gives a bad impres-
sion that this part of our country 
.hould be handled by the Exlernal 
Affairs Ministry. 

Then. we must pay a great deal of 
attention to African matters. I will 
not go into the details of this b'ecause 
1 have not so much time at my dis-
posal. but I would just give only one 
example of how we are not doin& very 
well in Africa or we are not doing 
as well as we should do. Kenya. 
with which we have had good rela-
tions and wh'ere lots of migrated In-
dians live. has opened an embassy in 
China, but it has not thought it flt 
to open an embassy here in India. 
They have not even put a diplomatic 
representative here. This gives an 
idea of th'e trend that is current in 
AlTica today. I would request the 
bon. External Affairs Minister to pay 
lI'eat attention to this susceptible 
area of Africa. 

Let me in conclusion say that in 
.plte of the . obvious difficulties of 
those who follow in the footsteRs of 
our late. great leaders. Sardar Sahib 
haa been doing extremely well. and 
he has the support and complete con-
Mence of all right-thinking men in 
the country. 

8hri B. N. MukerJee (Calcutta Cen-
tral): Mr. Speaker. Sir, till aome 
yearl ago. our role in world· aftair. 

would often exhilarate and even make 
up to some extent for our failure ill 
spite of the plans to do nothing more 
than plod in and around povert)'. 
Then a decline began to set in and 
this decline is painfully prominent 
today as Government flounders and 
demonstrates its peculiar leck of ini-
tiative and of a sense of perspective. 
even lack of confidence in "the funda-
mentals of our foreign policy. It ill 
a pathetic situation. which might spell 
danger. danger which is seen not only 
in certain happenings abroad but also 
in th.. Swatantra screech which seekl 
to be strident in this House. 

It is a good thing that Government 
says, it stands strongly by non-align-
ment. a policy which We chose for 
ourselves and which has also been 
called fOr by the requirements of our 
defence and development. We have 
friendly relations with the socialist 
world as also with the west and we 
get aid from both. But we do not 
have to let that aiddeftect us from 
paths that we wish to· pursue. How-
ever, .expectation of aid from western 
countires seems to produce often on 
Govern~ent a peculiar psychosil. 
We heSItate; we fumble; we fear beinl 
forthight, as seen so clearly over 
recent happenings in Vietnam. n 
sometimes appears as if, like some of 
our Swatantra friends, Government 
also fears that we cannot afford the 
luxury of a foreign policy and that 
our so-called dependence On the 
United States' assistance rules out an 
independent and positive role in world 
affairs. 

In this House. I am sorry Mr. 
Masani is not here but to llsten to 
his homilies on f~edom is a cr08l 
which I have to bear.' With a straight 
face, he says things which go againR 
the grain. Our frontier is. he .aid, 
on the Mekong river and we should 
be part of a security lIystem under-
written by the United States of Am.-
rica. How I John Foster Dulles must 
ehuckle in his grave over his perfor-
mance! But this country. I hope. 
has senle and sensibility and will 
epurn such euggestions. 
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So, it is clear from whatever is 
happening for quite a long time to 
anybody that the United states has 
nn business to be in Vietnam, spend-
ing 600 million dollars a year in a 
country of 14 million people for mili-
tary and political manipulation, put-
ting up puppet regime after puppet 
regime in Saigon and now beginning 
to bring in tens of thousands of Uni-
ted States marines, mounting devastat-
ing and inhuman air attacks, augment-
ing their Seventh Fleet by ruahing a 
nuclear-powered task force from the 
Atlantic and all that kind of thing. I 
discover that Mr. Masani is even 
more royalist than the king in his 
espousal of American activities in that 
part of the world. I saw an article 
by the U.S. Senator Wayne Morse, 
which was reprinted in the TimN of 
India. He wrote: . 

"With our great wealth we can 
sustain the current war eftort in 
Vietnam indefinitely, even if it is 
escalated. But it will n'ever end 
because our presence and our 
selection of Saigon's rulers will 
always inspire rebellion." 

The Senator goes on to Say: 
''The only question is how 

much blood and money We will 
waste first, trying to tUrn the 
clock back." 

Mr. Masani wishes to iuI'fl the clock 
back. But even Mr. Masani's capa-
bilities will not enable him to stop the 
processes Of history. 

Shri Masani seems to think that 
the gas being U8'ed by the United 
StateR in Vietnam is good for our poor 
Asian souls. Let us see exactly what 
is happening. I am quoting fram the 
New Statesman of the 28th March, 
the latest COpy which has arrived in 
the Parliament Library-which fa no 
Communist rag-and it says: 

" .... all the instruments of 
mod'ern barbarism are beinl em-
ployed. Vietnamese villages are 
being smothered in napalm. Sec-
ret gases-allegadly non-l~thal­
are being rainec1 • • ." 

A Ii ttlt! further on it "n: 
". . . . .. ana" the outrap is if 

anything, aagravated by the st~te­
ment that these methods are being 
used 'on an experimental basis'. 
Thus the Americans, like Hitler 
and MuSsolini in Spain, are treat-
ing the helpless inhabitants of 
Vietnam as a living laboratory in 
which to test their new weapons. 
The last fragment of America'. 
moral authority in Vietnam hu 
gone whistling through the 

, bombs-bays." 

Then, the New York Times itself in 
an issue of 25th March 19615 says: -in 
regard to the point that the gas is not 
lethal-

"But even this kind of gu can 
be fatal to the very youna, the 
very old, and those ill with heart 
and lung ailments." 

It gO'eS on further to say: 

"In Vietnam, gas was supplied 
and sanctioned by white men 
against Asians. This is something 
that no Asian Communist or not 
will forget." ' , 

This is what the New York Timet 
says in its editorial on the 25th March, 
and Shri Masani has the gumption to 
come forward in this House to justi-
fy 'the employment of the so-called 
non-lethal gas against the people at 
Vietnam. This is the kind of thin, 
that goes on and the fumblinJts on the 
part of our Government also conti-
nue. 

The human tragedy in Vietnam, th_ 
use of gas and bomb and undeclared. 
war goes on &J(ainst an independent 
country, while the United Nations, 
unlike in the case of the crisis over 
Cyprus or the Caribbean. is In a froz-
en state of forced impotence. This is 
a situation which will Il'Ow into a 
more widespread tragedy. India 
must do all it can to prevent it. But 
it requires a lot of goading in thl. 
House to let the Foreign Miniater get 
up and .a, a few wardl, and it took 
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a ~at deal more goadin, to eet the 
Prime Minister acid the more crucial 
words. I am .&J,ad he said them at 
least But WP. hvsitate even to com-
municate our sense of hol'1'01' and 
revulsion at somethinc which even 
tbe New York Time. says is abomina-
ble, this kind of poisonous gaa being 
used against Asians which we mult 
never tolerate. We- hesitate and we 
fumble. Even now we heaitate. 

That is why I say that for us it 
is clear, we must ask the United Sta-
tes forces in Vietnam to go. Shri 
Shastri at one polnt Of time did say 
that the United States' Army had no 
,business in Vi'etnam and it should ao 
out 0 that territory. Now we do not 
88y that. But even so, let Us impress 
on the world that there are certain 
categorical imperatives wblch IncHa 
has always foIl wed, even before we 
were free. We always tried to raise 
our voice in cases where the moral 
stature of mankind was sought to be 
subverted, whether it was in Abyssi-
nia or in China or in Czechoslovakia 
or in Spain. Th'erefore, this is an 
inescapable duty which India cannot 
shirk. 

It is a gOOd thing, of course, that 
India has joined other non-aligned 
countries in the recent meeting in 
Belgrach! which has demanded 'a poli-
tical solution in Vietnam through 
negotiations without any preliminary 
conditions. Even though I wish the 
American forces to be withdraWJ:1 
straightaway without preliminary 
conditions, a discussion should take 
place with a view to a settlement 
through negotiations. But in regard 
to 'this Belgrade meeting. I wish to 
say that I desire that In~ia had play-
ed a more spirited role. I desire that 
India do not appear from time to 
time to be somewhat pusillanimous in 
its approach. I wish Iodia Is careful 
about certain things. I wish the 
''triangle of friendship", to quot1e the 
werda of an intrepid jourpallst, bet-
ween India, U AR and Yugoslavia, 
wbk:b the late 07awaharlal Nehru had 

built and which had become, 88 it 
were. ''(he enVy of the natiobll:' does 
not fall apart, as sometimes We fear 
lt miabt fall apan. It iJ reported-I 
do not know how far it is true-that 
the old practice of our foteian oftlee 
constantly to-consult Cairo and Bel-
grade has practically ceased. It a.P,Pe&rlJ 
'eVen tbat before Shri Shastri'. Pt'O-
mised. visit to Yugoslavia, to which e 
very welcome reference was made by 
my friend Shri Shukla, some bright. 
soul in the Ministry has thoulht out 
the plan of a prior visit to, of all placel. 
Canada. It is clear that in spite of 
the unfalingly friendly attitude of 
President Nasser towards us we eoukl 
not persuade him or e'Ven try to per-
suade him to desist frQJXl lioniaing 
Sh'eikh Abdullah. It seems the Gov-
ernment haVe a genius for losing 
country whatever friends it has and 
neglecting our former non-aligned c~­
tacts either through ignorance or 
malice or, worse. 

When tll'e French Premier Monsieur 
M. Pompidou accompani'ed by a very 
astute Foreign Minister, M. Couve de 
Murville came to thia country, India'" 
pathetic' pre-occupation with the idea 
Of aid from wherever we can wrangle 
it, prevented prOPf>r uWisation Of a 
splendid opportunity. Per~aps,W'8 
even surprised the French gueat .... by 
our attitude. In World aftairs it iIJ 
common knowledge that France has 
woo a IIpeclal and un-orthodox posi-
tion and· in regard to such things as 
the 'Indo-Chinese sitautlon and 'the 
pClsturings against India of China and 
of Pakistan, we might conceivably 
have made some international advuaee 
by direct highest level contact wf.th a 
eountry like France. 

In regard to China, apart from 
stepping up all necessary prepBTa-
tions for defence, which we must do, 
we have a confrontaUon which is not 
compatible with a unidlmensional ap-
proach. We seem to leek no initia-
tive except to leave it to the Colombo 
powers, and even in regard to the 
Colombo proposals sometimes, the 
ministers say that they are as Coati 
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as dea~. It IJlCr be, Sir, that We can 
see no alternative to break the stale-
mate, but the search for a peace 
break-tllrouah somewhere should be 
made in earnest. The Frenr.h Premier 
perhaps could have been conceivably 
of some long rante 8IIsimnce in this 
regard. But we are totally in 1Ihe 
dark as to whether anything in that 
direction has happened from the Gov-
ernment's point of vif:w. 

Our country has made hardly any 
mOVe for an atom-free zone in our 
partot the world. Shri Shastri has 
asked the nuclear powers to consider 
assuming responsibility fOr the safety 
of non-nuclear nations trom an atomic 
attack. ThiS, unfortunately, has been 
dift'erently interpreted. in different 
countries. He could nave mad~ the 
proposition more 'attractive, more 
wid'ely aceptable, ~apecially to the 
Afro-Asian countries, by stressing the 
immediate need of a process ot volun-
tary disarmament by the nuclear 
countires which alone could be the 
beat safeguard for non-nuclear coun-
tries. But he put his case the other 
way q,round, thanks perhaps to his 
wonderful advisers, and he caused 
misunderstanding in c~rtain quarters. 

Nobody wishes to exacerbate Indo-
Pakistani relations. We are ready for 
the utmost possible forbearance. even 
when Pakistan goes on firing on our 
borders in the east and in the west 
tor more than a fortnight and goes on 
hurling abuses at us at the same 
time. It is a IOOd thin& anyhow, 
that over these enclaves question 
talks between India and Pakistan are 
going to be held. Pakistan, however. 
has to be very sharply told off its 
miserable game, and India which has 
hlld occasion frequently to take up 
with the United States the question 
of Pakistani troops in Kashmir uaiDR 
United Silltes weapons must take up 
also with SEATO the reports in our 
Press that standard SEATO monel'l 
have been repeatedly picked up alter 
recent Pakistani firing on our Conch-
Behar fronUer. I can only add for the 
infol'amtion, partieularly of Shri 

Shukla, . who raised the question of 
Nagaland, that in Nagaland also U.S. 
marked weapons smuggled via Pakis-
tan have been' discoverd and it was 
reported -to the delegation that went 
there. All these things have got to 
be taken up. 

13 m. 
It is unfortunate that India's image 

is by no means a pretty one today in· 
countries that should be our real 
friends. Whether in Cambodia, where 
Prince Sihanouk once called J awah81'-
lal Nehru his "Guru" and named the 
main road C)f the capital ot Cambodia 
as "Jawaharlal Nehru Road", or in 
AIleda where Monsieur Abdullah is 
~onfabulating with all kinds of people. 
it is the same story of India havfllC 
an image which is not particularly 
savoury. 

And what a predilection for doina 
the wrong and foolish thing the 
Government has got, which has made 
the Government to allow Sheikh 
Abdullah to go on his peripatetic 
crusade against India! Here is a man 
who, whatever his record in the past-
it was a good record-works against 
\h'e interests of India today, who goes 
with a peculiarly-phrased passport 
and with lavish foreign exchange 
made available tor his little gang to 
do the dirtr on us in friendly 
countries. I do not mind his fulmi· 
nations in the United Kingdom-the 
British have never forgiven us for 
being free; and I am glad Shri Shukla 
sald something about the time having 
come to examine our continuing 
relationship with the British Common-
wealth; I do not mind his fuiminations 
in the United Kingdom-but I hate the 
idea of Sheikh Abdullah muddying 
the waters for India in Cairo and in 
Algiers. And what has happened? 
Only this morning there was such a 
furore in the House and the Govern-
ment has not given us the information 
why a political decision at the highest 
level was taken to allow Sheikh 
Abdullah to go on this tantastic 
journey. I ask specifically for an 
explanation to Parnament, here and' 
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now, of the so-called political decision. 
I hate to wait till tomorrow for the 
External Affairs Ministry to say 
something in Tegard to Sheikh 
Abdullah's meeting with Chou En-Iai. 
Quite apart from that, Government 
have announced in the other House 
that a political decision was madt! at 
the highest level to give a fantasti-
cally-worded passport to Sheikh 
Abdullah and to allow him and his 
gang to go abroad with a lot of money 
in his bag to spend as he liked. That 
is a political decision malie by Gov-
f!rnment and to this Honse the Council 
of Ministers is answerable. So, they 
must tell us what were the reasons. 
Did they anticipate that Sheikh 
Abdullah would do quite a good job 
for India? If they knew that Sheikh 
Abdullah was doing the dirty on us, 
what steps have they taken in this 
regard? Did they ever try to get in 
touch with countrit!s like UAR and 
Alger'ia to tell them something about 
it? We also can pay back certain 
people in the same coin and every 
country has its own difficulties. Did 
we ever try to exert our weight and 
try to convey to Presldent Nasser our 
·stand on the Kashmir question: "this 
is our position and surely, you should . 
be well-acquainted with this: we are 
not going to !have any international 
muddying of the waters over Kashmir 
by an Indian national who is going to 
your country because ostensibly he is 
on a pilgrimage tour to Mecca or 
ilomewhere". What have we done about 
itT I want the Minister to explain 
this. Quite apart from what Sheikh 
Abdullah might be doing-I, ~;' 3, 4 
a hell of a lot of misdeeds, a whole 
catalogue which is the definition of 
unsavouriness-I want an explanation 
here and now in this House why 
such a political decisIon was made at 
th'e hIghest level, leaving Shrimati 
Lakshmi Menon completely helpless 
in the Rajya Sabha. The political 
decision at the highest level taken to 
allow Sheikh Abdullah to Co with • 
miserable passport in this pocket wal 
itself a demonstration or fndia'a lack 

Of ev-en elementary self-respect in 

t 
regard to certain matters. All the 
world is talking about it a person 
describing himself as Kash~ri MusHm 
of the first class or second class going 
round the world and that kind of 
thing. No wonder perhaps that such 
decisions are taken in the stablish-
ment which nOurishes, whiL'h queered 
the pitch even for Jawafrm'lal Nehru 
lind finds his successor very smali 
meat. 

Our Ambassador to the United 
States speaksh in public misconstru-
ing the Prime Minister's' suggestion 
regarding the guarantee by the 
nuclear powers. This particuJar 
incumbent is notorious for opening 
his mouth and every time' puttine his 
foot into it; but he flourishes, of 
course, and queer things happen in the 
Establishment. Then the Foreign Sec-
retary-Shri Shukla also mentioned it 
-the official who was in charge of the 
Nagaland negotiations-for right or 
wrong, I do not know, he was given 
charge of tbe negotiations with Naga-
land hostiles-he is suddenly shifted. 
To become whatT The Secretary to 
the President, to look after the 
comforts and amenities of the 
Rashtrapathi, the most amazing lort 
of thing. 

An attempt is made to take over 
economic matters, which might have 
been handled in a comparatively 
progressive way by some people with 
Jawaharlal Nehru infectiOn in the 
Extemal Affairs Ministry, into other 
hands. So. it was but natural to see, 
when the International Chamber of 
Commerce was meeting here, th. 
South African representative attend-
ing that meeting, much to the chagrin 
Of the External Affairs Ministry om-
cials. But some officials, very 
influential with the Prim'e Minis~. 
are trying to take over economic jobl 
which might be done in a somewhat 
progressive fashion by people who 
have seen what aueh instItutions .. 
the World Conference on Tracre and 
Development could clo, and that Is 
why this sort of thing goes on. 

For long periods Indonesia, Ceylon, 
Burma etc. had 1lhe ambassadorial 
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posts. lying vacant. During the Olympic 
Games in Tokyo our Embassy 
virtually ignored the Indian contin-
gent altogether, n'ever even giving a 
cup of tea to the gold-medal winning 
hockey team. It never raised its little 
ftnger to help them. I belong fo certain 
organisations which get to kno~hese 
things and I haw got reports that. 
our Embassy in .Tokyo did not think 
it fit to make the stay of the Indian 
contingent in Tokyo slightly pleasant. 

To cap everything. we know that 
Members of Parliament who go abroad 
-I am not in that number; I am not 
too lucky they hardly have one good 
or kind word to say about our 
Embassies anywhere. To cap every-
thing. our Ambassador in Cairo 
ab~nts himself when President Nasser 
receives at the airport the Head of 
the German Democratic Republic and 
later gives him a banquet. We are 
told that the Indian Ambassador in 
Cairo had to go to Libya and his 
charge de'affaires, poor man knew 
nothing about it, he had no intimation 
from th'e UAR Government. All the 
world was talking about Herr 
UlbTight's visit to Cairo in the face 
of West Germany's attacks &lid the 
whole idea of the charge de'affairea 
:In Ciro not knowing about it seems 
fantastic, And the Ambassador 
thought it fit to go to Libya; must 
bave been a very important job which 
could not be postponed even for a 
day. The poor Ambassador got cold 
feet and his bosses here also, who 
thought that the Bonn Government 
would be very angry if the GDR 
Chi~f ha.d his hand shaken by an 
IndIan dIplomat. It is common know-
ledge that when Bonn threaten~ 
President Nasser he took some steps 
and he slapped W-est Germany down 
to size with the result that West 
Germany had to approach the Arab 
countries with its tail between ita legs. 
The pucca sahibs Of the Extemal 
Mairs Ministry do not seem to 
~alise it. 

India's inhibited role In W01'1d 
politics f. seeu moat darb' in the 

case oIour relations with the German 
Demecratic Republic. At the Leipzig 
Fair had the best stall in the 
World Fair. With GDR unofficially we 
have trade agreements, cultural 
agreements and shipping agreements; 
in ten years since 1954 trade between 
GDR and India has increased ten-
fold; GDR was the first country to 
introduCe rupee payment to help us 
ease our foreign exchange difficulties. 
The former Prime Minister of GDR 
and other dignitaries have come to 

.this country on friendly visit. While 
informally there is friendship and a 
great deal of intercourse, the Govern-
ment of India does not recognise 
GDR diplomatically or have been 
consular representation. It has no 
trade oftlcein Berlin, it does not enter 
into official agreements, does not 
recognl.8e GDR passports but issues its 
visa on special sheets of paper and 
practises other pin-pricks. And all 
because of what? Because, the money 
bags of West Germany would he 
angry with us. How badly it com-
pares when UAR and 1ittle Maura-
tania set up diplomatic relations with 
such countries as the Democratic 
Republic of Viet Nam. 

If the image of India is dusty in the 
eyes of exactly people in Africa and 
Asia. with whom we should naturally 
be friendly, there are reasons for it. 
And we must make an e1!ort to 
restore the effulgence of India'. 
image, and that is why it is important 
that we should make serious prepara-
tion for the Algiers Conference, the 
second conference of the Afro-Asian 
countries, going to be held at Algiers. 
In spite of the queering of the pitch 
and the muddying of the waters that 
goes on because of Sino-Pakistanl-
Sheikh Abdullahite machinations, we 
have to go ahead with real prepara-
tions for participation, effel!tive parti-
cipation in the second conference of 
the Afro-Asian powers. But this kind 
of effort will not happen till our Gov-
ernment wakes up. 

The External Affairs Minister seek-
iT~ to please every:body with the 
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most carefully non-commital attay of 
words will deceive nobody. By 
avoidance Of issues, by boping for 
~omething to turn up to solve our 
problems, we shall get nowhere. We 
liVe i~ a changing world whose spirit 
and contours often appear unfamiliar 
to the best-informed among us. It 
needs very serious mental effort to 
understand and grapple with the 
emerging world. That effort cannot be 
made by the bureaucrats in the Min-
istry; that effort requires to be c0n-
sciously and earnestly made by the 
country's leaders who are in 
Government. 

I sometimes even feel like compli-
menting our External Affairs Minister 
-he is a Very affable man~n saying 
at great length almost nothing at all. 
But the country deserves something 
very mlich better. My last word to 
Government!s: Please try to make 
the effmot and pleAse do not faU 
India. 

Mr. Speaker: Shri Hem Barua says 
that he has to attend some meeting. 
Congress must be given some time. 

Shrl Hem. Barua: Sir, this time the 
Report of the External Affairs Min-
istry is a notable depature, thanks to 
the persistent e1forts of my bon. 
friend, SIlri Nath· Pal, who pointed 
out on three successive occasions that 
1I1e reports must be more informative. 
This Report gives a rapid but well-
informed aurvey of things from 
disarmament to the Chinese bomb, 
from the UNO to Pakistan aDd I want 
to congratulate all those who are 
responsible for the preparation of this 
beautiful report. 

OnCe again, the world, particUlarly 
South East Asia, is in torment today 
and the situation is deteriorating 
every day. Unfortunately. India doel 
not occupy the same position of 
Pft8tige today in the international 
community of .nations that she uaed to 
OCCUpy in the: past; but this proceu 
of the decline of IDdia's international 
preatile started with the decliDing 

years of Shri Nehru atter the ChiRele 
attack of 1962 and what baa happened,' 
today Us til8-t this process baa reached. 
its full height. 

Our Government's performance at 
tile Cairo Conference of non-aligned 
nations as al90 the steady diminution 
of India's prestige in South BaIt Asia 
are suftlcient evidence to establiah my 
contentiOn that Indian prestige in 
South East Asia has slumped. 
cunsiderably. 

What Ilappened in Cairo? Did any 
ot the nations, except perhaps for 
one, lend any support to our Prime 
Minister's laudable suggestion of a 
delegatiOn on behalf of the Conference 
to dissuade Peking from ~dulging in 
the atomic race? Nobody supported 
us. To say that the Conference suc-
ceeded in adopt~ng a unanimous 
resolution against the atom bomb is 
to say the obvious. Yes, it was a 
unanimous resolution--unanimous 
resolution by a eroup of nation, none 
of whom can produce an atom bomb 
even it wants to. . 

I 'have a grouse againatthe Prime 
Ministlft- also. Before making the 
suggestion of a delegation to Peld.ng 
he made H such a closely guarded 
secret that nobody of the Indian Dele-
gation knew anything about it. I doubt 
very much whether our External 
Affairs Minister knew anything about 
it before it was made in the Confer-
ence by OUr Prime Minister, An 
ot'ftcial, a member of the Indian Dele-
gation, who was entrusted with the 
task Of briefing the press in Cafro, 
looked astounded. He was flabber-
gasted; he was surprised, when he was 
confron~ by the press with the 
request to give a fuller detail of the 
suggestion that the Prime Minister· 
made. He could not, because he knew 
nothing about it except what he 
heard in th'e Conferenee hall and, 
mysteriously enough, this Report Is 
ominously ailent about what happen-
ed to our Prime Minister's proposal ""'-4-,,'" ChiDa in, Cairo. 'l'here is 
noWng about it there. 
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Let me come to South East Asia 
now. So long our Government have 
eOJ1CeJltrateci their attention not on 
this vital .ector but on bie powers. 1 
remember, on ODe occasion in the 
course of a conversation 1 told the 
late Prime Minister, Shri Nehru, "Sir, 
China is suffering from big 
power chauvinism" Our Prime 
Kinister, Shri NeIbru, immediately re-
torted, "Yes, without being a big 
power". India, I know, does DOt 
mdfer from any big power chauvin-
ism, but that our Government su1!ers 
from a big power psychology, there 
is no doubt about it and that is· why 
they are neglecting the smaller coun-
tries of South East Asia. 

I want to tell you tha.t South East 
Asia must occupy an important place 
in otu- strategic thinkinc. Our ne&-
Ject. Of South East Asia has cost us 
delrly. rt has cost us dearly. When 
General de Gaulle plans • biIh-level 
conference tor South East Asia, un-
fortunately, enough, he does not 
think of India as a participant. When 
sketching the outlines of a possible 
political solu1!ion for South East Asia, 
Mr. Walter Lippman, otherwiR very 
-sympathetic to India, does not think 
that India needs to be consulted. 12ven 
Vf':Ty recently when Mr. Hvolcl Wil-
son, the BritiSh Prime Minister, for-
mulated a plan for a political solution 
of the Viet-Namese problem, he 'did 
not think it necessary to consult India. 
He consu1ts France, China and Russia. 

The uae of gas by the US in Viet-
Nam has shocked the coilsclence of the 
world There is a controversy, no 
doubt, whether this is lethal 'PI or 
1'IOh-lethal gas and the US spokesmen 
have come out with a suggestion that 
this gas cripples people only tempo-
na.rily; but I want to say that there 
are US scientists who have come out 
with a difterent opinion. They say 
'l'hat this gas is capable of ()I'ippling 
'PeOPle permanently. Apart from cOn-
veying our dismay and distress, our 
l'ttPUlsioft and repu«nance against the 
u~e of this gas in Viet-Nam, our Gov-

ernn1ent should try to create world 
opinion, and, at the same time, pW'IUe 
tihat path very vigorously that ~ 
warfare nobody mould use any weapon 
beyond conventional weapons. 

May I tell you, Sir, that both Pekin.i 
and Djakarta today are interested in 
creating an IIttmospbere of tension 
and distress so far. as South East Asia 
is concerned? Tbey have succeeded in 
doinl= that and our Goverrunent, when 
the situation is so tense and distur-
bing, are following a policy of oom-
placem:e i8S. they are following today 
so far as South East Asia is concern-
ed We protested when Britain sent 
troops to Suez and we protested 
rl.Ihtly I say. But, have our Govern-
ment protested when Indonesia sends 
troops to Malaysia? Have our Gov-
ernment come out with that unquali 
fled support fOr Tengku Abdul 
Rehman, the man who came out with 
unqualified support for us when the 
Chinese aggressed on us? We have 
not. It is because of such negligence. 
indifterence, cellousness and apathy 
that the Indian image is getting de!-
troyed. end eroded in South East Asia 
particularly. It is this policy of bifur-
cated logli.c that our Govern.mt!!Dt is 
pursuing so far as West Asia is eon-
cerned. Our Government's diplo-
matic apathy to Israel is an instance 
in point. '!he Report says about Israel 
that India cannot support any state 
establisMd. on the basis of religion 
If that is tnJ.e, why did Ind!ia ~ 
to the creation of Pakistan, ill hJghty 
theocratic state? If that is true, why 
is it that India maintains diplomatic 
relations with Paldstan, a Sflate that 
is established on the basis of religion! 
I would say that it is double standard 
and Ihypocrisy of the worst type. 

May I tell you that a sterile anti -
China policy will not lead us any-
where? CbJna lis inte~ iieither 
in the Colombo p!'Oposals nor in J1eII)-
ttattons. What she Is interested In Is 
mounting humiliations on rndia.. 'nte 
so-called boundary pact recently en-
acted between Chinn and PaIdstan at 
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Rawalpindi is a fraud on human COn-
8Cience and it poses e great threat to 
us. 

Recently, Sheikh Abdullah has been 
invited by China to visit China. This 
»hows that Pakistan has sudCeeded in 
organising a thorough-bred campaign 
over Kashmir against India with 
Sheikh Abdullah as an accomplice. 
China attached NEFA and Ladakh in 
1962. I have an apprehension that 
China might launclh an attack on 
Kashmir on behalf of Plakistan and 
the latest news that China lhas mobi-
lised her military strength all along 
the northern frontiers Of Kashmir 
must be an indication of that; at the 
same time, Pakistan's indulgence 
in military activities across our 
frontiefil, violence and all that 
are also an.indication that there might 
be a joint Sino-Pakistan venture on 
Kashmir. 

Yesterday, when the Prime Minister 
said that he would not allow Sheikh 
Abdullah to go to China, I had imme-
diately an apprehension that Sheikh 
Abdullah might meet Mr. Chou En- lai 
in Algiers-that was the apprehen-
sion r had yesterday-and this morning 
the newspapers have carried the in· 
formation that Sheikh Abdullah has 
already 'met Mr. Chou En-lai in 
Algiers. This is a pre-planned con· 
spiracy against India and the con-
spiracy was hatched :in Paris. I,t was 
hatdhed in Paris. My latest informa· 
tion is this that Sheikh Abdullah 
m1ght go to Sinkiang wihere he pro· 
poses to set up an emigre Govern-
ment for Kashmir uneler the aegis of 
China. That is the latest information 
about how Sheikh Abdullah's mind is 
working and that is corroborated by 
his statement to La Monde in Paris 
to the effect that he might decide not 
to .go back to hb country after his pil-
grunage to Mecca when Sheikh 
Abdullah becomes. RaJi Abdullah. 

Another thing that we have come-
to know-that was only last night-. 
is <that tfhe Foreign Minister of Nepal 
gave a ba!.Iquet in honour of Marshall 
Chen Yi ~n Kathmf.lndu and OU1' 

AmbassadOr there. Shri Shriman 
Narayan, was present in that banquet. 
On previous occasions also, I had the 
honour Of pointing out in this House 
that in Peking our Charge d'affaires 
attended the banquet that was given 
in Ihonour of the Foreign Minister of 
Pakistan. That was in 1963. Then, in 
1964, our Ambassador in Cairo attend-
ed the banquet given in honour of 
Mr. Chou En-lai. And in 1965, our 
Ambassador in Nepal attends the ban-
quet given in honour of Marshall 
Chen Yi. There is an old English 
adage: The surest way to the heart 
is through the stomacl1. Possibly, our 
Government are working on that 
principle. Possibly, cur Government 
~inks that they would be able to win 
the heart of China through the sto-
mach which is almost Rn impossibility. 
I would say this much that our Gov-
ernment, by facilitating this move-
ment of Sheikh Abdullah in foreign 
countries by gIlantit,r. him a 'passport, 
has done a signal disservice to this 
country: Our Government have !et 
down the national interests of this 
country and it is on this aooount I 
would say that Mr. ShasttJ.'s Govern-
ment Should resign because that Gov. 
ernment has let down the national 
interests of our country. You might 
say, "You are in a minority and you 
cannot throw out a Government." I 
would appeal to the Congress Party. 
the ruling Party, th'lt It is high time 
for them to mobilille their strength 
and throw out the present Govern-
ment because the prcsp.nt Government 
has betrayed tlhe interest of the coun· 
try. 

Mr. Speaker: He may conclude 
now. 

Shrl Rem Baraa: Just a few minu-
tes more. 
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Shri ,Bari Visbnu Kamath: We 
have surrendered our Group time fOr 
Communications Ministry and also 
for the Department of Civil Aviation. 

Mr. Speaker: He prepared his sche-
,dule and ,ave it to me. 

Shrl Harl Vishnu Kamath: I gave 
it yesterday. 

Mr. Speaker: I am giving more than 
what he has put down. 

Shri Hem Barua: The veil of illu-
sion vis-a-vis China has been oom·· 
pletely shattered. China has ,grabbed 
OUr territory by force of arms and 
there the matter ends so tar as China 
is concerned. Why should she come 
to the' negotiating tahle to negotiate 
over a piece of land that she has ell-
ready occupied? Do you think China 
is as ftJolish as we are? There are 
people who go about putting a ques-
tion to us, whether China is going 
to attack us again or not. To me, whe-
ther China attacks us flgain or not 'is 
immaterial. What is material is whP.-
ther OUr Government lire prepared to 
recover 14,500 sq. miles of our terri-
tory under the illegal CKX:'Upation of 
China today or not. That is the 
material tIhing. Thl')~(> is the series of 
intrusions by China and there is the 
aeries of surrenders of our interests by 
OUr Government to China and, at the 
top of that, Mao Tse-tung has thun-
dered: China has every right to ask 
India to withdraw :trom the more 
than 90,000 kilo ml'!tres of China'l.! 
territory south of the: lllegal Ma(:-
moIh.an line. The situation is not as 
rosy as our optimistlc External Affairs 
Minister an affable man, thinks it to 
be, It is not as r037 at that. 

Recently, there is a hue and cry, 1\ 
stann. raised over the alleged request 
made by OUr late PrIme Minister for a 
U.S. aireraft carrier to be lodged U\ 
the Indian ocean :luring those hectic 
days of November, 1962. On 21~t 
October, 1962, the day after the 
Chinese mounted their massive attack 
on India, we, Mr. Kamath and myself, 

were the first to run to our Prime 
Minister and we ....,.·re with him lor 
full one hour, from 9 to 10 A.M. t 
remember every worn of tlhe dia1ogl~c 
that took place betwcf'n us. I h'ld. 
never seen the more pgonised portrait 
of a man than what we saw that morn-
ing. That sad, pen::ive face of oU!, 
Prime Minister haunts me today and 
it will haunt me iiil I lapse into tho 
eternal silence. During that conv(~r­

sation, Mr. Kamath- imd I hope Mr. 
Kamath rememher3 H,. 

Shri Harf Vishnu Kamath: Very 
well, every word 01 :t 

Shri Hem Barua: He suggested: LO 
the late Prime Mi..l;skr that he shou!.t 
immediately write to all our friea::!:) 
for immediate military aid. To that, 
our late Prime Minister said, "We 
have already done that." And when 
J suggested to him, "~ir since Chin'! 
has attacked liS, why do~'t you sever 
diplomatic relations with China?". Do 
you know what he told us-I remem-
ber every word of that? He said, 
"Well, in tlhat case this undeclared 
war becom.es Ii declared war and 
China might imme,d'iatcly bomb Delhi, 
Calcutta and other cities". Now, those 
of our friend who possibly drawing 
their inspiration from the Chinese tea-
pot or from the Russian samovar, are 
rais'ing a hue and cry today over a 
thing that did not exist, would they 
have liked to be the witnesses of the 
tragic spectacle of Calcutta, Delhi and 
other Indian cities being· reduced into 
ruins and ashes by the Chinese bomb? 
If the late Prime Minister w()uld have 
~ed fora Soviet aircraft carrier .. 

Shri loaohlm Alva (Kanara): Is it 
open to the hon. gentleman to disclose 
4 private conversation which is oft thE." 
record? Wlhat will happen to our 
public life? He should not be anowed 
to do that. 

Sbri Rem Baraa: Don't be conscious 
about public life' We are very con-
scious of that. (Interruption). 
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Mr. Speaker: He should 'Conclude 
now. 

SIlrl Hem Baraa: There is nothing 
wrong. Sir, I am. flnishin, in two 
minutes. 

Shrl R. S. PaIlde7 (Guna): That is 
absolutely a private conversation. The 
late Prime Minister would have said 
It in confidence. 

Shrl Bem Barua: I tell you, in the 
name of God and man, that the late 
Prime Minister told us these thlnts 
Wld I may not have anything but I 
have a goOd memory. (lntem&ption) 
If Mr. Nehru would have asked for a 
Soviet aircraft carrier, would these 
lM!Ople have raised a hue and cry that 
they are rai.ing today? Sir, I remem-
ber what Mr. Wintson Churchill once 
Bllid. Mr. Churdhill said, "I wlll 
villingly shake hands with devil if it 
meant saving my country." In these 
'Words I hear the voice of a patnot 
wenm'g up in determined titanic lan-
ltUage. And who can, not even his 
worst political enemy, say that Mr. 
"ehru was not a patriot? Mr. Nehru 
",as a patriot of the highest integrity 
who loved India and the Indian people 
and if he 'had asked for the U.S. air-
craft camer, he must have done so 
out of the highest patriotic motive. 

Goming back to China, I will say 
that it is high time for our Govern-
ment to announce to the world that 
the Colombo proposals, so far as IncUa 
is concerned, are dead as dodo because 
China has rejected them in toto. We 
must be prepared to pay China baclt 
in her coin and I am quite confident 

. that we can beat back Chins lock, 

. stock and barrel provided our leader-
ship is determined-it is dedicated 

>'li!adership....-and means business. 

Mr. Speaker: Now he should re-
l\ume his seat. 

8hrl Rem Baraa: I am concluding--
just last sentence. 

India shoUld play her diplomatic 
·;cards well. On so many occnions, our 

(-.ov~ have .tipped on the 
banana peel of Cbineae and PalciBtani 
diplomacy "that we are .till being 
pushed back. Our Govermnenthas 
allowed diplomatic initative to 
pass into the hands of the ene-
my. I would 8ay that the tra-
ditional Indian virtues the traditio-
nal Indian postures of goodness and 
nobility, humility and modesty cannot 
Itimulate and nourish the nation'. ex-
ternal policy jnto sinews of strength. 

Shrimatl Beauka. Bay( Malda): Mr. 
Speaker, in the ultimate analysis the 
foreign policy of a country, the foreian 
relations with other nations are lUideci 
both by the principles and objectives 
for which it stands tempered by enIig-
tened self-interest. The coscious think-
ing of India from time immemorial to 
the time of Gandhlan technique ot non 
violence has led to the present posi-
tion. 

There is DO doubt that a world figure 
dominated the Indim $CeDe and laid 
the basis and fashioned the policy of 
non-alignment, which is the baaic tenet 
of our foreign policy today, and 
of large number of developing nations 
in the world. At the same time we 
have gone through m.ay experi~, 
not the least of which is the expen-
ence of the iigantic deception that 
China practised on us. 

l3.32 hrs. 

LMR. DEPUTY-SPEAKER in the Choir] 

There was a time when without secoad 
thought we gave up the position that 
we had inherited as successor Govern-
ment of British in Tibet and recognis-
ed the nominal sovereignty of China 
over Tibet which first led to the horri-
ble massacres theTe. Our eYes were 
further opened when We ourselves 
became the victim and when our land 
was invaded. These are experiences 
from which We cannot get away and 
our eyes are wide awake now. 
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Let us now turn to the question, 
i.e. Vietnam, about which so much has 
been raid in this House today. Let 
us dwell on that for a moment and 
see whethel' our Government's poliCies 
have been vacillating or heeitant. I 
for on1) do not think that they have 
been vacillating on 'this question of 
VietlUlm. I think India is well aware 
&nd the Indian Government is well 
aware of the position of China and 
China's int~tions, about which Mr. 
Masani said something about being 
careful that she does not to enter 
'through the backdoor into India. We 
arc well aware and perhaps more 
than any other nation on this side of 
the world, and the U.S.R and the 
U.S.A. might also share this view 
that China has become the potential 
enemy of world peace, not only 
potential but the real enemy of world 
peace and China is the country 
through which world annihilation is 
most possible. That is the context 
m which we have to consider every 
problem that We in India are faclng 
And considering it in that context, ! 
think our Government have unhesi-
tatingly taken the right approach. 
We cannot and will not stand in the 
way of any nation that tries to cUrb 
the activities of China that has lone 
ma~ in her lust for power. But,at 
the same time we stand by the ob-
jectives in which we inherently be-
lieve. What Mr. Maaani tried to 
point out that even today we are 
thinking interms of. political settle-
ment and thus betraying ones own 
interests, I think, is very wrong. Of 
oourse, India will think in tenns of 
of· political settlement becaUSe it is 
the only way through which we can 
J)OIIsibly hope that this war-Id, which 
.i.B escalating towareD war, win he 
etGpped from doing 10. It ill "e 
only way through which. nonul 
civlliaed nation should tW1C:ti.on and 
that is why our Prime Minister has 
unhesitatingly poInted out that we 
"hall try to bring about a peaceful 
8etUement and support other nations 
with the same objective. 
. Sir, the U.S.S.R. is very much in-

terested in North Vietnam and the 
42 (Ai) L.S.D.-5. 

U.S.S.R. knows, perhaps as no other 
nation does now much, China wants 
to impede the inftuence of U.S.S.B. in 
North Vietnam. Therefore, we face an 
entirely new situation in this world 
today. This is a new world, a world 
of space ships, a world of atom bomJ:. 
and a world where the old pre-concei_ 
ved ideas have to be abandoned. . 

~ ~ .;W IIIW1fTQ (~<fT~) : 
~T~ if 'ti'T:t ifar-re firf~1; -rtf ~ I 

Art 1[. C. Shanua( Sardhana): Mrs. 
Menon is sittinc there. 

Shrlmatl Benak. Ray: Old ideas 
are giving place to new and in thil 
context 1 would like to say 
that it is time the leaders 
of the two power blocs woke up to 
the situation. The di\1ision of the 
world into communiS't and nOll-com- . 
munist has already been blurred. It 
can never be what it was in the past 
and I dare say and I do believe that 
it will disappear in future 81together. 
The new divisions, the new align-
ments . . . . 

"" "" ... -.mr : ~ 1l-q 
~ lif.l 5f~"f t. (mI' it ~ orty t I 

Mr. Depu&y-Speaker: The bell is 
being run' .... 

Now there is quorum and 'the hon. 
Member may proceed. 

SbrImaU BeDaka 11.&1: I was 
saying that new ~ts are al-
md.y .tIowin, tbemJetves and it ie 
time that we abo woke uP to theBe 
things. Not only we in this country 
but al! 'the world outlide Will have to 
wMIe Up to the stcnUleant.'e of. tb ... 
new alllJUllSlu and the new thinp 
that are comfnc In, which might dat-
troy the world much fast than the two 
power blOCI whOle .poJIltions have 
changed nOit onl,y subtly but realq 
also. Therefore, I would way that 
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India must be certainly wide awaike to 
the Chinese threat to the Chinese 
menace, which is a threat not only to 
India or Vietnam or Asia or Africa 
but a threat to the whole world itself. 
It is not a small threat especially after 
the ChineSe explosion of atom bomb. 
Hitler also did not appear very large 
or important at one time. These two 
nations, 'the U.S.S.R. and the U.S.A. 
were then waHing on the bring; but 
later they were forced by circumstnces 
to enter the arena of war. This time 
also they may delay ,before they com-
bine. But before they combine to curb 
'this nation whose leaders, as I said 
earlier, are running mad in their lust 
for world hegemony; they might well 
find that it is too late not only in pre-
venting threat to would peace but 
also too late to prevent total destruc-
tion. Therefore, the time has come 
to do a great deal of re-thinking and 
(lur GoverlUl)ent has done nothing 
wrong in the attitude they have taken 
up in the case of Vietnam. I don't 
think they should rush into actions 
there. If a peaceful settlement could 
come, then it will be helping the 
people of Vietnam. But whatever 
settlement comes, it must not come 
at the cost of letting China continue 
unrestricted in her advance to-
wards her objective. The U.K. 
under a Labour Government should 
also be better prepared than was 
under Chamberlain before World War 
II. I have spoken about this subject, 
though not in great detail, because 
our minds are exercised over it. 

Now, let me turn to our relations 
with our neighbour Pakistan. These 
relations, throuathese years, at times 
with greater for5 and at times with 
lesser force, have been disturbed. We 
have just faced on the eastern border 
near 'Coach Behar a very cWIlcu1t a1tu. 
ation. a situation of the type, which, 
of course, In the past also we have 
faced many a time, with shootings 
and killin,. and incursions from 
Pakistan into· India on the eastern 
border. The position regarding even 
the enclaves Dahagram or Berubari 

is nothing so new, except that tUercl is 
one very significant factor which I 
think is absolutely no'!"', and that new 
factor arises out of the visit of Presi-
dent Ayub to China and that of Mr. 
Chou En-lai 'to East Pakistan. Ancl 
that new factor is that today Pakistan 
is using the Chinese techniqUe that 
o1fence is the best form of defence, 
and to spell it out further, she haa 
come oU't with the statement that 
India has invaded or transgressed into 
the territory of Pakistan before she 
started her attacks. 

When I am dwelling on this Bubject. 
I would like to say one word about 
the para-military troops 'that were 
deployed by Pakistan and the SEATO 
armies that they use. I want to ask 
the USA-I hope that our Govern-
ment has alread.y protested to them 
about this use of American arms and 
-why they are allowing Pakistan to 
make use of American help in her 
designs made in collusion with China. 

Take the Kashmir question. What is 
the situation there? Our neighbour 
Pakistan has made over Indian terri-
tory to China. Does the -USA support 
this? If she does, not, then why does 
she not prevent the use of US arms 
by Pakistan against India, before it is 
too late? 

There is one other point that I would 
like to mention while I am 011 this 
subject, namely that whatever has 
happened recently on the Cooch-Behar 
border has had to be met by the police 
force of West Bengal who with their 
limited resources had to man our 
national borders there. I do hope 
that the External Affairs Minister will 
take it up with his colleagues and 
see to it that assistance is provided to 
Assam and to Bengal to man these 
borders better. . 

I would also like to suggest some-
thing which tlOncerDS the Ministry of 
Defence particularly but which also 
concerns tlie Ministry of 
External Affairs, namely that we 
should have a huge land army; we 
should be able to recruit a large num-
ber from among those who are unem-



7'2.37 D. G. -Min. of CHAITRA 11, 1887 (SAKA) 

ployed today, in order to man our 
borders, beeausethe situation is quite 
acu te there. 

Now, let me turn to the question of 
what our Government's attitude is 
towards the explosion of the Chinese 
bomb and whether it is right or 
wrong. Here aga~n, I think that the 
attitude of Government has not been 
wrong. It has been the right and the 
correct atti'tude. Will the prolifera-
tion of bombs help our self-interest 
or that of the world? If India could 
have the bomb, then why not Pakistan 
and why not Indonesia? If that hap-
pens, then any day, we may face a 
position of annihilation. But apart 
from that, a nuclear stale-mate would 
be created which would only prevent 
us from getting an with our economic 
development. If we want to retain 
our prestige and to win it back,-for 
we are indeed humiliated now by the 
Chinese invasion of India, and our 
prestige too has suflered-I think the 
best way we can do it is by getting 
on in the race for atoms for peace. 

Now, I come to external publicity. 
Time and agajn I have pointed out 
on the floor of 'this Hause right through 
all these years that our external 
publicity had been wantini. But from 
chapter XII of the Ministry's report 
this' year I find that external pUblicity 
Department is very happy, because on 
one occasion at least, Government 
have been able to place before the 
world through television some~hing 
that had happened, and that was when 
1500 Christians fled from Pakistan to 
the (Jaro Hills of Assam; the world 
outside knew for the first time that 
there was an influx of refugees from 
Pakistan to India. All through these 
years, was it not possible to have done 
something like that? What is more 
tragic still is this. I do not know if 
everyone is aware of this. When the 
television authorities wanted to enter 
the area, when -the invasion of India 
was taking place, due merely to delay-
ing tactics, they could not get there in 
time. So, today, when China tells 
Africa or any other part of the world 
that she never invaded India, we have 

no record to show what had, adually 
happened because of the delay in, tac-
tics that was practised. A great deal 
has to be done to project the imqe 
of India in Africa and in man)' Asian 
lands to counteract the villifying pro-
paganda let loose by China. 

,I had spoken the other day about 
the implementation machinery of 
Government. In regard to the Minis-
try of External Affairs, I would like to 
reiterate it with even greater force. 
I have not the time at my disposal 
to go into the running of our Embas-
sies and the way in which thin,. are 
managed, hut I do endorse what others 
have said on this subject. 

,In conclusion, I would like to say 
one word about Sheikh Abdullah. t 
ust say that for the life of me I can-
not understand .... 

Mr. Deputy-Speaker; Enough has 
been said about him already, 

Shrlmati Benub Ray: .... how 
Government have put forward such 
a confused idea about this matter. I 
hope that they will rectify their posi-
tion, because I think that much of the 
criticism is true. 

Mr. Deputy-Speaker: Shri Inder J. 
Malhotra. The hon. Member is not 
here. Now, ShriBakar Ali Mirza. 

Shri Shree Narayan Das (Dar-
bhanga): When a Member is not pre-
sent here, why should his name be 
called? 

• Shri Ansar Harvant (Bisauli): 'A 
Member who wants to speak should 
catch your eye. 

Shrl Bakar AU MJna (Warrmgal): 
In framing the foreign policy of our 
Government, we have to take into 
account not only the vital interests 
of the country but also the objective 
realities around us. On the political 
map, we have the regions of cold war 
with two blocs armed to'lhe t~eth with 
nuclear weapons sufficient in power to 
destory the whole world in a shorter 
time than it : took God to create it. • 
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spite of that we find that in all these 
regions and ;blocs, not a single bullet 
has crossed any frontiers. You may 
explain it away by the theory of 
balance of terror Or that of power 
equilibrium, but still the facts stare us 
in the face. ' 

Then, We have the emergent nations 
in Asia and Atrica, whether non-alig-
ned or camp-followers, all of them 
poor, all of them under-nourished, 
defenceless, born into the world of 
freedom only the other day, who have 
not dropped their milk teeth yet; and if 
you take the map of Asia and Africa 
and close your eyes and put your 
finger at random at any place on that 
map, you will fl.nd that there are 
conflicts, racial and tribal communal 
feuds, and border disput~s etc. for 
small patches of land. This is the 
reality that is facing us. In Africa, 
there are about 4() border disputes. 
In Asia, :kom the Suez to Hong-Kong 
there 'is hardly any country which is 
not involved in these border disputes, 
except perhaPs Japan. 

So, if we take the objective realities 
around us, peace becomes a vital fac-
tor for this region. If we turn to the 
economic map, we are exporting raw 
material as We u!led to do in pre-

_ Indepen~nce days but at continUOUi;-
ly falliDC prices, and we are import-
ing macrinery and know-how at canti-
nuously rising pricel. 

• 
I!.1T I"'" "" ~ ~'r~ 

1I'~R·r, ~ 'Ii ~ wq'!f ","1<:11' ... iff ~ 1 

Shrl ,Joachlm Alva: This hon. Mem-
ber who bas been once expelled from 
the HOuse is worried now about quo-
rum in the House. If he persiltl in 
raising this again and agnin, we shall 
have to move for his permanent eX-
pulsion from the House. 

Shd SllIDkre (Marmagoa): What 
sort of oblervation is this' 

• 
-ftP""~:~ilfiT 
~ ~ lfiT ~ qftf ; ~ t t 1fTlIf'fpf 
~ ltiT ~ ~ <I'l'fur ilR :qyf~~ I 

Mr. Depu.ty-Speaker: There is noth-
ing unparliamentary. It is a question 
of fact. 

'lIt lAim •• '{ ~~!II'r: ~r-f 'tiT 
~~ ... ~ or.~r ~~ 'fT I 

8Iui Kbedllklr (Khed): That threat 
is your right. The hon. Member who 
has made thi~ observation does 110t 
have that right, but in case you feel 
that he is behaving in a manner 
which is not inkeeping with the dig-
nity of the House etc. then it is with-
in your authority to do such a thin,. 
But the hon. Mem~ ~annot say that 
he must be permanently expelled. 
That is not fair. 

~ 

Mr. Depaty-Speaker: 'fhe quorum 
bell is being rung-Now, there is 
quorum. 

Shri Bakar Ali Mirza may resume 
his speech. 

Sbrl Bakar All JIIna: Sir, the 
position is that we are .,kine 
lor tariff protection and tariff 
world but a'1so in the European Ecb-
namic Community. ShCMlld we make 
the situation. which is bad enough to 
eo worse, by ,etting arms'.' The 
United Staw of America is giving 
aid, roundabout 8,000 million dollars, 
and one-third at that ia in anna aid. 
We are not satisfied with that. We 
ItIl"e q~eing at ~f!!ry arsenel tn 
Europe for more and mO!r'e arms. We 
have been that in Viet-Nam a power 
like the United States of America is 
flnding difftculties in going ahead. 
The idea that arms can solve these 
problems ia incorrect. So, j;f this idea 
is discarded, is it not necessal"'J for us 
to seek another way, because war has 
lost its effectiveness as an instrument 
of policy? This is increasingly being 
reali.sed. The Soviet Union has sug-, 
gested about the solution of border· 
dispute by ·peaceful means and the 
non-aligned countries have also ad-
vocated the same idea, but Sir, this 
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mere Wish and declaration is not 
enough We have to create the machi-
nery which should be so objective that 
it would create condftdence and 
lIhould be so. quick in taking decision 
that the situation does not deteriorate 
with time. We have tried bilateral 
ta.J.1ar and the African nations are try-
ing to use the Organisation of Afri. 
em Unity. Friendly countries, while 
mediating can exercise certain inti-
uene but they themselves are subject 
to friend1ly pressure. We must create 
the machiDery which is really a 
machine, something like the Interna-
tional Court at the HagUe Or any 
other body. I think, Sir, that the 
countries of Asia and Africa should 
make a finn resolve that peace is 
vital for us, not only as an ethical 
concept or as desirable spiritual goal, 
but as an eeonomic necessity and poli-
tical compulsion of our times. 

Sir, our hon. External Affairs Min-
ister. Sardar Swaran Sinlth is going 
to Algiers. I hoPe he will be able to 
persuade other countries of Asia and 
Africa to pursue this path. 

With regard to China, we are the 
people who are wronged and there 
are other countries also similarly 
placed. Decision of a body like the 
one I suggest may be unfair to sonte, 
or may be entirely~. Evcm 
when some decisions are wrong, even 
then, the entire effect on the whole 
region win be immensely beneficial 
aDd lead to the progress of that 
region, beca1lle the other way, name-
ly, the way of war, leads to a blind 
alley, Piling up of armaments, there-_ 
fore will lead WI nowhere , 

Now I come to the question of Viet-
Nam. While speakl.n8 about this, Sir, 
I am reminded of the spee.:h of my 
bon. friend Mrs. Vijay Layhmi 
Pandit. She was bubblini WIth divine 
discootel'lt, and she said with a r.our-
ish from Sheikh Abdullah ,0 Viet-
Nain, our Government is a prisoner 

. of indecision. Then. Sir, she quoted 
Mr. HRolcl Wilson, the Prime Minis-
ter of- Bngland, as & mQd.el fQr us for 

1lrmn.ess . aDd decision. Now, 1 will 
match her quotations with my 01VD 
qU~tatioD from the New Statesman. 
which is not a conaervative paper. 
This is about Mr. Harold Wilson. I 
CMlote: 

"The country wants smack of 
.ftrm Government and not a moat 
handshake. Mr. Wilson must en-
courage his Ministers to stand up 
to pressure iI'Oups, whether in 
industry, the unions, or the pro-
fessions IUld he must set a reso-
lute example himself. What this 
Government needs more than 
anything else is a rtreak of ruth-
lessness .... 

It is not enough to preach ser-
mons on the T.V. The business 
of Government is not to exhort, 
but to decide. TodllY, as In 1940, 
the spirit of Dunkirk must begin 
in Downing street .... 

Now, 
Housle. 
Lipman, 
written. 

let US turn to the WhIte 
This is what Mr. Walter 
the famous columnist hall 

I quote: 

"The Economist of London 
complains recently that there is a 
"lack of decision". in Washington .. 
...... The Economist concluJ£'s, if 
U.S.A. is to be a leader, then "it 
must lead somewhere". The Eco-
nomist ·does not say, where we 
should lead and apparently does 
not know," .. 

I hope Mrs. Vijay Lakshmi l'andit 
wID be .gratifled to learn that thJa 
c:Hsease of 'indecisiOn and weakness' 
is not only a peculiarity to the Gov-
ernment of India, but it a1110 exists as 
an epidemic at high altitudei-. 

Sir, where is this indecision? Where-
is this weakness? U there is any 
department where there is a contl-
nuity of policy, it Is in the External 
AtTairs Department, and Sir, if her 
criticism was correct, then, it has 
come too la~ The pollcy even about 
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Sheikh Abdullah and Viet-Nam was 
decided long ago. Even when Panditji 
was alive, there were people who 
used to say that he was weak. They 
USed to compare him to Hamlet-th~ 
Prince of Indecision. The unfortunate 
thing is this. that. if you wOl'k as a 
democract and give way to opinion of 
others such thin, are said. If you 
expect the attribute of dictatorship in 
democracy then, that is wrong. We 
must remember that we are not a 
great power. Our position in the 
world does not depend upon the 
strength of arms or economic power. 
Our position in the world entirely 
dl'Pends upon what we stand for and 
the integrity and the vieour with 
which We hold to those ideas and 
ideals. 

If people like my hon friend Mrs. 
Vijay Lakshmi Pandit who, M a dip-
lomat, has been trained in the art of 
restraint and under-statement, make 
SUch a general charge like that. then, 
it tarnishes the 1mace of India ebroad 
and does the greatest dis-servisf.! to 
the country. 

An Don Member: Certainly not. 
That is my view. You may not agree. 

U hn. 

Shrt Bakar AU Mirza: As regards 
Vietnam, for the last 20 years 
it is a battlefield, off and on. 
There are sewral interests nt work. 
the least important of which it seems, 
is the interest of South Vietnam it-
self. The United States of America 
wants North Vietnam to withdraw 
from South Vietnam; not only that, it 
wants also to see that the Viet Con, 
stops its activities. The US has 3lso 
decided to hold on to Vietnam so •• 
to prevent South Vietnam from falling 
Into the hands of China. Great Bri-
tain is interested because Ameriean 
presence in that area is of help to her 
in connection with her commitments 
in Malaysia. The ,oodwill of Ame-
rica is neeesIJa1'y to maintain the 
strength .. of the China surely would 
lt1te .America to peek up and lOt SO 
that she could slide through Vietnam 
tunnel aM reaeb the lIay of Bengal. 

Russia does not want ber image in 
North Vietnam to be tarnished as the 
leader of the communist world. 
France . has advocated neutrality. 
internatIonal guarantee and negotia-
tions, a suggestion that is most bene-
ficial to Vietnam and, therefore, the 
lea~ heeded, because de Gaulle acts 
as an irritant on other counts. 

America is obs&essecl with the idea 
of communism. People who hold this 
view, specially Shri Masani. do not 
realise that the theory that Mao Tse-
tung is controlling Ho Chih-mlnh and 
he is in tunl directing Viet Cong is 
not correct, 'because it was Chlanc 
Kai-shek who after the last war, 
cleared that area above the 17th 
parallel and accepted lIll Chih-minh 
as head of the government of that 
territory; below the 17th paraUel it 
was the British Government and the 
British General, Gracey. who was in 
charge. HenCe this political muddle. 

Therefore, even if North Vietnam 
wants to act according to the desire 
of the US Government, hoW can it be 
guaranteed. that it will have control 
over the Viet Cong? Can they con-
trOl the Viet Cong? II it not possible 
that there will be a split if t.hey tried 
to dot it? Even if all this is possible, 
even then is it P'*ible to expect the 
nationalists to IlUpport South Viet-
nam? What are the prospects before 
them! There political lind economic:' 
stabiUty is non-existence. Govern-
ments there fall before they are form-
ed. There are no rural help program-
mes, no land reforms, no industry. 
The only source of livelihood is to 
mislead the gullible Americans. 

This being the situation there. it ill 
very diftlcu1t to see hOw American 
Clll!' pUl'SUe this paUc:y there. If 
elections bact been held in 19&8, Ho 
Chih-mlnh would have tonned a 
communist state, but an independent 
state. He Is nota Rtoote etther. of 
China or any other country. because 
"en Way he il l'eSistlng' the indue-
tion of volunteers from China into 
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• Vietna;m. He is in his seventies. 
Very soon we will be faced with a 
situation where there will be nobody 
()f suftlcient stature to lead the whole 
()f S. Vietnam as a distinct ent.ity Rnd 
prevent it from falling into the hands 
of China becauSe the younier lot are 
more influenced by China than Russia. 

Mr. Deputy-Speaker: His time is up. 

Sbii MaIIa_ D1IUa MIsra (Khan-
dwa): Mr Deputy-8peaker. I am v~ 
thankful to you for calling me 80 
early because in the afternoons I teel 
very tired. 

Discussing our foreign policy Ll the 
poS1-Nehru times becomes a little 
embarrassing,because the architect is 
no more, and the influence that he 
enjoyed in international affairs and 
world politics has been snatched from 
us, according to certain Opposition 
members who feel that India 18 now 
at the mercy of foreign powers and 
therefore, she will not be able to 
make the same impact on world 
affairs as she had done in the past. 

Although we have suffered a shock 
in the passill.i' of our late Prime Min-
ister, becaUSe it is the most tragic 
event of the year. Mortality took 
him away from us, though Everybody 
knew that he was not to be with us 
for a very very long time even we 
wislaed that he should. be with us to 
guide the destiny of the country. 
But it should not be a cause for dis-
tress or disappointment and We should 
not lose courage becauSi! our policy 
that he shaped was based on various 
factors that were essentially Indian. 
It emanated from our past, it cm!in-
ated from our culture, it emanateS 
from the heritage we have In this 
('ountr~, cultural and socia-political. 

I need no! go into the details of all 
thoSe factors. But I think this policy 
of non-alignment, or whatever you 
may call it the policy of peace, hal! 
lot firmly rooted in thellOiI of the 
coun~. .:t'he entire nation, barrIng 
a few people who .make It , profession 
or who are obsseSled· by opposing 

Gov~rnment On every minor detail 
and characterising the policy as a 
most unsuccesstu.l policy, has supp?rt-
ed it. We stand behind this parti-
cular policy of peace, co-existence 
and co-operation in world affairs. 
Naturally in the complex world we 
a·re living in, it is posaibIe that soDlP 
of our immediate gains may not be 
visible; it may not be possible to dis-
cern some success on small or minor 
points or even on certain major points 
at times. But taking stock of the 
whole situation in the past 17 years, 
we can say that it has brou«ht us 
dividends. It bas establlshed 11 place 
for India in world affairs. I think 
we will carryon that policy and our 
collective wisdom in ~his country wllJ 
not fail us. 

Three Big personalities have been 
snatched. away from the political 
scene in the world, two of them in the 
physical sense and the third over-
thrown from his premiership of the 
Soviet Union. I think this is the end 
of the perscmallt,v cult and we are 
being ushered into a new era where 
the rule of democraey would be the 
test of everything in world affairs. As 
we have f01'lned an international 
lorum, i.e., the democratic forum of 
the UN, we should not bother about 
the personalities any more. I think 
for some time to come, may be the 
immediate future, there would not be 
any big personalities IUiding the des-
tiny of the world. There rna,. be 
countries, there may be certain poll-
cies, certain trends, that .may be there 
to guide the destiny of the world al'te! 
solution to the various problems in 
cold war spots. Therefore, I think 
India will not fail in dillplaying this 
collective wisdom, may be in the 
form of Foreign Minister or MPs or 
politicians. I am not disappointed 
that India will have no place; may 
be on certain occasions we will find 
that out voice not be heard, but so 
long as: we continue to stick to the 
basic tenet. of our foreirn policy, 
1i\ere is no ground for disappoint-

ment because the 10th century 
world, specially the last half of it 
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after 1950, has belUn to utilise the 
latest channel in diplomacy, that la, 
diplomacy by conference. Diplo-
macy by conference bas come to 
story to such an ext.ent that it is in 
8, way displacinJ' the normal chan-
nell of diplomacy, that is, nelOti-
ations between countries throu,h em-

'bu.ies. Therefore, it diplomacy by 
conference is to be the main chan-
nel through wblch negotiations would 
be conducted, I think there woUld 
not be very great importance attached 
to personalitiQ. 

The policy ot this country 
is backed by the people and is con-
tinued by its able statesmen. So 
long as we continue to support the 
U.N. which is growing into a larger 
body comprehending all parts of the 
world, I think there is no cause for 
.ny kind of disappOintment. Our 
policy is supported and followed by 
9thers. The Afro-Asian nation. em-
erged out of this following of the 
non-alignment policy. Of courle we 
do not want to take all the credit for 
this. Tbere are so many countriea 
which are now ,ticking to this policy 
and are trying to make it a success. 
I think that if the U.N. to-day has 
survived from the attack. it is because 
of the non-alignment policy followed 
by most of the Afro-Asian nations. 
Had 'there been no non-aligned 
block or group of countries-big or 
lIlllall-1 think the U.N. would not 
have survived. So, we have strenl-
thened the U.N. by our policy and 1 
think that if we continue to stren.-
then the U.N., it ahould be pOUible 
in the neal' future to have a strona 
international police force which might 
be able to control the nations-the 
erring countries-goiDg against the 
policy of peace. I hope that there 
would be a better . intern.ational 
organization which would get more 
and IDMe strenith t.n CQUJ,'se of time. 
The international law would 8e 
really an l11tematlGnal law and poli-
tical sovereignty of the countr1ea 
would not. come in the way ot peace-
ful aettlementa; So, 1 t.bJDk we 
eould continue to stick to WI polloy. 

Of course after the passing away 
of our Prime Minllter, it was only 
natw-al that there would be some 
pressures or preuure groups in the 
country which have led to· an .orts 
of extreme things to be propagated 
and it is very natural that people 
might have been inftuenced by theee 
things. In so many places they come 
throUlh groups or various kinds of 
alencies that operate in this country 
from the right as well as from the 
lett. But the rightist agencies some-
times are more subtle because 
they have various contests in this 
country and they try to bring pres-
sure on Government and they try in 
a general. way to change the policy 
if they so desire. In the world opi-
nion we have to euide ourselves and 
I think my party and members of 
my party will have to be careful 
a,ainst these pressures coming from 
the extreme right or extreme left. If 
we can show some courage and if 
we can maintain' a balanced outook, 
it is possible that we will not be la.J-
ging behind and we shall do more 
or less the same type of job that our 
late Prime Minister was doing. But 
the only thing is fuat we have. ~ 
built up a collective leadership In 

this country, to pool all our resources-
intellectual, material, political and 
everything. In foreign policy, of 
Course if i' is to be successful, it , +-' must be backed by our c:oun ... .r • 
material strength. We have, there-
fore to develop our country so as to 
bec~me self-sufficient in many fields. 
So long as we continue to remain 
depending on foreign aids and 
things of that sort, our foreign policy 
will suffer from limitations. In order 
to make our foreign policy more 
strong and more effective, we have to 
built ourselves economically and 
materially. The coordination bet-
ween the material progress and morai 
strength is necessary and I hope this 
wUl be pursued by our leadership. 

Then, Sir, the non-alignment, as it 
is called, has brought a new shift in 
the. diplomacy of the world. The 
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whole cohcept of diplomacy as it 
continued in the 17th, 18th and 19th 
centuries is ehanging. The U.S.A. is 
also realising that. We can very well 
co~pBre their preaent foreign policy 
with that of the early Or even late 
fifties. We can see as to how many 
shifts there have been in the U.S. 
toreign policy in tb.e last few years 
becau..'I(! they had to recognise cer-
tain forces in the world and they had 
to recognise the Afro-Asian influences. 
Tbey had to recognise the emergence 
of the Afro-Aaian countries. There-
foPe, they try to make adjuatments 
to that extent. Formerly, according 
to the U.S. people, - neutrality was 
more of a sin. Now, after the 
Chinese aggressiOn, they had to recog-
nise that India's policy was correct 
and that it cannot be disturbed. They 
not only tolerated our policy but 
they praised it in so many words. 
They even went to the length of say-
ing that India-U.S.S.R. friendship is 
not only in the interest ot India 
but even in the interest of the 
'U.S. This recognition ot our foreign 
policy has not onty paid dividends to 
India but it haa also paid dividends 
to the whole world. So, where Is 
the need to deviate from our pollcy? 
I am very happy that barring a few 
Members in the Parliament who 
want us to chante the policy by 
bringfng In certaIn pressures au 
others are in favour of this policy. 
Let me also tell you Sir, that I have 
been carefully listening to the 
speeches of the Oppositioll Members. 
I flnd that lOme members want us 
to resign· ona particular issue while 
the other Opposition Members do not 
want that. 

Then, there are issues on which 
some Members of the OppOilitlon 
would like ua to do something 
according to their own like. whereas 
other Members of the Opposition do 
not like ua to deviate from our path. 
That shows that our foreitn 'POliCY 
is s1,1cceed.i.De well and mainta~ a 
balilnce between the extrernea. 

So far as Vietnam is concerned,. 
there has been a good deal of stir 
inside as well as outside this country 
because of the use of napalm. Now. 
according to International Law, every 
body knows that there are certain· 
conventional weapons that are permIt-
ted. All these new weapons that we 
have discovered after the flrst world 
war Itave been eondemnect upto now. 
They are not conventional weapollS. 
Those inhuman and obnoxious thin ... 
should not be permitted to be uaed. 
But, as I said, the International Law 
'is not very effective and it does not 
have a very effective sanction behind 
it, it is not possible to check the use 
Of these weapons. tD practice all such 
weapons have been used against 
Asians; they might also be used 
against Africans. It shows that the 
world is divided into races-whites 
and others Racial superiority tries to 
dominate the world. The wOrld is not 
static. Whatever one would say, the' 
Afro-Asian Solidarity wo1lld surely 
play an important role in the world 
affairs and it would get all advanta .. 
from the U.N. The U.N. should be a 
strong agency to maintain peace in 
the world. It has to see that such 
things do not happen or they are not 
allowed to happen by the interna--
tionalpublic opinion. 

Berore winding up, I would like to·. 
make a few observations about 
Kashmir. We shou14 not be afraid of 
Sheikh Abdullah going out of this 
country or remainilll outside thia 
country and creating a problem for us. 
There are so many people who have 
left this country-Shri Phtzo for 
example-and have remained outside 
and tried to carry on anti-Indian or 
saboteuring activities. The crux of our· 
problem· about Kashmir is whether we 
can maintain our secular mould in 
this c;:ountry. Kashmir cannot be taken 
away from ua by any power on the' 
earth. The only drawback that we are 
suffering from in The cas.e of Kashmir 
is about the tendency of the communal 
parties in this country who try to· 
make the Indian minds communal. It 
we can kill communalism in our land-
ltaslunir shaU remain wIth us and n~ 
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power on earth can take it away from 
this country. 

In conclusion, I shoulcl congratulate 
very much our hon. Minister Sardar 
Swaran Singh for the very Bilniftcant 
part that he is playing in the world 
by stickin. to this policy of non-
alignment and by maintaining his 
amiable quality for whieb he is known 
throughout the world. I hope that he 
will continue to make this pollcy 
more and more effective and contri-
bute to the world progress 8.Dd peace. 

Shri Brajeabwar Prasad (Gaya): 
Mr. Malenkov wanted to come to 
terms with the United States of 
America on the question of East 
Germany. There was no response from 
the United States of America. He was 
driven out of office. 

Mr. Khrushchev publicly stated 
that he wanted Russia to withdraw 
from South-East Asia. There was no 
response from the United States of 
America. Mr. Khrushchev was driven 
(lut of office. 

By supporting the United States of 
America on the question of Vietnam, 
the Government at India would not be 
antagonising Russia, because the 
<establishment of American hegemony 
(lver the continental and peninsular 
regions of Asia borderin, the Paciftc 
Ocean is the condition precedent to 
the establishment of Russian hecemony 
over Africa and Western Asia. 

The assumption behind the concept 
~f the Geneva conference is that the 
bipolar world is going to remain sta-
tionary. or that it wlllbreak up into 
a multipolar one. 

The assumption behind the concept 
of a summit meeting between Mr. 
Kosygin and President Jb!ms<m, a 
summit meeting on the Yalta pattern, 
is that the bipolar world is loin, rto 
be transformed into one world., 

The assumption behind. the concept 
of the Geneva conference is that the 

power to solve the problems of South-
East Asia has passed out of tile 
hand of Russia and America. 

The aBlumptlon behind the concept 
of a summit meeting is that the power 
to solve the problems of South-East 
Asia lies in the hands of Russia aDd 
America. . 

England and France are the 
champions of the cause of the 
Geneva conference because they want 
to ~ive out the USA and the USSR 
from the Afro-Asian sector of the 
Rimlands, with the object of facili-
tating the establishment of Sino-Pan 
Islamic hegemony over the Hearland 
and the Afro-Asian sector of the 
Rimlands. 

India should neither enter into any 
political settlement with China and 
Pakistan, nOr manufacture atom 
bombs, nor seek any joint guarantee 
from Russia and Amoerica. No useful 
purpose will be served if India 
becomes a nuclear power either of an 
inferior or of an equal stature to that 
of China. Assuming for the sake of 
ariUffieDt that India is capable of 
becoming a nuclear power of the 
stature of China, the establishment of 
a dictatorship in India and of a 
mnitary alliance between Incha on the 
one side and Russia and America on 
the other, are the two conditioZUI 
which must be fulftlled before India 
can become a nuclear power of the 
stature of China. RUSSia and. China 
have become nuclear powers not with 
the consent of the electorate. Russia 
and America will have to join hands 
with China to prevent India and the 
other countries of Asia and Africa 
from becoming nuclear powers, 

Russia and America are India's 
allies as long as there is a danger 01 
of the Chinese invasion of India. The 
invasion Of India by China and the 
emergence of Chiha as a nuclear 
power have weakened the hand.s of 
the pro-chiDese elements both in the 
Kremlin and in the White House. 
Their hands will be .trencthebed If 
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India decides to manufacture atom 
.bombs. 

The common aim of the foreign 
policies of both Russia and America 
is to divide China into two spheres 
<If inftuence, Russian and American. 
The condition precedent to the dis-
memberment of China is that India 
should never become a nuclear power. 

Russia and America are not goIng 
to state publicly that they will throw 
nuclear weapons over China if China 
attacks India by conventional 
weapons. It is the fear of the thermo-
nuclear attack on China by America 
with the consent or connivance of 
Russia that prevents China from 
attacking India by conventional 
weapons. Russia and America will 
throw thermonuclear weapons over 
China if China attacks India, however 
friendly Russia and America may bc 
towards Chnia, and however hostile 
India may be towards Russia and 
America. 

A Jomt guarantee by RussIa and 
America connotes that India will 
never resort to force to recover back 
Aksaichin, Hunza, Chitral, Gil,lt, 
Nagar, Baltistan, Puruyal and the so~ 
-called Azad Kashmir. A JOInt 
guarantee by Russia and Amertca 
connotes the neutralisation and demill~ 
tarisation of India. 

All the problems ot international 
politics are the problems of the Afro~ 
Asian sector of the Rimlands. No inter-
national problem has ever arisen or 
will ever artse in the New World 
because American hegemony prevails 
~ver the whole region. The vacuum 
created in Europe as a result of the 
dissolution of the Austro-Huncarian 
and the Ottoman Empires and the 
Houses of the Romanovs and Hollen-
Ulllerns has been fllled by the divston· 
of Europe Into two spheres of 
·inftuence, RU!l!lian and American. 

The Ge~n problem is not a prob~ 
lem which, if not SOlved, will lead to 
the outbreak of • world war. 

The establishment of the thermo-
nuclear stalemate, the emergence of 
China as a nuclear power and the 
dissolution of the Ottoman, the 
British and the French Empires in the 
Afro-Asian sector of the Rirnlanda 
have created a power vcuum of un-
fathomable depths. 

The solution of the' problems of 
Western Asia and Africa are 
dependent upon a solution of the 
problems of South-east Asia. 

If Pakistan is an ally of America. 
a political settlement between India 
and Pakistan may lead to the resur-
rection of the Sino-Soviet Pact. 

If America withdraws from the 
Afro-Asian sector of the Rlmlanda. 
Europe, Western Asia, Africa and the 
off-shore Asian States will be intee-
rated into one political unit on the 
basis of Russian hegemony; South-
east Asia will be integrated with 
China; India, North Anierica an4 
South America will be divided into 
two spheres of inftuence, Chinese and 
Russian. 

India will become a statellite State 
of America if the resurrection of the 
Sino-Soviet Pact does not lead to the 
withdrawal of America from the 
Afro-Asian sector of the Rimlands. 

If Pakistan is an ally of China, a 
political shettlement between India 
and Pakistan may lead to th~ with-
drawal of both Russia aDd America 
from the Afro-Asian sector of the 
Rimlands. 

If both Russia and America with-
draw from the Afro-Asian sector or 
the Rimlands, Europe from at. 
Britain to the Ural Mountains will be 
integrated into one political unit. 
India and the Heartland will be cUvid-
ed into two spheres of inftuenee, 
Chinese and Pan-Islamic. The New 
World in general and tbe Unitecf 
States of America in partieular will 
be divided into two' spheres Of· inftu-
ence. Chinese and Western European. 
Soutb-EaIt Asia will be lntearate4 
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with China. Africa and Welte~ &i.a 
will he integrated into one political 
unit on the 'basis of Pan-Islamic 
hepmony. 

If Pakistan is an ally of Russia a 
political settlement ,betM!en India ~d 
PakJ.tan may lead to the establish-
ment of a· :aino-Americen entente. 

If Russia withdraws from the Afro-
Asian sector of the Rimlands: Europe, 
the Heartland, Western Asia, Africa 
and the off-shore Asian States will be 

" .integrated into one political unit on 
the basis of American hegemony; India 
~11 be divided into two spheres of 
mfluence. American and Chinese; 
South-East tAsia will be integrated 
with China. 

If disarmament is the next step in 
polMical evolution, the Afro-Asian 
lector of the Rimlands wilfbe divided 
into two $Pheres of influence Russian 
and American. • 

The division of the Afro-Asian 
sector of the lUmlands into two 
spheres of influence, Russian and' 
American, connotes the transformation 
of the bipolar world into one world 
th~ establishment of Russo-Americ~ 
hegemony over the United Nations 
Organisation. the transformation cd 
the United Nations Organisation into 
a world government, and the achieve-
ment of the goal of world disarma-
ment. 

If a 'War breaks out either between 
India and China or between China 
and America, the capitalist class in 
India will be liquidated, and China 

,will be divided into two spherel of 
" in1luence, RWlsian and American. 
" 

Shrl D. C. Sunna (Gurdaspur) : 
May God bless you. 

8hrl Brajeshwar Prasad: Russian 
blagemony will be established over 
Afr.ica, Turkey, Iran, Pakistan, Tibet, 
Sinkiang, Mongolia, Manchuria and 
North China,;' and American he,emony 
will be established over South Chma 
~d the continental and peninsqlar 

region. of lAsia bordering the Paciftc 
Ocean if the Russo-American entente 
is established. 

The alternative to the division 01 
China mto two spheres of inftuence 
Rus8ia~ ~d American, is the divisio~ 
of India mto two spheres of influence 
either Chinese and Pan-Islamic or 
Chinese and Russian or Chinese and 
American. 

Sbr1 Fraak Anthony (Nominated-
Anglo-Indians): Mr. Deputy-Speaker. 
Sir, I propose to confine my remarn 
to what I consider to be the critical 
danger posed to India by the develop-
ments in South East Asia. I feel today 
that the imperative, the immediate 
need for India, if We can· do it. is to 
have a bold, decisive pOlicy. unequi-
vocal, which alone will be able to 
guarantee the security not only of this 
sub-continent but of South East As1a. 

Today, Sir, I do not know whether 
it gives any comfort to our communist 
friends, but today China has projected 
an image of the giant 9f Asia. deter-
mined, ruthless, utterly unprltlcipled. 
And it is a giant that has an obViOUS 
stra~gy for substituting a colonialism 
more brutal, more conscienceless than 
anything that Asia or South East Asia 
has ever known. 

Fortunately for India we have the 
geo-political position; fortunately 
for India we have the size and 
the manpower; and I believe 
also that we have the resources. 
If only we could supplement it with 
the will and a decisive policy I be-
lieve India could stand in the'way of 
this strategy of Chineseneo·lmperlal-
ism to overrun human freedoms. 
human decendies, in Asia and ulti-
ma~y in this country. 

I do nDt want to dlticise the Shastri 
Government; because I feel it must 
be given every ChanCe of flndina' Its 
reel Rut I feel that today there is 
a complete paralysis of polley, at any 
'rate in the international :Cleld. Quite 
frankly I do not bel!eve It is the 
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Shastri Government-I hft}J..... that 
this paralysis is a legat:y lv Il llU'j(e ex-
tent the Nehru era. 

I was one of flue Cl'lUl.'8 III Ih' late 
Prime Minister, not because or th~ 
word .. non-alignment" ........ t sometime 
it might have been applicable bet-
ween two clearcut, antogonistic power 
blocks-hut because we had raised it, 
non-alignment, we had elevated it to 
a rellgious principle, we had made it 
into a mantram,almost into a religion, 
And that was my quarrel wIth the 
interpretation, or the misintel preta-
tiona. of non-alignment. Becau"e, I 
telt-I forget who it was who said it-
that in international affairs for any 
-country, and at any rate for a country 
of the size and importance of India, 
there are no permanent priciples, 
there are only permanent interests. 
And we lost sight of tihat, because we 
elevated non-alignment to a reli~ous 
slogan. And we are, in the final ana-
lysis, an impractical people. We !e:nd 
to substitute slogans for solutions and 
'We tend to invest them with sl)me kind 
of spirituality, and then we comple~ely 
oend with it. That is what we did. 

I do not understand the furore about 
"What the late Prime Minister is alleletl 
to have done in November, 1982. The 
Press has had it that on the 19th Nov-
-ember, 1962, the late Prime Minister 
:applied for massive American aid. I 
jwrt do not understand why we mould 
be obsessed 'by what he did. Obvioualy 
be did it. I agree that in terms of the 
misinterpretations Or the perv~rsions 
of non-alignment, that we would never 
a«ept military a1d, that we would 
never allow foreign military personnel 
in this country, it meant a oomptete 
Tesiling from that position. But that is 
my quarrel, that we treat non-align-
ment like some vil'linal propos\tlon. 
that if we ask fot'" the necessary aid 
llnd if it is not only military aid but 
1Iid by way of personnel it means some 
klnd ot violation of that virg'inallam. 
And that is what we seem to do today. 
Yes. the miBinte11)retetions' of the 
Nehru era were cast Into the neare91: 
dU!lt"bin, I agree with you, when we 

asked fOr massive Anlerican aid, And 
1 would ~ the Government to sa,.. 
this-why is the Government afraid of 
telling the country; is thcre any rea-
SGn tor being afraid, is ther·? auy rea-
son fOr being ashamed-teU 118 whe--
ther Jawaharlal Nehru asked the 
Americans tor massive military aid, 
aid by way ot planes, at leut four tEoen 
squadrons, I am tOld, maasiv·.'! military 
aid backed with aU the power that 
America could give us in terms of 
munitions and men. 

Now, after the danger receded we 
we have gone 'baak.-4lld that w.aa mY' 
quarrel-to all the sham" the hypocn-
sies,1fue ambivalence, to OUt' misiJ\ter., 
pret.ations of non-alignment. We have 
done it, and we seek to continue to de 
.it 

And my quarrel with non-alignment 
!is thiI-ot course, my friend Mr. 
Hiren Mukerjee wants it to remain a 
mantram with us-Because I obJcct to 
the liSe ot the word "non", We are 
mesmerised by this dominant nega'.iYe 
complex. Non-alignment hal become 
a symbol tor negativism, for inhibi-
tion, for a demoralising paralysis--
call it anything you like. And tbat ia 
l!ly quarrel. It was my quarrel with 
the late Prime Minister, that we have 
become so obseSlleCi with this ceptive 
aspecJt of non-alignment, with the m.-
merie power ot the word "Ron", that 
we are non-al'igned to our own inter-
estsl Call it anything you like, I 
don't mind, but let QS at least be 
all.gned to our own interests. Let UII 
call it an aUgned, a pro-Indian, I'OUey, 
it it will, as I say, make UI do some-
thing whiclt is not alill1ed to C'h1na. 

Today the country is merely paying 
the price tor the mlainterpretatlons of. 
non-alignment in the Nehru era. 

What did we do? Didn't we ac-
quiesce in the rape of 'Nbet? That 
wu a m!slnierpretatiOill and perver-
sion Of non-alignment. It did not 
happen in the Shastri era. What p~ 
have we paid? Only part of the price 
was the humiliation in NZFA. We 
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atill continue to pay the price in 
massive defence burdens It is a price 
we will have to continue paying in-
creasingly, it is a price that we must 
pay. My frIend Mr. Hiren Mukerjee 
regards as some kind of fallacy, this 
question of inner and outer frontiers. 
Thank God, better late than never, 
India today realises that Nepal, Bhutan 
and Sikkim are the inner frontiers of 
India's security because the commu-
nists tell us that tihese three countries 
are three of the five fingers of the 
Chinese hand. I agree with Mr. 
Masani here-I do not always agree 
with him- that our outer frontiers--
that is \vhere we do not seem to have 
this realisation borne on u~lie here. 
Have we realised today where our 
outer frontiers are? I agree with hIm 
here, that they lie in South Viet-Nam. 
Laos, Thailand and Malaysia. Are 
these not the outer frontiers of India's 
aeourity? Of course. These countries 
of South-east Asia have been correctly 
characterised as the 8Ott-under-belly 
of'South-east Asia. I would go further 
and say that they are the 90ft under-
belly of tJbe Indian 9ub-continent. Let 
them be taken over, as my han. friend 
Mr. Hiren Mukerjee impliedly suggests 
by China and the Chinese commu-
nists' satellites. Let them take over 
this whole area • and Chinoa and 
Chinese satellites will be able to 
strangle India not only militarily but 
economically by subversion and infil-
tration strangle India as and when 
and how she pleases. Perhaps that 
is why the Indian communists would 
like to see this process whereby we 
are Idt at the mercy of China and 
her satellites to strangle us. Why I 
object to this slogan and mantram of 
non-alignment is because it has jn-
hibited us to stand by supporting 
PeOple egainst our own interests.' My 
hon. friend Mr. Hiren Mukerjee's 
indignation, it seemed to me, was 
simulated and he did it with typical 
communist casuistry. He is a great 
personal ftiend of mine and J do not 
think I have got anything against 
him. He did it cleverly; he said: 

look at this gas used agoainst Asians; 
the conscience of Asia must be out-
raged. We haVe played to the com-
munist gallery. That is preciSely 
what they have done because a few 
members impelled more by emotion. 
than by knowledge or by vision on 
this side began shouting a little and 
then my friend, the Minister, got 
stampeded into expressing his dis-
tress and shock at the use of gas. 
Did not we USe gas? Did We not use 
tear gas? 

Shrl Swann Slqh: I am not likely 
to be stampeded by them or by your-
self. 

Slut Fraak Anthony: Unfortunately. 
my friend was stampeded because it 
was an utterly misconceived state-
ment to have said that we were dis-
tressed and shocked by gas which has 
been used over and over aeain for 
riot-control purposes. Have we 1I0t 

used it? My friends talk about con-
ventional weapons. Are not conven-
tional weapons, napalm bombs and 
lazy dog. much more frightful and 
multilating than any kind of riot-con-
trol gases. Didn't we use the napalm 
bomb against the Naga hostiles? 
These are all horrifying concomitants 
of war. 

shri Joachim Alva: When was 
napalm bomb used against the Nagas?" 

Shri Frank Anthony: I am open to-
correction. 

Shri Joachim Alva: It is an uttel'" 
lie. 

Shri Fraak Anthony: If we had not 
used it. it is all right.... (Interrup-
tions). This is the trouble. This is 
the trouble of simulated indignation. 
The Napalm bomb is an accepted con-, 
ventional bomb used everywhere-
without protest; it had been used 
before ..... . 
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Sit... Joachim Alva: It had bt!en 
used by the French in Indo-China 
and Rt that time we protested against 
it .... (lft.tnruptions.) 

Sbr. Kapar Sin .... (Ludhiana): Why 
should the hon. Member be interrupt-
ed in this manner? .... (Interruptions.) 

Shrt Frank Antbony: What has hap-
pened to our conscience, aroused at 
the instanc~ of-who? -the most 
barbarous, most conscienceless people 
in the world and their Viet Cong 
stooges, who were using every form 
of barbarism . . . (Intern£ptionsJ 
Must I put up with this sort of thing? 

Shri. Kapur Sin .... : If they make 
Interruptions like this, it will be recoil-
ing and retaliate on him. 

Sbri Frank AIlthony: What has hap-· 
pened, Sir, to the conscience of India 
that it is rather sensitive in the wrong 
places and at the \,Wrong times, to 
matters that affect us intimately! 
Recently, no less a body than the In-
ternational commission of jurists put 
out a report underlying-where are 
my sentitive communist frlends?-the 
calculated genocide of the Tibetan peo-
ple in Tibet. Have we heard an ex-
pression of shock or distress from 
the Indian Government? Calculated 
genocide, forced marriage of nuns to 
Chinese soldiers, forced mass marria-
ges of Tibetan girls to Chinese sol-
diers, forced deportations of young 
Tibetans to China, destruction of their 
monasteries and all their tremendous 
historical monuments, calculated ex-
tinction of the Tibetan people as an 
ethnic entity. What has happened to 
our sensitive conscience? Is it not to 
our interest to keep the Tibetan free-
dom movement alive? I was glad to 
kno,,-: the other day that the Tibetan 
freedom movement; underground 
movement; underground movement is 
growing, that the Khampas are fight-
ing. If we had ahy manliness in us, 
would we not give them not only 
moral support but other support also? 
Would we not support the Khampas? 
Because, I believe that there will be 
a final recokoning with China, with 
all the ahimsa that we preach, with 

all the philosophisille that we indulge 
in and with all the offering of the 
other cheek, there will ,be a final rec-
koning with China. It will not be 
only with us. In that trnal recokon-
lng, I believe that the Tibetan people 
will walk again in freedom, away not 
from gas, but away from the barba-
risms and sadistic horrors of Chinese 
communism. 

Shrl RarIsh Chandra Mathur (Jal-
ore) : History w1ll repeat itself. 
The Dalai Lama is here, in India. 

Shri Frank Anthony: Where is our 
conscience? It reacts wrongly at the 
wrong time. Where was our consci-
ence when we knew that the Viet 
Cong, armed and officered by the 
North Viet-Namese people, instigated 
by the Chinese, had invaded Soutb 
Viet-N am, were committing every 
form of atrocity and barbarism7 
Where was our conscience when the 
Pathet Lao, armed and offtcel"ed by 
the North Viet-Nam Government, ins-
tigated and helped by the Chinese. 
committed similar atrocities and bar-
barism in Laos? Where was our 
conscience? What I do not unders-
tand is this. Of course Mr. Hiren 
Mukerjee does not like it. 

What are these people doing? They 
are fighting our frontline battles for 
us, the South Viet-Namese, assisted 
by the Americans, as they were pre-
pared to assist us when China attack-
ed us. The least we can do is to give 
moral support, lip support even which 
we do not do ...... (Interruptions.) 

Sbri Joachim Alva: We gave moral 
support and President Diem Was dis-
posed of. You have to answer that 
question. 

Mr. DepUty-Speaker: Order, order. 

Shrl Frank Anthony: r do not think 
the House takes these rather raucous 
and unthinking Iklterruptions of my 
learned friend very seriously, nelthE'r 
do I ...... (Interruptions.) 

Mr. Deputy-Speaker: Running com-
mentary cannot go on like this. 



D. G.-Min. of APRIL 1, 1965 External Affairs I 

shri Jtlac.hlm Alva: They 'have dis-
turbed the Prime Minister, both the 
past and the prescnt; fifty timtls .... 
(lnten-uptions.) 

Shri Fraak Anthoay: India must be 
. against the escalation ot this brush-
fire wars into a world conflagration. 
But surely we realise even at this 
late date; that China is committed to 
brush-fire local wars, and surely the 
least We can do is to applaud, if we 
>can dO nothing else, the fact that for 
the first time China has been told in 
South Vietnam none of this suber-
.sion, none of this iinfiltrRtion, none of 
this aggression, and we will teach you 
cth-e lesson of retaliation in the only 
language you understand, the only 
:'language that the Cfiinese thugs can 
Wlderstand in the words of the lea-
der Of the Chinese thugs-through the' 
'barrel of a gun. Our battles are 
:being fought: can't we applaud it? 
Again and again, we are a talking 

,oation. But at least let us talk a 
tittle in applauding the people who 
;ve fighting our own battle on the 
front line. That is what r want to 
:say to the ·Minister of External Affairs 
today. 

Mr. Deputy-Speaker: The hon. Mem-
ber's time Is up. 

811rt JI'raDk Anthony: I will finish 
in five minutes. My hon. friend ask-
ld for a. decisive ~policy. Yes; let us 
'Ilave a policy that is decisive, that is 
rigorous, that will give heart to' our 
'riends around us, that will heart to 
Our own peop1·c. that will give them 
a new measure of self-respect, a fresh 
morale. What kind of policy? It is 
110t a policy of alignment here or non-
:alingnment there. I believe that we 
:should pursue a policy of friendship 
with Russia because I believe that 
"Russia also will be increasingly menac-
ed by China's acquisitive eyes on 
Russian territory. I b'eli~ve ultimate-
ly that it only by Irulia being aUgned 
to her own interest'l, friendly with 
1he democracies, friendly with Rusllia, 
seeking to ensure a detento between 
Russia and the western democracies 
that We will be e.ble to contain the 
menace of China. 

I believe that there are certain steps 
that we could take towards this vigo-
rous policy. China has said that she 
will send in volunteers into South 
Vietnam. Can't we make a counter 
offer? Let Indian volunteers go in • 
Many things immediately will be 
achieved; imm-ediately we will give 
the young men' of this country a 
chance of wiping out the humiliation 
on NEF A. We will give them the 
opportunity of showing-which we will 
show over and over again-that giv-
en the proper arms we are more than 
a match for the Chinese bandit. We 
will give our young people the chance 
of being trained, probably at no ex-
pense to ourselves, 'in the ground and 
in the air. 

On Nepal, I would suggest this. 
Our relations with Nepal must be 
strengthened. As a result of this 
mUltipronged offensive against India, 
China is dumping increasingly cheap 
goods into Nepal. She is proj'eCting 
the image that abe has a prosperous 
efficient economy.. Let us not only 
have counter-economic measure.; let 
us raise some battalions. W1! have al-
ready got a lst-elass Gurkha batta-
lion-technically Indian Gurkhas but 
many of tbem have their residence in 
Nepal. Why can't raise five to ten 
battalions of Nepalese Gurkhas which 
will strengthen our relations and help 
to strengthen the econotQy of Nepal? 
If China assails Nepal, which may be 
sooner than We expect, you will have 
these Nepalese Gurkhas ready to fight 
for the freedom of their homeland. 

I only wanted to add this: that we 
have to integrate with this overall 
policy certain economic. policies. I 
feel that here, fortunately, there has 
been welcome change of Government 
in Ceylon. There was a rapid infll-
tl'fltion of Chinese infiuence, economic 
and otherwise, in Ceylon. Overnight, 
the Chinese. ahieved ~ overwhelming 
position in the textile field. We can 
Itrengthen our relations with Ceylon. 
We must strenlthen our relations with 
Malaysia. I feel, as Shri Masani has, 



Aid, we can make a gesture: we do 
not want to aelld troops. but let us at 
least send ambulance and hospital 
units. I know that Malaysia would 
welcome Indiall capital and Indian 
coods. 

Sbrlmatl Vijay Laklhmi Paodlt· 
(Phlllpur): Mr. Deputy-Speaker, Sir, 
I had not intended to intervene in 
the debate this afternoon but the 
speech of the able han. Member who 
has just preceded me made me ask for 
permission to say a word to set the 
records straight. as it were. on non-
alignment. 

No policies are sacrosance. Policies 
obviously are in the interests. first. of 
oneself, and then possibly in the larg-
er interests 8' well. But all too of-
ten people ill this House are inclined 
to forget the otlginsof our policy of 
non-alignment. ahd the dividen~ that 
have ael:ured to us from that POlICy. 
If we are losing out to-day it is be-
cause we tend to depart· from thia 
polic,. • 

,Shri Frank Anthony quoted !lome-
what incorrectly, the famous Bdtlsh 
Itatesn\'an who spoke 8lJout only 
permanent interests but no perma-
nent principles. 

.AD hem. Member!: :Len1 Palmers .. 
ton. 

Shrlalatt Vlja, Lablmd Pandffi 
Yes; l~ was Lord Palme~8ton. But 
the' point is this! we ha\Te from 
thl! very begihning been a little d!ffe-
rent from other countries. Our whol/! 
foreign policy was moulded by a man 
who did' not accept old conventions; 
who believed in the impossible and 
who mad-e the impossible possible, as 
is demonstrated by the fact that we 
are' a . free nation in a free Parliament 
and are discussing thil queltlOtl here-
today. 

Now, from the very beginning of 
our freedom struggle the emphasis wa 
not'onIndian treedom alone but Indian 
fteedom as a meanse of freeing all 
cO'untl'ies then under the foreign yoke. 
A:ga1n art(i again, our leaders reiterat-
ed that we would stand by and a~ist 
t~ e\rery wa~ possible all those people 
who are I'tUl suffering ubdW coloDi14 

dominatio1l, and that Is why we were 
abl'e to project the image that we did 
in those earlier days. 

Then came freedom and We declar-
ed that we would not be associated 
with any military blocs. That was 
the beginning of non-alignment. Lat-
er it got further wider implications. 
There is no time for me to go into 
the whole process. But the po:nt is 
that, then and noW, our Government 
has repeated tftlat our polbes, though 
obviously intended for our vwn bet'er-
ment to begin with, are policies that 
are also in the interest of the wid ,r 
good. Time and again, our Go~rn­
ment has suffered because it has clung 
to a policy which it believed to be 
useful to a larier group of nation. 
than India alone. This is the reason 
why in the United Nations we ralli~d 
the Asian and African cOUnlr~es 
ar;;.-;.ond ua, and thIs il the very :-eason 
why suddenly the African countries 
are not so close because they arc be-
ginning to doubt where we s~nd. I 
think there is DO need tor them to 
doubt· us. I am sure the Govern-
ment and the people of' India have 
made it clear, tiarring a few dissen. 
tient voices, where we stand, but 
nevertheless, the reason whv we are, 
losing the trust Gf those Whom we 
should have with. us, il beeaule tbey 
ant suspecting our stand OD this very 
policy. of non-aliiDIllent. 

I h'av~ heard Memb'ers on everJ 
side of this House admit that we should 
have closer relationship with the 
African nations a. well as, obviously, 
with our own Asian neighbours. But 
the fact remains that the nations at 
Africa are not all prepared to foJlOW' 
us at this moment. They have some 
doubts in their minds and partially 
these doubts are aroused by people 
like my hon. friend who spoke bp.f?re 
me, reiterating from the ftoor of the 
House that we dO not belieVe in non-
alignment. We are pledged to this 
policy not only for our own se111sli 
ends, although speaking in diplomatic 
terms that WO.1ld be Justifted but we 
are doin, it because the world at the 
moment ad'mits the corteCt!ne.s of 
such • poliey anc!' .~et'l. F t/&,. m •• 
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-dIvidends have come to us, I do not 
mean the help that came to us at the 
time of the Chinese aggression. Th::.t 
help has unfortunately been misquot-
ed and misinterpreted. The asistan::e 
that came to India had nothing to do 
with non-alignment. That assistance 
came by virtue of India'. geopolitical 
position on the map, and would have 
come to India no matter what 
her policy has been, because, at that 
mom'ent, it was n.ot India that was 
threatened. It was a whole con-
cept that was threatened. It was a 
whole paaern of life that was threa-
tened. It was a whole ideology that 
was threatened. It was the democratic 
design in the whole of Asia that was 
threatened. Therefore, it is no use 
letting emotional every time the word 
non-alignment is mentioned, somebody 
getting up and attacking it, calling 
it a Nehru policy, or a Shastri policy 
and so on. It is the well-considp.red 
policy of a group of men who happen 
to be ruling this country, supported 
by a very large number Of people, 
who put them in their seatit. 

15 hrs. 

I would like to say that the day this 
policy is abandon~d ~ shall find it 
'Very difficult to put somethiRg In its 
place. Therefore, it is important to 
look at non-alignment in the face. 
Let us not get frightened by the word. 
If some Changes have to be made, let 
us make those changes tor goodness' 
sake. But for a country of India's 
• ize and potential greatness-I make 
DO apology for saying this; we have 
potential greatness and w~ shall 
achieve this one of theJe days, if we 
are given the time and backIng-it is 
important for us to see what other 
parts of the world to- whom we are 
more closely allied, than to America 
and ~ssia, think about. us. 
With all this talk Of Russia and 
America bandied about in this 
Bouse, one aometimel finds one-
aelf almost living in a world wh~re 
there are only theIe two countries 

and India is sand-wiched between 
them. But this is not so. There are a 
great many countries on whose friend-
ship we do rely. We must cultivate 
them more than we have done for in-
spite of our failings and weakn~s and 
we must build a pattern that which 
attracts, but which always fits in with 
wider good. So long as this is kept 
in mind, I have felt tthat we shall 
achieve, if not all of our objectives-
it may not be possible-but at leaR-
some of them. 

Therefore, I would suggest to at 
least hon. m'l!mbers on our side of the 
House, that thesa things we kept in 
mind, always remembering that it is 
up to India to give a lead on the vari-
ous matters that will assure impor-
tance in the years to come. We 
should not only talk in terms of moral 
strength or material strength or friend-
ship with this one -or that one. We 
have to cultivate eertain things in this 
country. Today our morale may be 
down; it is .possible that we may be . 
still smarting _ over certain tragIc 
things that have happened, but if you 
turn the pages of history. are we the 
only nation to be attacked? Are we 
the only nation whom a friend has 
stabbed in the back? These thin~. 
have happened in history. People rise 
above them, forget them. go ahead and 
achieve their own destiny linked with 
the destiny of all those who have the 
welfare of the human race at heart. 

Shrl Baymdra Varma (Thiruvella): 
Sir, I was a little Burprised to listell 
to my hon. friend, Mr. Anthony . 

shrf FraDk Anthon.,: You agreed 
with me in the lobby I 

Sbd Ra.tndra Varma: My hon. 
friend thinks that I agree wfth him. 
He is one of those who understands 
the English- language very well, sin::e-
it is his mother tongue. I do not know 
what I have said either on the fiMr 
of this House ar outside has givt"n him 
the fmpres!llon that I agree with h:m 
ill h1a imp"natn, the buia of ClIJr 
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foreiln poliey,-non-alignment. A 
few years ago if Mr. Anthony had 
'POken as he did today and 
as he always has done-he would 
agree with me-,one could have un-
derstood it, because the policy of non· 
alignment had not been put to tne 
test. But when it has been proved 
beyond a shadow of doubt tftat the 
policy of non-alignment is a policy 
which we have deliberately adopteCl 
to pursue the enlightened self-intere~ 
of our nation.. that this policy does 
Dot in any way preclude our askin, 
for or receiving asistance to save the 
lovereignty of our nation, wh-en it hat 
been proved that the very basis on 
which people like Mr. Anthony once 
believed that the world was divided 
into black, and white no longer exists, 
when it has been proved that the blocs 
themselves have been breaking up by 
• process Of fission into many focal 
cen.tres, I was II little· Burpris-ed that 
an eminent and intelligent member of 
this House like Mr. Anthony wantt!d 
-to harp on old tunes. 

Sir, the objectives of foreign policy 
are known to th-e House. The Gov-
ernment has to protect the interests 
Of the country. Self-interest is no 
crime for 1\ Government. I am one 
of those wbo believe that no Gover!). 
ment has a right to be ashamed to 
lay in the councils of the world that 
the objective of its policy is the pur-
luit of the interest of the nation. It 
has to protect the interests ot its citi-
!Jen! abroad. It has to protect 1he 
interests of nationals who claim Indian 
origIn. It has to protect our frontiers. 
It has to see that the ftames of war 
are as far away from our frontiers as 
possible. It has to stand for justice. 
It has to stand for peaC'£! and for the 
easing of tensions and for the stren,-
thenlng Of International or,anlsation. 
that are dedicated to the rights of 
man and to the promotion of peace. I 
believe that the poliey that this Gov-
ernment has pursued, and Is pursuit." 
I. calculated to lerve these national 
tnterest& 

In recent years especially in the last 
year, there has been a considerable 
improvement in our relations wltb 
our neighbours which no one can 
gainsay. It is true that our relations 
with them are not as close .. we 
want them to be, but it is also true 
that our relations with N~1I)al, Burn .. 
and Ceylon, partly becau!l'e of our 
activity and partly because of the 
activity of the Ceylonese electorate, 
and with Malaysia have aU improved 
during this year. 

If we belJeve In non-alignment I 
would like to tell Mr. Anthony, it 11 
not because we believe in It as a 
fetish or fad. We do not beUeve 1ll 
ideological immolation for fetishes 01' 
fads; it is because we believe that tbl, 
policy serves our interest more ~ 
any other policy . 

Sir, it is easy to say that we believe 
In non-alignment and in the Five 
Principles. But I myself have said 
motWlUtari.once in this House that the 
enuft~iatiorF of these Five Principles 
by itself is no guarantee of the success 
of our foreign policy. It is like ref~r .. 
ring to the Sermon on the ·Mount and 
the comm3ndments and saying that 
80ciety does not need a penal code 
because it has been commrnded, "Thou 
ahalt not steal". Our foreign policy 
must be based on the acceptance of 
reality. We must accept the fact that 
in spite of our best efforts to be good 
samaritans in the world. we have 
enemies. IA. foreign policy which 
ignores this fact is an unrealistk: 
foreign policy. We ·have enemies and 
they are working in collusion, 'Ever 
since India became an independent 
State, Pakistan has been 'engaged in 
a diplomatic war against us. After 
1962 and even before 1962. Chins 
entered the scene, and after the 
Chinese aggression on India, the (,01. 
lusion between Pakistan and China 
became something which no One. who 
has eves. can deny. Thpse enemie! of 
ours happen to be our neighbours. Not 
only is it strange that these enf'mles 
of OUTS hap~n to be our neighbouN. 
but whd We look at the fact that 
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these powers whi-ch ar..:! ranied against 
us-I have named two; I do not want 
to name the third which ~orms part 
of the triangle-when we look at the 
fact that these powers come from tlJe 
under-developed world, the irony of 
the situation becomes even stranger. 
They come from the under-developed 
world. Some of them come from 
among the countries which make a 
mockery o~ alignment by their ideo· 
logical debauchery. Some of them 
profess non-'alignm<!nt while practis-
ing the mo~~ b'atant type of alignment. 
Some of these countries are keen on 
setting up rival focal centres and 
would even li~ to work for th~ 
creation of a rival United Nation!, 
These are countries that proFess faith 
In democracy and practise the rankest 
form of totalitarianism. Out diplomacy 
has therefore to be! primarily aimed 
at disabusing the minds of the non-
aligned and. the under-dwe!oj)ed, 
These enemies of ours, sin9'.l BHly 
happen to come from. the 119n~iged 
and under-developed countries, have 
the advantage of being able to work 
against Us amongst the non-aligned 
and under-developed, 

Pakistan, it is true, is sPear-heading 
a dip'omatic offensive against IndIa 
in the West. China is spear-hteading 
a dip'omatic offemive against Indl:l 
amon, the under-developsd. And I 
mu~t say with ,1"eat regret that an 
erstwhlde friend of ours, Indon-esia, is 
spear· heading a diplomatic offenSive 
against us among the non-;aligned. 
Their objective is to isolate India to 
stre'1gthen the forr1i!s a1i~ed again~, 
us, to sow seeds of suspicion about 
India in the non-aUgned world, to 
weaken sympathy for India, to make 
the sympathetic silent, to creep to-
wards OUr frontiers and aid the forces 
of disruption and subversion withtll 
our country. Tht; primary object ot 
our cijplomacy, therefore, should be 
to combat these efforts of China, 
Pakistan and Indonesia, esPeCiallY in 
the under-dt:*loped ~d ~~n.-alian~ 
world. 

How shall we do this? The bon, 
Member who spoke before me rdel'o 
red to the need to take' unequivocal 
positions on matters that affect the 
under-developed world-questions of 
economic progress, economi-c justice, 
colonialism, discriminfltion and hu-
man rights. International confer-
ences constitute a forum which il 
utilized by all the powers o~ the 
world to present their points of view 
before the world and to muster sup-
port for th'cmselves. I am not sure 
that. as far as mternational confer-
ences are eoncerned, We have every 
time come away with the' succe. 
that We would ha~ liked our delega-
tions to achieve, 

When we think in terms ·01 parti-
cipation in· an international confer-
ence, whether it be a aoni'erenee cd 
non-alignlad nations-' or a conference 
of WIder-developed oountrie8, ~ 
have to examine the obJeetiv.~ the 
agenda, and the nature of the 
parties who are l~ely. to be i~vlte'" 
We bave to be care~ul about the 
choice of our del~,~tions. .And. woe 
have to get. rid of tills idea that whe-: 
ther another country Sl,lPPOrtS us Qr 
not. we .are bouOeI to. s~pport everi'· 
thing .that..any, so-called friend . of 
ours demands ,!rom us. It is not a 
sham'e In international affairs to 
believe that a quid pro' qUO is cane!! 
for, as far as support is ~once!'ned, 
Instan"es are not wantil)g which 
would convince every discriminating 
student of politics that we have not 
only put aif our cards on the tabl., 
but w~ have, even before negotietlons 
haVe started or dlscU1sions have ('on-
eluded declared that we were willinl 
to acc~t every demand of f!Yery. 
other nation, laveh thoUlh that l1atioo 
pro'eues friend'mess azu:l pT,~f~rs; tq, 
'be silent on issues cif vital importance 
to uS~ 

.We hav, ha4 to COJll2 a,,;~ .. fr°~ 
ronferend.-s with. the comfortlni 
thoulbt. the corisolaUon~ that we hR. 
mana,ed to· see that the cmnDJupiqJtct 
of the eon:feT"enCe is silent ~., ~ 
probl'eUll that are of paramount' lm-
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portance to this naUon. We have had 
to take ~om(ort in the thought that 
nothing extolling oreulogising our 
enemies has been incorporated in the 
communique. 'We cannot walk out 
Of co~renees for fear of beinJ called 
peevish or childish. We are a ,reat 
nation and, therefore, We believe WP. 
cannot act as some other nations do. 
We cannot withhold aSRnt to para-
graph! that do not directly concern 
us but are included to satisfy the 
lnsiatent demands Of the vocilerous, 
the boisterous and the bumptiou'1, 
Bratly' beeause We want to maintain 
'me reputation. that we judge issues 
on nterits and, secondly, because we 
et.nnot give' the impression that a 
Dstlon which believes in principles, 
Uke India, can indulge in harse trad-
lng and make its support to others 
eonditional on their support to mat-
ters which affect:our intuests, even 
OUr vital interest.. 

Sir, I mUit also refer to the quel-
tion of diplomatic repreren\ation 
bocause one of the waYs to flIbt this 
offensive of China, Pakistan ani 
Indonesia in the under-developed 
countril!s of the world is to stn!llIthen 
our diplomatic representation, ape-
cally in 'Africa and Latin America 
IlDd all parts of ASIa. And Sir, what 
Is the' pOlition here? Year a«er 
year, I have IIItood 'up in tbis House 
during the debate 'on this Ministry 
and pointed out to the paucity of our 
representation in Africa 'and 'Latin 
America. 

We must understand th'clt there are 
"tiorlties as far as ar~as are l!oftcern-
~d, that -emphaslshlia to be laid' on 
I~e quality and calibre of our repre-
'sentation insorne ereas. We are 
'working in an emergency, we beliew; 
:~t is not 'a ,normal 'situation but atl 
. *bnorn'l'al situatlOh in 'Which we are 
e:alled upon to ~mbat the diplomatic 
olf~nslive ~f these cotmtries in 11 shoTt 
tibie.'But Ihok; at'the pattern ot our 
diplomatic repreIlMtatio'ntoday. It is 
oriented more tuwards the Welt and 

,1he lCatt a~d thf' "o,)untries th~t, belon, 
to the, bloc, ratbo: than to the non-
aliJIxd. 

Sir, I wish to place before this 
House some facts about Chinese rlip-
lomatic representation in Africa, for 
comparison. It may interest the 
House to know that of the 46 coun-
tries in which China has diplomatic 
representation, 12 are in Communist 
countries, 11 in Asia and the Midrllt' 
East, 8 in Western Europe and 15 in 
Africa-more than in any other regioOll 
of the world': Look, .gain, at thC' 
calibre of the representatives lent to 
these countries. In Communist coun-
tries the average years of diplom!lttc 
service that a Chines.! Ambassador 
pOS'lesles is 7 years; in Asia and 
Middle East it is 9 yearl; in Western 
EUrope it is 10 years, and in Africa 
it is 12 years. Now, it is very clear 
from this that China hils fully realiz-
W the importance of manning th'l 
Embassies in Africa with people with 
experienee, people with vision, people-
With thf dynamism necessary to cope 
",jth the situation In thoa developing 
I:oiinti'les. ' 

What Sir, is the position, as fer a. 
our country is concetned? We know 
that China has been concentratin, 
its attention on, building up Its influ-
ence In Algeriil in the north, in CI)r1go 
(Brazaville) in the ~rt, Tanzania in 
the south and Burundi in the north 
east. But, what is our position,In 
some of these countries we have no 
representatIvel ,"t an. The number 
of Our resident diplomatic missionl 

'ln A":flCa ~is PrRcticallythe lame as n 
\'Vas 'in 1.62. 'When we sa,: ,that 
"cUp!omatic 'representation is ' not 
'enough and ~ dC!l not have repre-
sentatives'in'those countril!l!, a 1'8bbit 
Is produced out of the hat and we 
are'told-that by means of concurrent 

"accreditation wie hMv'e establish'Sd,d!i)-
lOMtt'i'c representation in m-ny ,., more 
countl'ie{' There-are ambassadors ot 
Our countrY Who are concurrently 
accredited to ftVte difterent conntt'iell 
'in AWica. 'We are given the tmprC$-
sion that We have lncreuedtne 
litrength c1f our 'representation in 
AfrlCIl, whi~ in actual fect it is o'lly 'an incrl?8Se In concilrreDt .ccredit.a-
tion, 'and this is bardly ~alr either to 
the ,Houle or to the interesta of t.he 
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country. What is the position in Latin 
America? We ¢ill have tira same 
:number which We had three years 
ago. Again, according to the Gov-
ernment, concurrent aacreditatlon is 
the answer. As my time is up, I shall 
not d~al with this pOInt in detail. 

I must say a few words about th'e 
(!~o:'ce of our Ambassadors end para-
dIplomatic activities. I have b.!en 
saying in. this House every time the 
D.:mands for Grants of this Ministry 
has come up that if We look at the 
way efficient diplomatic work is 
carried On by other countries, the way 
their diplomacy functions, We will 
understand that we haVe to streng-
then and supplement the efforts of 
our governmental diplomatic staff 
with the work of non-governmental 
organisations. Thousands of delega-
tions visit China every year from 
Latin America and Africa. What do 
We do? Do we invite or send out 
representatives of workers' organisa-
tions, women's organisations and 
many other organisations which mou1d 
public opinion? I would like the 
External Mairs Minister to answer 
this question of mine. 

15.18 Jan. 

[MIt. TBIIlUMALA. !tAo in the Chat,.) 

I would also ~ike to refer to the 
choice of Ambassadors'. We have 
V\!ry many efflcient men in OUr for-
eign service, no doubt. But nobod)' 
thinks that everybody is eftlcient, 1 
suppose. In the areas which are 
vital to our country, otten tlmel It 
happens that We do not haVe able 
representatives. We have represen-
tatives who suffer from coronary 
thrombosis or psychological paralysia. 
People S'.!em to think that an 
Ambassadorlhlp is a landinl plaCe for 
a mechanical escalator, that once you 
,oin the Service you should automa-
tically reach the landing place of 
ambauadorahlp. Sometimel it Ief'JIlII 
as thouah ambulldorship Is conli-
dered a consolation Or good conduct 
priz4! meant for the luperannuated Cit 

the lupernUllWuies or • warrant or 

exiie for the pOlitiaaL1:y ineffective {,i 

inconveni'Cntj at least, there 18 lome 
po:itical ability In thOle men· who 
are inconvenienl But nQt to cllooae 
the best people who can operate in 
these areas, whicb' ~ the mOlt vul-
nerable and crucial ai'ees for us is 
something which cannot be pard~necl 
in the name of paucity of flnance. 

Sir, I will conclUde by aaying that 
our policy is such, our requirements 
aJ1a such and the pressures on Us are 
such that nothi.n~but • dynamic 
po:icy whi~h is based on a positive 
well-planned diplom.atic oftensive can 
serVe the Interests Gf our nation 
abroad .• 

Shri D. N. ...... (Muzaftarpur): 
Mr. Chairman, it is for the first time 
that we are discussine the nemande 
for Grants relating to the Ministry of 
External Affairs in the absenCe ot our 
beloved 12ader,. Shri Jawaharla.l 
Nehru, who, to quote Gurudev Tajore, 
"was greater then his deeds and truer 
than his surroundings". India's dip. 
lomatic edifice fa largely- his creation 
and for a country like ours it hu 
accomplished much and we are proud 
of it. It accomplis1Yed much because 
in formulating his policy he took into 
account our put traditions and the 
needs of the world and the ageless 
Itriving of mankind for truth, justice 
and peace. 

It had become Imperative after the 
dropping ot the atom bomb on Hiro-
shima and Neglllhaki In Japan that 
the restraint of violence by mutual 
tolerance had: become one of the 
I1'ecessary conditions for the mere 
lurvival of mankind and It wu 
becaUie India under Panditji'. able 
leaderlhip ,ave expreuion to thlI 
truth trUly and fearlessly that Ibe 
acted u a foeua fOr concUlaUOD ~ 
tha world forum. 

Here, I would Uke to quota • f .... 
lines from a book, Iftdt4, Pakirt4ft AM 
the Rise of 0.714, publlJhed In Am ... 
rica after ~ death or PaDdlijl.: 



1277 D. G. -Mit&. oj CHAITRA 11, 1887 (SAKA) 

"A world seemingly at war lis-
'telPded to the words of India and 
wanted to believe them. Madame 
Pandlt's discourse on the 'Bridges 
to peace' were a welcome balm 
in the days of Korean War, 
multi-megaton weapons and the 
!frightful psy .. hosis of Washington 
and Moscow .... From the Forum 
on the East River in New York 
India's delegates built from weak-
ness and became accepted spokes-
men of the weak nations who 
gained great strcngtlh as the 
cold war passed from encircl.· 
ment to deadlock and finally to 
competitive co-existence." 
I know that We Bre living tn a fast 

changing world Bnd the remedies of 
yesterday cannot be applied to the 
maladies of today. For a foreign policy 
to be etlectiV'1!, it has got to be adjust-
ed to meet the requirements of the 
chang:.ng circumstances. And what I 
would like to suggest is thBt the policy 
of peBC'<! and non.alignmenf does no! 
stand in the way of flexibility of 
approach to problems for thE're is no 
scope for rigidity and dogmatism in 
this. Therefore it has got to be 
dynamic and forward-looking. 

I do not say whether it is right or 
wrong. but of late there hu groWll 
en impression in this country as well 
as outside that our foreign pollry hal 
started becoming a bit timid and lacks 
its former dynamism. I hope, Gov-
ernment wloll take note of it. "For 
example, I think, in th. Indilln 
Erpresl, the other day K. Bhukar 
Rao reported hom New York:-

"Thus we are now a nation with 
neither a vision nor a ,oal and u 
SeUg S. Harrison comments on the 
January issue of 'Foreign Alfairl', 
India ts tottering alon, wJ.th no 
clear destination yet in mind". 

UM lIN. 
[MR. DI:PuTY-SnADa 'n the Chew} 
Then again. to quote from the 

Time, of India of March 29:-
''For all thOSe who belt eve in a 

vigorous and enterpriltn, DOD-

alignment policy nothing could be 
ladder than the recent comment 
by the London Times in which it 
was noted that India is no longer 
playing the part of an 'AsIan 
leader' whose words have anY 
weight in the Western world ..•• 
Neither the death of Mr. Nehru 
nor the bordler dispute with ChlOa 
is an acceptable explanation tor 
this collapse of policy. There 
appears to be an undefined feeling 
that India cannot afford. th~ 
luxury of a foreign policy." . 

I do not blame the Minister entirely 
for this. It may be becaUSe of the 
failure of OUr external publicity, and 
the way' in which our ml6sions func-
tion abroad. It is their duty to inter-
pret and to explain our policy and 
the stand that we take Oft various 
lssws; but somehow or other it seems 
that our missions abroad do not take 
their work very seriously and they 
just do not care to interpret and ex-
plain our policy. There was a com-
ment, a few days ago by J amet 
Cowley in London Notebook n!gard-
ing India House and this is what he 
8ays:-

"Ridiculous as the suggestion 
may leem, I have begun to IUSpect 
that a hoodoo hovers over India 
House in Aldwych. How else· to 
account for some of the inexpli. 
cable things that happen from 
time to time under itl roof. The 
place has a gift not much short 
of genius for attracting the wron, 
10rt of publicity." 

Thfa i. indeed not a very happy ltate 
of affairs end I beg of our For&i,D 
Minister that be should try to put 
these things right. 

Having laid that I would Uke to .ay 
a few words regarding China and 
Pakistan. The recent posture of China 
in South East IAsle is 8 regional 
encirclement of India and friend,blp 
for the 'erstwhile American, SEATO 
and' CEN'1'O ally, - PakIstan. The 
recent visit of President Ayub to 
China has ,at very - creat IUIIS_ 
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.lilDificance for us. In the words of 
,. Pakistani journal1st,Mr. S. M: Ali:-

"He had not gone to China 
with cap ill hand nor as a messen-
ler for tba Third power. Already 
assured of Peking's support on 
Kashmir and that China would 
come to the assistance 01 Pakistan 
if her .ecurity were threatened 
especially on her eastern trontiers, 
be had nothing new to ask fGr 
from his hosts." 

Then agai.r,1, Mr. Zulerl writes in the 
Pakistan Time,:-

''Our policy nGW caUs!or closer 
relations with Chin,a, a newer 
apPl.oach towards. Russia, a11d 

. Jriendly confrontation with the 
Uni~d States." 

,It is no ,ecret that China anel 
... Pakistan have proven the~lves 

.J,mmune to Russian and American 
atrictures and' theology and they can '0 to any length for the {~rtherancc 
of their expansionist design.-It is 
high time that we took stock of these 
,thin's. I plud that .now that the 

I .asture of au" present Prime Minister, 
~ho in his 41':;;t broadcast to the 
Nation on the 11th June, stated-and 

• 'rlghtly atated-

"We must reVerse the tide of 
JUnfortunate relations between 
'India and Pakistan" 

and praised President Ayub' Khan'S 
wiedom and understanding, has not 

. been reciprocated, we have got to 
~ake a fresh look and Imve a1so got 
, to . tell th~e (rlends of ours, who arc 

!haver tired of sayIng that we shOUld 
arrive at some sort of settlement with 
Pakistan, that :allressien is aggression 

'whether it is ·committed by, a Com-
. munist country or by a non-Commu-
nist COUllV'y and that we. cannot pur-
chase peace-by appearement. 

Now, a word about the-iorthcomln, 
vI.it of OJ,lr Prime Minister abro,d. 1 
,~ope ,his visit, will succeed, In ppI'Ject-
tq the real 1male of India wb'oad' 
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and' we will try to retrieve lome of 
our recently IQSt eround. Re.-e, I 
would also like to point out that 1t 
should be the duty of our Mi~sioM 
abroad of those countries which he 1s 
vi/dUng to see to it that his vl!lit Is 
wen.planned and I hop\! he' will gee 
the courtesy that is due to the Prime 
Minister of a great country like India. 
I am quite sure tlrat if we fOllow the-
policy of peacoe and non-alignment 
which our leader pursued and which 
has paid good' dividend to India. we 
will tide over the present crlsj~ "nd 
the present difficulty which to " larJl!8' 
'extent, r suppose, Is a crisfs 'lid .. 
difficulty of adjustment ud nothin,. 
else. 

. With these words; Sii', I have donlb 
'l'hanb. 

~SfI"'hillft't '~(~) : 
'3Qi64tft ~, JSiT l!ijilll$O(E1IE1 .. 
it!" finI;f . ~qt P'I~ ~ tt ~. 
m ~t t, 'q:t '.' \1\'6 ~4 -Q' 
It "" 1froI' tt .• ~~. 
Jt-t I~ tfm fiQ ~.~ Ft 
;,~~, Mt ~ it ~ 
lAim~'f(f"~~,~~mlf 
.r.t . .mn t ~ ~~ \ifr ~' 

. ,f1f; ~tfiru;rr , ~1h'ftI~q ft' II 
Q;'IiWlriIfm'fr UlfJij{tttf •. ~ 'T1n' 

·t I 
"~'fimr~~t ~-~ -1ft',' .m:;qf(1lIT\', 1ft t,'iffllio! ~ ~ 

~ 'm ~ . ...rtf. Ck(~4eqrofijt'f 
,I. if f1f~~ ~11fiT.~ ~! 
t m iIj' ,tt ~. ~ .f.fIP;r ir.t 11ft'-
~ I ~~t~~rtqft­
ft~ it 'IIrof lit m ftR,t.,fimr: 
1fefi ~.mntf\'.~ ~,""iIf q:~, 
$['fiR t. ~. ~.~ t I 

.r.r 1Rit ~,t~tmn ~ 
"'ft:r( ;"d\tT W ..". wnit:'Iif.'~~· 
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[ 15ft 51 CfI I III cit ( vrmft ] 
~ ~ ;jJ' -1i~ ~r 9;f1'qi~ ~~ ~ 

wmr;;:r flfT ~Ttrr ? 
~ ~ 1tiT ifi'mm' ;pf f«w 

:~ ~ t:;cti nor ~ ~ ~ l ff; 
~ ~ ~ ~ f.f; ~ figl (i'1i~li 
11ft ~ 1tiT ~ <i:f ~ ~ 
;:r~ ~, ~r ,fICr ;i' ~ {f'CI\' 1ft 
-Iiit ~ 'f~, ~it ~~ ~ 
,m~~?~wmrJt~ 
'~ "<it f:7 ~ tf'{ ~ ~T 
-\l~ ;j(T ~t ~, f~ lfR ~~,~­
fi;Ai f~ lin!' ~~ ~ ~t f, ~ mr 
"'" ~ ~ fisl<i1IZ14l it~ 
~ it ~ it; ~ it; ~ '\;Om I 

~ \nf ~ ~ "fI' ~1R ~ 
~ IIiT ~ ft;r1rr ~,ttl ~ it 
,~lIji) ro ~ tr.t ~ tit? 

15ft ~'1 1'1 IZI'ti it JSfrm IIiT Q'A 

:~ m tT 1Jro'f it; ~ lIfiT mif 
f1liZl1 m ~ it; ~ ii\'~ 
~I.m 1fmr~it~ 
t'RtmT ~ -n, ~ ~ \nf ill' 
~ m~ it; ~ 'IT ~'1I"IZI'ti it; m1f 
fQffi 1tiT ~ lIlT IR ~ 11ft ij~I'1"fd 
.n "1'(Y 1I'Rf if ? ~ ~ lj~ 
'liT ~ q ~ t f.I; f1A l§)Z 91'i 
~ ~ it;m1f ~~~ 
~ fltadl'lol ~ ~ ~ ~ 
Ai, qng ~ ri'f ttl ~~ " ..... INql., it 
~ ~ If,\' ~1ftT ~ ~~ ~ .rn: .. A-
lii m ~ a. 'q" ~ iii" ~ IR '(I II 
qt ~ If,\' q ~ tit fill q~ 
~ it; ~ if 1frnI' iii m1f 1IINflZld I 
~ it; ~ ~ 'fT, lfl fif~1I' ~ 
Iffi ~ ~ it ~ it; ~ r: ,,"cif ~ 
~sm'Rr~) ~Im~ 
Wij' 11ft ~ '11ft, fq it; 'I\'roII' q 
til ~~Itit~ptQl~m:~ 
wrr I ~~lIfiT~qt fifi' 46-

~ '" ~ ~ ~ _Wl"r~ 

~ ~ it! f~ ~ ~ ftrvn 
~ t f.f; 'q'roftzr ~-~<mr it ~ 
;:r ~~ it; ~ ~ ~, f<r-r lATZiT 'ltIT m 
m WT'1' t:;~~. 1tiT riw ~ 'R ¥f1n 
'flIT I <:lfr 4 6 ~.. ~ fcnmr 
~ ~ ~ ~ 0iIi ~ 11ft 1ITCJ-
~ If t ? 
~~~it;~1ft' 

~ ~ ft. 'frcr t 1I'R ~ q 1ft' 'TT1f 
Iiffl IR it ~ ~ qrrr ~: f.f; ~ 
oem: ~ ~ tw nr;:r ~ it'q'~ 
m!Ai qm it l, ~ it; m1f 'iT fimr 
~ 11ft ~b1I'~ol ;ftftr ~ ~ t I 
g)i ~ Wti tw IIiT snrt'if ~ ifi ~ ~ 
t m ~H'I r",?t it \nf Ifrr if'T1I'fuf; m-
;:R;:r flf)1;T ~ l I # 15ft ~ ~ i 
~~1fmit~~ ~t 
flfi ft9 ~ .. snn;r lIlft, -sIT 'Ulr 
~, ~ ;it Ai t:t1Ii ~~ it 
'q IR rro:, ro 1I'IfU8' f1ti1n' 'fT, Ai ift 
l'tll'trlfi~ it ~. 1Ifti';«., ~ ql 
IR ri I .n ~ Ifrr nmr ~ '" 
flti ~ .. it;~~tT W. ~ ~ 
~ Q- .. nT'1' ~ f, ~ 1IT~ 
11ft ~ qfiA; t I 

~ W':tr 'iitir 00 IIiT ~ 
q ~ 'qJ t f1li ~ f,Jr;r ~ twY 
.t ~ it\ m1J ~q~ t m: ~ 
~ ~ it; ~.'{ it; ~ tit 1froI' 
11ft m ~ Ifrr ~ qpf '(W'" 

~ I, ~ ~ ~ :aqlftll"f ;ftft! 
~ ~ Qt it; "Ii,f(iill if ~ .. lI'ftr 
~ ~'" ftwrnf ~ tRf\' ~ ~ 
'((t t m: q ~ IIiT ~ 'I(f IR qy 
q:t t I 

tr(t ~ S11mit ill «ihff ~ ~ 
ittl~F-rt.11fwmft " I «ftac1 if ftIqfff If'( 'InO «j I,.... . 4 

anor~~MiR'~~t~ I 
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[I5i' ~i~ 11I'TQiT] 
JW Iffif IIiT f.fvilJ ~ fit; ~~ ~ ~ 
IIiT fm fiR ~ it ~ 'ff ~ 
f,'~~~~" 'fIfua it ~ 
~ W 'ff • iiR ~ q. it; qf~ 
If{~~'iff~'fft'rYm~~ 
~ ~ !liT fifVflf f1ti1rr ? 

~ 1ft f.fi .... ~ If!) 'tiIWtft 6 
. ~ ~ it; m '" cmrcnt tt 
~ Aizrr ~ ? '5f\1feft~) irifot it 
q ~ trr fIfi ~ ~,If{ 1ft mrcitt 
"IrU fif;Irr ~ t I t'rY ~ ~ ~ 
If{ .n .at iIrt it f.railf ft;t1n' 'f1fT t 
''flf1' ~ If{ ~ ~ qr ~ ~ '~ 
'IT f~ QR it; 'ti'roII' 11( -n1JT (r 
rt? 
~ 11( ~ 'llfi ,~ ~ 1fm 

,t qA ~'Vh: q 1111: IF' ~, 
f.fi iru ~ ~ ~ it '" 'qT t. 
m~it;f~~~wil~ 
~) ~ it; ~ ~, 1fAl'J1i ~ 

, lliT, Tor ~".~ t ifTq' " ~ Wt' ~ 
~ it f1rt IJil" I. ~ '11""441<1 r 1ft' ? 
'f1( !IfT'f ~ it, fit; q 1IZfR{f' qt If{ 

'frnl f«nft ~ ~ ~ t G"T ~ 
'f{ iti fwir ~ ~ !Ill IflfT 'n"fiC4'tidl 
~ ? 
~ q til; iiI1f q ~ ~-'J1n , 

try f~ t'I"q ~ '!fA ~ qrfmr-r ,);if 
Pr\if ~ it; ft ,it; Ilrl'~ 1!iT ~ 
~~ I~' ~tmIf!)CItt~ 
,~lI\l ~ it'm ~ q 

" ~ ~ I, qr;;r fem-~ Ifil 
~ f~ t flfi ~ it; ~ "" q 
.'~ qr i1IiW t em: ~ srm: it; 
~r!h ~ 1I'rof ~ "fiY CCltm, ~ ? 
IflfT Of~ !(t c~ qic' it; ~ 
.-q-fifi ~ flf;it ~ I, ~t ft . ~ 
. ~ ~ ... ~ 'fipn iilmT t: ? 'Mw ~ 

~ • . \. I ' • 

E~enaal AfJa.ir. 

~ q ~ n q qt C4\iCf'l+ldI' .m: ~ If{ ;qt ~ 'Q't1Oft ~ 'If{ 1A' 
qy ~ ~. ~ ~'fTif If{ af.t ~ 
t titnr ~ q ~T I. q '1mf ~ 
"" ~ ~Ifi SIToT If{ ~'ti?Al' ~ 
~~~~~~ 
'IT {Of ~ ~1Jf1 1f.r \ifi;f ~ ~' 

'fror t ~ itIi '" ~ IZffiRr .. 
~ ~ ~ IIiT srtmr fipn itIT 
-qr t. m" "wtt 'Urr ~ \{f ~I 

Shrl Swaran Singh: Mr. Speaker, 
Sir. I m I1'8teul to the hon.Kem-
t,ers who have participated in this 
debate and have projected various 
viewpolnis about the international 
situation and have also referred t() 
'several issues of an international and 
.lobal . character. A Ireat deal of 
mention has been made of several 
problems with which We' are more 
intimately concerned; the problems 
of our own defence, our own secu-
rity, relations with our neighbours, 
'etc. have been referred to by hon. 

. ~emberB. I would venture, in the 
course of my reply, to confine myself 
to some of the salient points, because 
it will hdt be possible within a short 
time to reply to the large number of 
points, important no doubt, but of a 
somewhat local character or Involv-
ing matters of det..n. 

I was somewhat disal'pointed when 
in the course of the debate the major 
streIB wu confined to some of the 
iuues with whiCh we were immedia-
ttHy concerned; they are important, 
no doubt, and we have to take note-
of them, and clarify our ideas anct 
reiterate our position. But at the 
same time, there are some bigger 
issues to which it has been customary 
in this.' House, on the part of very 
manv hon. Members from various 
.e~tions of the House, to pay special 
attention. On this occasion, however 
We have, been very much obsessed 

. 'and;~rlpped by eertain tJnmf'~\lte 
points. and some of the other imp·:-r-
tant ·lIIuel have not receivtd th.. .t. . . . ' . 
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,tention that they deserve. Tbese are, 
I 'think, impor~ant considerations 
which sholfd always be before wa 
when a, country of the size and im-
portance of India debates in the 
highest forum, its na.ional Parlia-
JlUmt, the international situation. 

What are the basic things before 
the wor'd? What are the basic is-
sues that'the wor.d faces today? The 
most imponant issue, to my mind, 
which the world is faced with, ever 
.ince the second World War ended, 
is the issue of war and peace. 

The other most important issue is 
the one relating to cO.onlalism and 
racialism. Then, there is this iJD,. 
portant question ot economic dis-
parities between the ridber countrie¥ 
or the advanced countriel and the 
poorer countries. Which i. the forum 
where all these important isaues are 
being discWlsed'? and what is the 
state of affairs prevailing~ in that 
!6rum? All theae matten have been 
ree~iving a great deal of considera-tfon and a great deal of thought in 
die forum of the United Nations in, 
~ich' our de,legations 'have alwaY81 
played a prominent role;' 

It was, as f a. resu.~t of the great anq, 
v~ effprts made by Inw. \0, encl, 
~C)lonialism e,nd U:\e fight that, Ind.,a 
mat up against: r,,~lism in all forms. 
~ : in' aU shapeBi, that ~, JI'~r" ,P4U'~. 
of. Afriu, or a major part, of Atr:ca 
today is free. Sqme vestiges, ofcolo.-~ 
nia'jsm and racialism still sub~:.st, an4 
it: will be good f011. us 'to"rem~d' our,~. 
_~VeBi that we ow~ a. great' duty', to. 
the oppressed~ peopl~ in co~tru:s: 
'Still under colonial domination, under 
the Portuguese domination in Ango-
~:a,n.d Mozamb:que, an4, in, S,outh 
Mri~ai where. racialism ot, the wor~* 
ia, aWll, .prevaiHnl{., We ha:ve to reite" 
l:.ate our, determin$tio{l to. en4 thil. 
1I.~{I to rJlise our vo!~e v~r:y atron,ly' 
~c,l in a. determln,ed m9nner .in, si1~, 
~,,9fel)dll)( th(!s,e. 18l1.t veiUles' of' 
~olonialism and racIa~I.m. 

Sbri Bam Sewak Yadav (Baraban-
kil: What about caste-ism in our own 
country? 

Shri Swarm Sinda: If there is 
caste-ism in our country let us end 
it. We feel that We have ended it. 
Our Cnstitution is such that there 
is no scope for caste-ism, and tbia 
House itself is having the honoW' of 
having Lhese distinguished persons 
belonging to various castes, various 
communities and va.'ious ways 
Of social life and religious beliefs. I 
think that it is on account of our 
determined effort in our own country 
to end caste-ism. in all its forms, that 
our voice in this respect has a IIPe.: 
CUll force and a special strength. and 
we shou:d always use it in favour of 
ending racialism in all its forms. 
ne~e, are ma~ters which require re~ 
i'teraUon so that we might pledge 
our determination in this respec't.. 

On the, question 01. economic di .. 
parities in the wQrld,' some" Dll!lltioB 
has been made by some hon. Mem-
bers' a,bout the wOrk that has been 
done by the Coruereno:-e on Trade and 
Oevelopment wlJ,ich held long ses~iQlJ. 
m Geneva, The IndIan delegaUoJJ, 

,played a dominant role in. 'that, alic! 
the . relPOrt that has' been produced' il 
a very gOOd report, and it can be • 
charter for furLh~ dev,elopmen~ 
efforts, particularly in, the under-
developed world. India's ef!"rts~. 
continuing to give content to the va .. , 
rious recommendations that have; 
emerged, as a resu't of the delibera~ 
tions of the Geneva Coruerenre on 
Trad~ and Development. , These, are 
issues which should always' be before 
UI, and we should pay rontin\lous 
attention to the solution of these pro-
blems. 

Qulte naturally, our attentlcm watt 
grea~'y ocncentrated on, and direet. 
ed' to, the situation in South East 
~ia. In this rc;pect. the s;tuation in 
Viet~am-Sottth Vietnam anf) Nortb 
Vie~nam, the situation In La~ to • 
cerlain e~tent. tl,e !(ituation in M'tI;"IY-
st~' In the dnfortUnate' confrontattaa 
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',haL exists today between Malaysia 
and Indonesia-these are the matters 
that have been referred to. On 'these 
ISSUes, it was qulte interestilli for 
me to note that there were certain 
extreme points of view presented and 
projected by 'two or three Opposition 
sections; and the distinguished lea-
ders representing those Groups when 
they made their speeches, criticised 
government action from one angll 
and a"so from an opposite angle, the 
objective being criticism, but every-
one thinking that Government 11 
being hust'ed into taking a particular 
position, according to Shrl Frank 
Anthony, because of communist pre-
aure, and, according to Shri Hiren 
Mukerjee, on account of the criticism 
by Swtantra and by Shrl Frank An-
thony. I think there is some conso-
lation for me in this. This criticism 
from the two extremes does create 
a senSe of satisfaction in me that the 
policy I am pursuing is perhaps a 
correct policy, a' policy which Is also 
in the interest of peaCe in this region. 

Sbrl So1aDkl (Kaira): Do we have 
a policy? 

Sbrl Raghunath SiDgh (Varanasi): 
Why not? 

Sbri SW&raIl Singh: It requires 
lome carefn' study and also some 
thought to follow the policy. It is not 
an over-simplification of the type 
suggested by the respected leader of 
the Group 'to which the hon. Mem-
ber be'ongs, that it should be a stra-
ightforward policy of tying ourselves 
to various defence pacts; 

Sbri SolaDkl: Right or wrong? 
Shrf Sawrua Slnglli Right or 

wrong. 
The point for detennination and the 

important consideration that should 
be before us Is the ultimate ob-
jective We have before us in relation 
to Vietnam--..and then there are the 
other positions that we 'take of mak· 
in, strong .tatement. in support of 
One thing or in condemnation of ano-
ther, .. waa stronaly urged by the 

two extremes that I have mentionecL. 
Will.' .1 our objective, what shOUld 
be the objectiVe in this aTea? ' 
If we are c.ear as to what should be 
the objective, the rest Of the thi~ , 
will be comparatively easy. 

I want to make it clear that our 
obje::tive in this area is to prevent, 
this Vietnamese situation' from 
deteriorating. It is our consider-
ed opinion 'that if these activities that,' 
unfortunately, _ today are there in, 
North 'Vietnam and South Vie..nam 
continUe in the same fashion and in 
the same manner, it these pains un-
fortunately continue and prevail there 
for some time, then there are very, 
grave risks of the situation escalat-
ing, and this escalation may 
result in a major conflagration which 
uhimately might hurl the world into 
a major conflict where even atomic 
weapons might be used. Let us be 
clear in our minds: our objective in 
a situation like this should be t() 
create conditions where peace might 
be restol'ed,where there should blL 
an effort at a satisfactory solution on.. 
po'itical considerations; any attempt-
to find a solution by military meaDlo 
is, something which is both impracti-· 
cal and unwise. It Is quite interest·· 
ing to note that notwithstanding the' 
supporters who haVe been quite vo-
c'ferous in presenting their view·· 
point, either the one or the othel', 
there is this all-round appreciation-
among the main contesting partie, in 
the Vietnamese situation that II mili-
tary solution of this vexed problem ot 
Vietnam is not ponible, and in the 
long run a solution by peaceful 
means is the onlv objective and. i.I the 
on!ypractical thing possible. 

Now, if we are clear that the situa-
tion in Vietllam demands that es"a'a-
tion of conflict should be avoided,. 
then obvious'y efforts haVe to be di-
rected to creating a situation, an at-
mosphere. creating the necessary 
background where negotiaUons mi.ht 
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start. In this respect, We have con-
sistently followed 'this policy which 
I would like to enunciate for the 
benefit of the hon. friend, if !he has 
not cared to follow it. It is that a 
military solution of the Vietnamese 
problem is not possible. Secondly, 
there must be a Geneva-type confer-
ence where by negotiations a peaceful 
101ution of the vex~ Vietnamese pro-
blem should be attempted. 

-.ft f.,. -r~ (\f+4h'i$<) 
~ ;mr it ifiR{f.,a 'ift;r -n ~ 
~ ~ ~_IR"~ t 1fT Oftl I 

Sbrl Swarm Slncb: I was saying 
that the objective is to restore peace 
and to start negotiations. There can 
be a di1!eence of opinion. There are 
many hon. Members in this House 
who talk of escalation. Escalation 
can never be planned escalation, and 
once the fOrces of escalation are let 
loose, then it might engulf the whole 
of the globe into fiames of real con-
flict where it will be difficult to fiad 
out as to who is the conqueror and 
who is the vanquished. 

Shri M. R. Masanl (Rajkot): QUel' 
tion. 

Sbrl Swann SIn,b: We sometimes 
are taking these difficult and intri-
cate questions and situations as simple 
ones and are trying to simplify solu-
tions for these. 

We have taken this clear decision. 
Then we have to see as to whether 
the steps that we have taken are 
taking us in that direction or not. It 
is quite correct that if the analysis 
of some of the friends, whose lea-
dership I would concede to Shrl 
M.asani, the hon. Member opposite, 
is that conflict is the only answer, 
then there is a basiC di1!erence of 
app"oach. Therefore, the remedies 
cannot be identical. I would concede 
that this is the basic di1!erence. Our 
objective there is to restore peace 
and to attempt • ~litical IOlution. 

Shri M. R. MaIanI: That Is what 
Chamberlain had tried. 

Shri K1shen Pattnayak: Is it the 
objective to weaken China in Soutb 
East Asia? 

18 hn. 

Shri Swann SlDch: If this il the 
objective, have we worked for it? 
We have done 10 from a very ea:ly 
stage: When we saw the risk of 
escalation, we made a very clear 
statement on 8th February, where the 
Government of India's position in this 
respect was fully clarified. Later on, 
our Prime Minister addressed several 
heads of Governments and heads of 
States, pointing out to them that the 
situation in Vietnam was luch that 
,there was risk of escalation of con-
flict, and therefore we should do some-
thing to restore conditions in which 
talks might start, negotiations might 
start. Again, on the initiative taken 
by our Prime Minister, there has been 
discussion at Belgrade, and 8S a 
result of that it is expected that a 
joint statement subscribed to by 
important non-aligned countries is 
likely to be issued. calling upon the 
parties concerned to start negotiations, 
so that a satisfactory solution might 
be attempted. 

It will be wrong for anybody to 
suggest that there is no policy 
on Vietnam. I concede that the 
policy is not liked by some hon. 
Members for one reason. and is not 
liked by others for a totally different 
reason, but sometimes in their anxiety 
-to criticise t.he Government, even 
extremes can meet and from their 
own points of view t!"y to project a 
picture as if there Is lack of clarity 
In our approach. 

Sbrl M. R. Muanl: Your policy Is 
Chamberlain'. policy-peace at aD1" 
price. 

Shr1 Swaran SlnJh: Our potl~ It· 
this, and it is our intention to pursue 
this policy, of peace and conciliation, 
Dot only in Vietnam, but in all pan.. 
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of the world, because we are wedded' 
to pursuing a policy of peace, of con-
ciliation, of easing tensions, rather 
than adopting a pseudo-mili-
tant role and saying brave word.!! and 
not doing anything concrete... This is 
the policy that we intend to pursue. 

r do not see any strength in the 
~riticism that has been made either 
by Shri Masani or Shri Anthony or 

'Shri Mukerjee in this respect, Most 
of their criticisms cancel each other, 
and in the balance the policy that we 
are pursuing of bringing about condi-
tions in which negotiations might 
start is the only constructive role that 
Is good for South-east Asia, for the 
peace of South-east Asia, and also in 

· the long run, even in our own inte-
rests. I have no doubt in my mind on 
that score. 

When We are faCed with this diftl. .. 
· cult situatiOn in re'ation to China 
arid In relatiOn 10 Pakistim. it is quit~ 
Interesting to ftnd that the two ex .. 
tremes whom I will not riam~it is 
quite obvious whom I mean-in for-
mulating their attitudes, take note of 
only one of the two basic difficulties 

· that we fa~e today in' our relationa. 
,One is our conflict with China which 
committed the massive a~gression 
against India in 1962. and the other 
is our troubles with Pakistan. It was 
Bugge,ted by Shri Masani that the 
best course would be to enter into 
some sort of co'lective securltv ar-
rangement with the Western Powers. 
and that that would be the end of all 
our difficulties. 

Shrl M. B. Masan': With OUf own 
neighbours and the Western Powers. 

Shrl Swaran Singh: All right, with 
our own neighbours and with the 
Western Powers. I will not com-
ment uPon it, but. will leave it to the 
House and the country to judge whe-
ther there is any likelihOOd of an 
-8llrlysatisfactory so:ution of our 
d'iftetences with Pakistan. We have 
done our best. We earned on ta'kI 
.atJout JammU' andKubmlr. OW' PrJ..IM 

Minister broke his journey at It.,... 
chi on his way back from Cairo _wi 
!had talks with President Ayub, .rut 
We have a. ways expressed our wil-
lingness to settle all our differencee' 
with Pakistan by peaceful means, by 
means of negotiations. But you CaD' 
see the bellicose attitude that 11 
adopted by Pakistani leaders. I do 
not know bow much contact Shri 
Masani has with the Pakistani lea-
ders, Or whether he is in the know 
of the working of 'the mind Of the 
Pakistani leaders, bilt does the way 
t}ley have been hobnobbing with· 
China to spite and to hurt India, 
Ipave any doubt in Shri Masani'. 
mirid as to whether there ts any basil, 
for truiUul talkS whh Pakistan? 

Sbrl M. R. MasaDi: I SUggested 
Japan an Malaysia, not Pakistan? 

$hrl Swaran SlD&1a: He interven-
ed wh",n I mentioned Pakistan. No .. 
when he flnds the position not com-
fortab:e, he wants to run away fioorO 
tba\. : ;.11 

Shrl M. R. Masanl: I was suggest:' 
inga reg'onal pact againSt the Jakar-
ta-Peking-Karaehl AXiS, and for that 
I want another grouping of Asld 
powers. 

Shrl Swana· stash: Let us take a 
realistic view. Does enterin, in~ 
some sort of military pact, wllich 11 
vaguely in the mind of Shri Malanl, 
help us in 'the situation in which we 
find ourselves today in relation to 
these two countries, Pakiltan and 
China? The answer is obvious. 

Pakistan, as was pointed out bJ 
my colleague here, is a 'ready a mem-
ber of SEATO. And what is SEATO? 
Originally it was conceived as the 
main rallying ground, al the lo-called 
bulwark or offensive or defensive 
ag'linst China but at the very flrat 
si.ht of China getting 1)1to con1ticl 
with India by their W~OD and un-: 
provoked. attack of India, SEAT«) 
mel"", UcI PJlk1sq.n, on 8AlC~t of 
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her hostility towards mdia, throw-
ing to the winds whatever may be 
tW obligations or the philosophy be-
hind SEATO, started hobnobbing 
"'With China. 

Shrl Hem Barua: SEATO has not 
melted. 

Sbri Swaran Bln&'h: This is the 
situation, and in such circumstances 
it will be extremely unrealistic and 
not in the national interests to think 
in terms of military paC'ts. We want 
iO clarify our position on this without 
any doub't, because these . types ot 
doubts harm us, as Shrimati Pandit 
rightly pointed out, in our relation-
Ship with many friendly countries, 
particularly in the A!~Asian world. 

Here is this whole continent of 
Africa. The countries in Africa, the 
new, independent,resurgent, vigorous 
countries, all of them are non-align-

. ed. And in Asia, unfortunately, there 
are countries whiCh are aligned in 
military pacts with one or the other 
of· the major blocks. That is the 
situation which we have inherited in 
the post-wa:r, post-colonial era. There 
are serious efforts going on even 
amongst the members of these so-
called defence pact countries to wrig-
gle out of these pacts on one excuse 
Or the other. The whole concept of 
the defence pact i.'! really on the 
wane, on the run. This tYPe of con-
cept can be compared to a sinking 
ship, arid Shri Masani and his friends 
ask us to jump into this sinking ship. 
I think it is nothing but a counsel of 
despair. . 'nlis country has certain 
traditions, certain inherent strength, 
With ali these vast patriotic people, 
hardworking people, who valUe their 
freedom, who value their indepen-
dence .. 

Sbrl Solank1: Except the Govern-
ment. 

Shri 8waran SJnrh: ...... wb() will 
l,WVer fail to shed their blOOd for the 
~fence of the country. For such a 
,.ne country and such a fine people 
~. be misled into a belief or feellilg 

that they CIlDlIlO~ lCle1end tbemselve8 
and therefore they mUst enter into 
some sort of security arrangement, 
will be compromising our sovereignty. 
We are determined not to compromise 
OUr sovereignty. That does nol mean 
that we should not strengthen our 
defences or that We should hesitate 
to get help from all friendly count-
ries. The pursuit of oUr policy ot 
non-alignment our pursuit of poli-
cies for maintaining peaCe in the 
world, for working for restoration of 
peaceful conditions where there are 
strains, for reducing tensions has not 
only helped the world, helped the 
bigger cause as my respected col-
leagLie Mrs. Pandit said, but it hal 
also heLped Us in our Own national 
interest. That is apart from higb 
principles. 

High principles are something 
which we should always value and it 
would not be a ·good day for India if 
we were casUally 'to throw aside the 
good aDd high princf.ples and lofty 
prmci.ples and if we feel overwhelmed 
'by the intricacies of our immediate 
problems, and it we throw over the 
principle to the winds, it will not b& 
good for the world or for us either. 
But I would say' that even from the 
purely national interests, our own 
selt-interest, this is the only policy 
that we should pursue, It is our in-
tention to continue to pursue th.iI 
policy. 

The other attaCk from my friend 
Mr~ Hiren Mukerjee is 'that We -.re 
not very forthright in this. We had 
ller~s not used strong language. 
We must remember that in South 
Viet-Nam we OCCUpy a special posi-
tion which We have inherited by vir-
tue of our chairmanship of the inter-
national Control Commission. It 11 
our duty to see that the Geneva 
Agreement· is enforced and that the 
Geneva Aereement is not contrave-
ned. Mr. Masani says that We should 
have sided with Canada on one of 
the last reports, whereas there have 
'been many occasions when we have 
been criticised that we should have 
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joined Poland and not Canada willen 
making our recommendations. Our 
effort has generally been to examine 
'the issues that come up before the 
International Control Commission in 
a dispassionate manner and objecti-
vely and to report to the two Co-
Chairmen, namely. United Kingdom 
and the USSR. Therefore, to a cer-
tain extent, uneasy peace was main-
tained in 'this part of the world for 
several years. We ourselves are 
very unhapPy that the Geneva Agree-
ment has not been honoured and 
there had been lapses from both sides. 
We have never hesitated to point this 
out generally, in a vast number of 
cases, .by unanimous reports and some-
times in majori·ty reports where 
sometimes the Polish t'epresentative 
had been with us and on other oc-
casions the Canadian representative 
had been with us. When We occupy 
the position of the chairmanship of 
the International Control Commis-
sion which is functioning in such di-
fficult circumstances, it will be too 
much for me to say or for any Gov-
ernment to say that they will side 
with one or the other member Of the 
commission. We take an objective 
view and take the responsibility of 
taking that view. And that is the way 
we have functioned. It was through 
the efforts of that Commission that 
for several yearS or fOr about ten 
years practically, the situation did 
not deteriorate. There were comp-
laints. There were lapses; there were 
contraventions of the agreement but 
by and large this thing remained on 
a low key. But the Laos Bituation 
that ha~ developed of late is really 
fraught with serious danger and we 
should continue to exerciSe our 
efforts for restoration of peace and 
for starting negotiations. 

With regard to Indonesia and Mala-
ysia, there is an unfortunate dispute 
and the House is no doubt aware that 
'We recogniSe Malaysia and 'We have 
got the most friendly re1ations with 
Malaysi.. The Deputy Prime Minls-

ter of Malaysia Tun Abdur Razack 
was he~e and he had Very useful 
talks WIth the Prime Minister, with 
me and other members of Govern-
ment here, and now the Finance Mi-
nister is also here, and weare in 
touch with them and they know fully 
well our interests and our friendship 
with 'them. About this dispute, the 
Malaysian leaders themselves are 
anxious that the confrontation should 
end and that there should be concilia-
tion rather than confrontation and 
that some peaceful methods should be 
found for settling this dispute bet-
ween Indonesia and Malaysia. The 
Deputy Prime Minister and the Prime 
Minister Tunku AbdUl Rahaman had 
done a great deal for working to-
wards the creation of the circums-
tances in which some 'talks may start. 
That is the objective of both and some 
friendly countrie,<3 have actually made 
efforts in that direction. At one tim. 
there was that proposal of three rep-
resen'tatives, one representing each 
Of the three countries, namely, Indo-
nesia, Malaysia and Philippines and 
a fourth Asian or African country 
which could be agreed upon by all 
these three countries so that they 
might work out a satisfactory lolu-
tion of this vexed problem. We are 
hoping and i't is our earnest desire 
that this confrontation should change 
into conciliatiOn and we have worked 
for that. We have made it clear that 
we are not anxious to jump into this 
dispute and we are not anxious to 
assume the role of mediation but if 
there is anything that we could do 
and both sides want us, we will not 
be found wanting. That is the dJrec-
tion in which we must move. That is 
our policy in 'this area. 

Whether it is war or peace, or co-
lonialism or racialism or economic-
dIsparities, the United Nations had 
played a very significant role, and I 
am sorry that for sometime past, the 
United Nations itself is facing very' 
grave· danger. The last session df the 
UN General Assemb1y remained 
completely paralysed. There was thi8 
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dispute about financing of peace-
keepin~ operations and about the 
contributions to be made by the va-
rious countries, and the bigger 'issue 
as to which should be the organ for 
the control of .peace-k'eeping opera-
tions. All these issues have arisen 
before 'the United Nations and the 
UN General Assembly last time was 
unable to transact any business. I am 
glad that by the efforts of all coun-
tries, particularly, the Afro-Asian 
graup, a committee of 33 had been 
constituted and 'they are gOing into 
this. whole_ question of peace-keeping 
operations and the control and finan-
cing of these operations and other 
relevoot issues involved. India is a 
member of that committee and they 
are now working in New. York to 
1ind a satisfactory solution both 
with regard to the finanCial implica-
tions and also the future scope of 
peace-keeping operations. The entire 
world, particularly the smaller coun-
tries and under-developed countries 
are anxiously awai'i:ing the result of 
this ·because the bigger countries may 
not be very fond of the UN and pro-
bably they could exist even withaut 
the UN. But let us not forget that 
there are a large number of small 
countries for whom uN is a very 
valuable forum; they could assert 
their sovereignty and project their 
individual personality and thus con-
tribute for the world getting toge-
ther. It is a very desirable develop-
ment in 'the world and anything that 
weakeris the UN is a matter which 
should cause concern to this Parlia-
ment and to this country. 

Let us hope that the efforts of this 
commit'i:ee would yield some concrete 
results and the paralysis from which 
the United Nations has been unfor-
tunately suffering will end, and the 
United Nations wlll be resorted to its 
vigour and strength so that the na-
tions of the world might play their 
useful 'role for the achievement of 
the objectives. which is the only hope 
if the world is to survive a catastro-
phe or conftagration and engultmen't 
in war and destruction. 

It was in this respect a matter of 
great disappointment for us when a 
friendly country, Indonesia, decided 
to quit the United Nations. We feel 
that there ~as little justification; 
merely becaUSe Malaysia was elected. 
to the Security Council, there was no 
justification, there was little justift-
cation, for Indonesia to quit the 
United Nations. Then 'there was the 
talk of a rival United Nations body. 
There was some mention of that move 
being made, but I am glad that on this 
issue the efforts which were made 
by certain countries were not a'i: all 
favoured by the large Afro-Asian na~ 
tions and they had to abandon that 
idea of establishing an organisation, 
rival to the United Nations, and at 
the moment, i'i: is hoped that the 
United Nations will be able to come 
back to its former usefulness and 
active role. 

There was one other thing men-
tioned by hon. Members. It was 
said that India should play a more 
decisive role, a more dynamic role, 
in the Afro-Asian world. These are 
very good expressions, very catchy 
words, which can ,be easily reproduc~ 
ed and easily said, but we have to 
examine whether they have any con-
tent in them or whether they are just 
phrases. We claim that in the non-
aligned nations' conference in Cairo, 
India did play a signiftcant role. The 
dominant note there was that of pea-
ceful coexistence, stress on non-a1ign~ 
ment. conciliation. rather than con-
ftict. These were the dominant notes 
of the deliberations and the outcome 
at the Cairo conference. This matter 
was discussed in great detail- on the 
last occasion. I have no intention to 
go into it again in detail, but the 
outcome of the non-aligned confe-
rence really was something very use~ 
ful. because it again brought into 
prominence and to the forefront the 
concept of 'Don-alignment, of conci-
liation, and OI! peaceful coexistence, 
things which are of supreme impor-
tance for the world and for us. 
It will be wrong to belittle the 
outcome of the conference of the non-
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aligned cOWltl"ies that took place at 
Cari9-

I was ratber sorl"Y that Shri Pr.-
kash Vir Shastri, who aenerally 
makes constructive contributions to-
day disproved that, and he was Ilome-
what annoyed for some reason and 
he tried to turn a blind eye to' the 
relations that fortunately exist today 
between us and our neighbours. I 
",ould appeal nO't only to him but 
to all sections of the House that we 
should be very cautious and we 
should not use expressions which 
spail our relations with our neigh-
bouring countries. 

In that respect, take, for iristanoe, 
Afghanistan; our neighbour. Unfor-
tuna'tely, we are not making much 
headway with Pakistan, but take 
Afghanistan which lies On the other 
side. Their Prime Minister was here 
recently. There was complete 'iden-
tity Of views on all issues, ahd from 
the communique that was ilsued at 
the end of the talks-Shri Prakash 
Vir Shastri might read it again if he 
has not read it already-he will be 
convinced that there was complete 
identity of views On all the issues. 

Then the Foreilll Minister of Nepal 
was here, and he had discussions with 
~" on all matters of a bilateral ~a­
racter and a180 on matters of iuter-
national nature I would ask my hon. 
friend to read the communiqUe that 
w.... issued at the end of the 
visit of the Foreign Minister 
of Nepal. Our relations with 
Nepal today are extremely friendly 
and very close and it is our inten-
tion to strengthen them still further. 
1 would appeal to hon. Members that 
they should contribute for the streng-
thening of these relations and not 
tmow doubts which unnecessarily 
would create doubts in the minds of 
the people in this country and othen. 
This is no service to the country or 
fell' the relationship whicb appears to 
be truly cordial even to the critics. 
We afe strengthening our economic 
and PQUtical relatlons and all those 

relations with Nepal, I think, are 
very fine and very friendly.· 

Tak~ Burma, Gen. Ne Win, the 
ChalI'man ot the Council ot Ministera 
was here. • He toured our coun-
try. He had several talks with our 
Prime Minister and also there were 
other discussions with him. (Inter,-
ruption). 

Mr. S~ker: Order, order. 

~ Sl4I1"wftl( ~: '3I1f $IN 

q q(~ t. ~ IIft;fT ~ 1Rft w 
~~it~ ..... 

Sbri Swann Singb: I do not give 
way. Our relations with Burma are 
good. I claim they could be much 
bettered. We are doing everything 
possible to strengthen them still fur-
ther. But they are definitely towards 
improvement, and it ,will be wrong to 
belittle this turn for ·the better and 
it will be absolutely not in our own 
interest to talk lightly about these 
tIlings. Let us agree . not to make 
this as a debating point. But we 
should have some perspective and 
view them in that background rather 
than just try to build any argument 
to criticise the Government. 

Take Ceylon. We had friendly 
relations with Mrs. Bandaranaike'. 
government. We have, I hope, the 
most friendly relations with the new 
government. It will please the House 
it I were to inform the hon. Metn-
,bel's .... (InteTTUption) . 

Mr. Speaker: Order, order. Only 
one hon. Member can llpuk at one 
time. Let us hear the hon. Minister. 
He is not yielding. 

Sbrl S .... a Sinp: On tbil iasue. 
I \Vant to be absolutely cleRl". I would 
like the hon. House also to bear with 
me if I were to say that in co~~ 
where the democratic ,et·up is func-
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tioning • and Ceylon is one-and we .re very proud that our neighbour 
is having a democratic, parliamentary 
form of government of the same type 
which we are following-there can 
be results in the elections where one 
party comes into power or the other 
party comes into power, and we have 
to deal with a countl'y which is 
following a democratic set-up. It will 
be absolutely Wrong for us not to 
like a government which is demo-
cratically elected and to prefer 
another government which might 
again be democratically elected. We 
have had good relations, fine rela-
tions, with the Ceylon Government 
when Mrs. Bandaranaike 'was the 
Prime Minister. We will continue to 
haVe good relations and try to streng-
then the relations with the, new gov-
ernment also. 

It will be a happy thought for this 
hon. House to know that India, after 
several years, has ceased to be an 
issue in the Ceylon elections, which 
is a right thing, because we are not 
interested rn boosting one party or 
the other. Let us not have the atti-
tude that we prefer one or the other 
group. We scrupulously avoided 
taking any interest in the elections 
which went on there in the normal 
course and India was not a matter of 
issue. 

Then, Shri Prakash Vir Shastri 
said-I do not know wherefrom he 
took it-that our High Commissioner 
or our Hirh Commission must have 
known that the government was 
going to lose the elections and that 
we need not have entered into an 
agreement with the former govern-
ment' and should have waited for the 
new government. I am very sorry. 
We are sometimes aceused of indeci-
sion. When we take a decision, it is 
said; "No, you should have remained 
undecided and should not have dealt 
with a govern·ment that was estab-
lished ,by law and the constitution and 
should have waited for the of!-
chance of a particular government 
leeina". Thb is a vel')' funny way 

of dealing with countries. I think 
this lighthearted manner in which 
sometimes we are prone to take our 
neighbours is a temptation whieh we 
should strongly r~ist, and I would 
urre the hon. Members to do &b. 
In this particular case, Mrs. Bandar-
naike made a public statement .... 

~ S4"'i~ieft( ~ : ~ ~­
lim ~ ~ 4'f.mit it ~ 
~fqr t 

Shrl Swaran Slqb: Whatever he 
may say against me personally, I will 
not permit our relations with Ceylon 
to be spoiled. In effecting this agree-
ment about the future of persons of 
Indian origin in Ceylon, Mrs. Banda-
Tanaike herself was in touch with 
Mr. Dudley Senanayake, who is the 
present Prime Minister and who was 
at that time the leader of the opposi-
tion. In the courSe of the talks, she 
made it clear that this was an agree-
ment with which even the leader of 
the opposition was in agreement. I 
do not know what is the basis for 
the statement of Mr. Prakash Vir 
Shastri that at some time in London, 
there was some talk that India migHt 
take 50,000 and we did not try to take 
even one man. 'niat statement il not 
borne out by facts. I have not been 
able to see the source of his infor-
mation; that is quite incorrect. 

~ Si"iI'itfti( ~: 1 953 it 
'" ft1'it ~ Ifft ifli" .... '*4 .,. 
(f1liT. m-rom~~~~ 
m,",~ I 

Sbrf SWaran Slngb: In fact, our 
revered leader, Nehruji, was aiwaYI 
anxious that we should settle this 
matter by some metbod and' thi. 
shOUld not be made an irritant bet-
ween India and Ceylon. These are 
matters which are sought to be raked 
up quite' unnecessarily. I had no 
intention of going into them, becauile 
I !lad already reported to the Bo" 
on ollr e1rortl at improvinl the tela-
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tions with our immediate neighbours. 
Exactly at the time when they are 
definitely better and more friendly, 
here comes a statement which tries 
to criticise them. I think it is very· 
unwise to take that attitude, howso-
ever one may not agree in this 
respect. 

Dr. M. S. Alley (Nagpur): At one 
stage, even Pandit Jawaharlal 
Nehru was deadly opposed to the 
idea ot Stateless Indians. 

Shri Swaran Smp: My hon. friend 
himself had been dealing with. this 
matter at one stage. I think even 
before he went to Ceylon, he had 
been dealing with this matter. All 
this legacy was left to us by pencns of 
his way of thinking. I am happy 
that we have been able to solve it 
and remoVe one thing which stood in 
the way. 

Dr. M. S. Aney: I was not given 
an opportunity. Otherwise, there 
would not have been any occasion for 
him to say that. 

Shri Swaran SiDch: Mention was 
made that we should consolidate our 
friendship with African countries. I 
fully agree with that and our rela-
tions with African countries are very 
cordial and good. We are continuing 
to improve those relations. 1 also 
agree that we. should also try to have 
diplomatic missions in as larie a 
number of countries as we can. But 
finance comes in the way, because 
it is pretty costly to establish these 
missions. But our efforts will con-
tinUe and We will work in that direc-
tion. 

We are also having closer econo-
mic relations and collaborations with 
many Mrica.n countries. That is 
something which is appreciated by 
the African countries. This is the 
direction in which we want to work. 

Mention has been made of the 
fo1."tJl(!oming conference at Algiers. 
It il true that this conference, which 
is based on geographical rather than 

ideological considerations is bound \0 
be more complicated than the ('on-
ference of non-aliilled nations, be-
cause there was some basic ideology 
which governed the thinking of the 
countries that participated in the 
latter conference. Therefore, this 
conference is likely to be more diffi-
cult and the issues that are likely to 
arise are also of such a nature that 
we will have to take very good care 
to see that our viewpoint, is properly 
brought out and also that the out-
come of the deliberations of the con-
ference is in the general interests of 
Afro-Asian solidarity. Notwithstan-
ing the differences that loom large 
there are many things common. 
All these countries are under-
developed. There are the vestiges of 
colonialism, racialism' nnd economic 
matters. And the almost universal 
desire of all of us. with the unlortu-
nate exception of Indonesia, is to 
strengthen the United Nations. There 
are many common matters and it Is 
our earnest hope that the deliberations 
of the Afro-Asian nations in Algier. 
will be successful. The Algerian lea-
ders themselves have led their country 
to freedom after a very revolutionary 
struggle. They have got some very 
dynamic ideas of Afro-Asian SOlidarity' 
and friendship. Our voice shOUld al-
ways be on the side of prQgressive 
countries, trying to work out the 
future of Africa and Asia on the basil 
of ending colonialism and strengthen-
ing the forces of peace rather than of 
confrontation. 

I am conscious that wIthin thll 
short-ti-me. I have not been able to 
cover all the points. But there are one 
or two points I would like to mention. 
About OUr relations with Pakistan, I 
have said somethtng before and I have 
mentioned to the House the unfortu-
nate state of our relations as they 
exist today. Even in this, We B'hl)uld 
always remember that Pakistan ill our 
neighbour and we have i:ommon fron-
tiers several thousand miles lonl and 
there are close geographical and his-
torical ties. So, notwithlltqnding the 
present difficulties of a cUverse natUJe 
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.some irritants and others long range-
ultimately this also will have to be 
taclded by some sort of settlement. I 
know at the moment, I can be accused 
~f taldng a view which is not realistic. 

Shrl Kapur Singh: You have spoken 
well on this point. It is time to Rettle 
theSe issues. 

Shri Swaran Singh: I do not know 
whether his leader agrees with him! 

We have always said that the steps 
which India has taken to strengthen 
<»ur defences or getting military aid 
from all friendly countries and also 
'Strengthening our military and defence 
potential are to safeguard the inte-
grity and sovereignty of our country 
against aggression. We cannot neg-
lect this. I do not want to go into 
details, because this House discussed 
the Defence Ministry's demancla only 
the other day. It is unfortunate that 
Pakistan is carrying on an incorrect 
and false propaganda against us that 
we are strengthening ourselves and 
as such we are posing a threat to our 
neighbours. It is quite interesting 
that in their anxiety to say any-
thing to harm to India, they raise 
sOme imaginary fears in some other 
nei&'hbours of ours, which is abso-
lutely unfounded. We have got the 
most friendly relations with our 
neighbours. There is this unfortunate 
conflict with China and Pakistan and 
it is amazing how, when we make our 
arrangements for strengthening our 
defences against the Chinese threat, 
Pakistan should carryon this baseless 
propaganda against India and shOUld 
say that by India becoming strong 
there wJll be danger to anybody. 
India's strength means really stabi-
lity in this part of the world and it 
is our intention to continue to make 
India stronger' and stronger so that 
not only can we defend our territories 
against aggressiOn but also signi-
ficantly contribute by pursuing these 
policiea both internally and external-
ly t(\wards stability in this region. 

Shrl M. R. Masan1: Sir, with your 
permissio.l, I would like to say a word 
of personal explanation in view of 
the' fact that some things I had said 
have been very grossly distorted by 
the Foreign Minister. In my speech 
I had made two remarks which should 
make the meaning of my proposal for 
regional security very clear. I had 
said that it is only if Japan at one 
end and India at the other hold the 
front that with the smaller countries 
in between will be able to stand up 
against the common menace. While 
referring to the danger of Vip.t Nam 
and Laos falling I had again stated 
that "then you will have the Chinese 
COmmunists and their satellites all 
the way from Karachi down to 
Singapore, India would be encircled". 
I think in the light of that the hon. 
Foreign Minister in saying what he 
did was less than fair to himself and 
to me. 

~ .., ~ :(~) ft If{ 

~~~fiIi ..... 

~~:~it;~ 
mlqif~~t 1 ~~~,w 
tRf;n;r ~~;hl" it; f¥t f~ lIT, 
\VAil .~ ~ lIT 1 

Mr. Speaker: Is there anY cut motion 
to be put separately? 

Shri M. R. Masani: I want my cut 
motion (No.7) to be put separately? 

Dr. M. S. ADey: I want my cut 
motion No.6 to be put separately. 

Shri Narendra Singh Mah1da 
(Anand): My cut motions, 13 to 18, 
may also be put separately. 

Mr. Speaker: All right. r will put 
cut motion No. 7 to the vote of the 
House. 

Cut motion No. 7 was put and 
negatived. 

Mr. Speaker: I will now put out 
notion No.8 to the vote of the House. 
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Cut motion !}lo. 8 was PUt a~d 
negatived. 

Mr. Speaker: Now I will put cut 
!Dation Nos. 13 to'18 to the vote of tne 
Bouse. 

Cut motions No. 13 to 18 were put arid 
ne'gative4. 

Mr. Speaker: I will not put the rest 
. of the cut motions to the vote of the 
House. 

Cut motions Nos. 23 to 34 were put an" 
negatived. 

Mr. Speaker: The question is: 

"That the respec:ive sums not 
exceeding the amounts shown In 
the fourth column of the order 
paper, be granted to the PresI-
dent, to complete lhe sums ne~ea­
sarry to defray the charges that 
will come in course ofpaymellt 
during the year ending the 31!1t 
day of March, 1966. in respect of 
the heads of demands en.ered in 
the second column thereof against 
Demands Nos. 22 to 24 and 119 
relating to the 'Ministry of Exter-
nal Affairs'," 

The motion was adOPted 

[The motions of DemfllldB . for 
Grants which were adopted bu t"e 
£Ok Sllbh:t. are reproduced 
'elow-Ed] 

DEMAND No. 22--::-'l'IuBAL AuAa 
"That a sum no t exceeding 

Rs. 13,48,07.000 be granted to the 
President to comp'ete the sum 
necessary to defray the charges 
whiCh will come in course of pay-
~ent durinJl the year ending the 
31st. day of March, 1968, in respect 
of 'Tribal Areas· ... 

DEMANJl No. 23---ExTEBNAL AlTAIRS 

• .. that a sum not exceeding 
Rs. 15,a9,36,000 be granted to the 
President to complete the sum 
"f'f!leI"lat'V to defray the charg~s 

which will come in course of puy-
ment during the year ending the 
31st day of Mllrcn, 1966, in respect 
of 'External Affairs'." 

DEMAND No. 24---0THER REVENUE b-
PENDITURE OF 'UtE MINISTRY 01' 

EXTERNAL AFFAIRS 

"That a sum not exceeding 
Rs. 7,21,16,000 be granted to the 
President to comriete the sum 
necessary to defray the charges 
which wi1 come in course 01 pay-
ment during the ye9r ending the 
31st day of March, 1966. in respect 
of 'Other Revenue Expenditure 
of the Ministry of External 
Mairs". 

DEMAND No. 119-CAPITAL OUTLAY 01' 
THE MINISTRY OF EXTERNAL AJ.'FATRB 

"That a sum not exceedinJC 
Jts. 1,25,00,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1988, in respect 
of 'Capital Ou lay of the Ministry 
of Ex,emal Affairs"." 

MINISTRY 0.. CRIlL AVIATION 

Mr. Speaker: The House will now 
~ake up the Demands for Grants rela-
ting to the Ministry of Civil Aviation 
for whicq three hours have bE:en al-
lotted. Those who want to move their 
cut motions may do so within fi1teeD 
minutes. 

DEMAND No. 1-MlNrsTRY 01' C1VJI. 
AVIATION 

Mr. Speaker: Motion moved: 

''That a sum not exceedlnil 
Rs. 11,88,000 be granted \0 the 
President to complete the sum 
necessary ~o defray the charges 
which will acme in course of pay-
ment during the year endl1'lfl the 
lIst day of March. 1968, in resp.:!ct 
of 'Ministry of Civil Aviation'." 
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DEMAND No. 2--Ml:TEOROLOGY 
• . Mr. Speaker: Motion moved: 

. "That a sum not exceeding 
& 2,50,75t,OOO be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending U,e 
31st day of March. !966, in r~sp\lct 
of 'Meteorology'." 

DEMAND No. 3-AVIATIOIf 

Mr. Speaker: Motion moved: 

"That a sum not exceedinl 
Rs. 5,66,67,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which wil come in course of pay-
ment during the year ending the 
31st day al March, 1966, in respect 
of 'Aviation'." 

fhMAND No. 4-Orm:R REVENUE Ex-
PENDITURE OF THE MINISTRY OF 

CIVn. AVIATION 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 6,74,000 be granted to the 
President to comple e the 5um 
nece3sary to defray th charges 
which will come in cou,'se of pay-
ment during the year endini the 
lUst day of March, 1966, in respect 
of 'Other Revenue Expenditure of 
the Ministry of Civil Avia.ion'." 

DEMAND No. 113-CAPITAL OU'l'LAY ON 
CIVIL AVIATION 

Mr. SPeaker: Motion moved: 
"That a sum not exceeding 

Rs. 5,20,07,000 be granted to the 
President to complete the sum 
necessarv to defray :he c'larges 
which will come in course of pay-
ment duril'll{ the Year ending the 
~lst day of March, 1968. in respect 
of 'Capital Outlay on Civil Avia-
tion'.". 

DnsANt> No. 114-OTRER CAPITAl. OUT-
fA YOl1' TRY! Mmr;'l'RY 0' 

Ct'IItL AVIATION 

Mr. Speaker: Motion moved: 

''That a sum not exceeding 
Rs. 1,000 be granted to the Presi-
dent to complete the sum neces-
sary to defray the charges which 
will come in course of payment 
dwing the year ending the 31st 
day of March, 1966. in respect of 
'Other Capital outlay of the Minia-
try of Civil Aviation'" 
Shri NareJidra Singh Mahida: Mr. 

Speaker, Sir. I welcome the for;" 
mation of a separate Civil Avia-
tion Ministry from June, 1964. 
rt focusses attention On the need 
of cilVil aviation by 't'l'eating this 
separate ministry Civil aviation in 
India started just before World 
War II. It really started ir Or abnl.lt 
1936-37. I had the privilege Of part.i-
cipating actively with one of the con-
cerns which were in existence then. 
They were Tatas Limited, Indian 
National Airways and Air Service of 
India. I was connected with Air Ser-
vice of India as an active director 
and I had also played a part in thtt 
pioneering work of civil aviation that 
was done in India. I take this oppor-
tunity to pay my tribute to those early 
civil aviation pioneers, like Shri 
J. R. D. Tata and Shri P. M. Kabalel'. 
I had personal connections with Shri 
P. M. Kabalef! and we had worked 
together for the development CJf avia-
tion in India. The house of Tata de-
Rrves all appreciation for progrell!! 10 
civil aviation "pver 32 years ago when 
they first estlblished the Tata Air-
lines which was af\,erwards nationalis· 
ed. 
18.18 bra. 

[Mk. DEPUTY-SPEAKER tn the Chttb'] 
Even today the Ai.r-India is in 

C;har,e of a very capable person like 
Shri J. R. D. Tata. It stand~ to his 
credit that Air-India International is 
one of the best in the world. I am ,iad 
to say that the Air-India International 
has made l'roftts and is able to meet 
tbe entire cost of the 8!!venth andtbe 
eighth Boeing from the internal re-
sources. 

I now refer to theMlnfstry of Civil 
Aviation's Report wbereill tht. Afr-
lndia International is referred to. The--
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.Air-India International now operates 
.over a very wide range. It 'operates 
in various countries conn'ecting east 
·and west, north and south. Former-
-ty, it was run only between London 
:.and Bombay. Row it has international 
connections and international reputa-
tion of the first order. In the year 
1963-64 it made an operatine profit 
of Rs. 384'25 lakhs which was even 
better than the operatins profit for 
1962-63 of Rs. 345' 44 lakhs. The pro-
gress thus made by Air-India Inter-
.national has won for us very -valu-
:able foreign exchange and for that 
reason also we should commend the 

-'Working of the Air-India. 

The manaeement of the Air-Inuia 
'1nternational have taken steps to re-
.cruit additional pilots from the I.A.C. 
which is thF. main source of recruit-
ment of pnr,!s with suitable qualifica-
tions and experience and the flnt 
batch of 20 pilots wu due to com-
mence training in the first week of 
February, 1965. The Air India COl'-
poration has to its credit very able 
pilots, In'ound en/tint:ers and other 
stat! and some of them had even 
'Worked with me when I was connect-
.ed with the airlines. 

About the Indian Airlines Corpora-
tion, page 52 mention!! about th-e work-
ing Of the Corporatiog. In the year 
1963-64 they ended witb a net surplus 

-of Rs. 104' 42 lalWs which exceeds all 
previous results. There were about 
,66 aircraft On the 30th November, 
1964, with the lAC. The lAC had 
difficulties in the bp.ginnig when they 
they started it because after ,nationa-
lisation they had experienced very 
great difficulties in regard to the com-
mencement of service and they had 
only Dakotas then. The Dakotas 

- which gave a useful service before 
the War and during the War are still 
operating In some of th'e air services 
of the I.A.C. 

The future of civil aviation is very 
-. bright because India is situate!! in 
:"such a way that we have a very clear 

weather all the year round except for 
on'e or two months on the western 
coast of Indht in monsoon. We have 
entered into a jet age and we shall 
soon probably enter into a rocket age 
as well. We are able to see so many 
jet plan'es fiymg about over India. We 
also see sometimes space rockets go-
ing over India. About the future of 
civil aviation, I have had some thou-
ghts. I still remember my early 
views in the year 1937 I had mad'e a 
speech in Bombay where I dlad said 
that a day will come when we can 
have a breakfaHt in London, a lunch 
in New York and tea in Japan and 
come back home for dinner. That 
future is now a possibility. I dream 
that after fiVe or seven years we shall 
see planes making a verticle take-ot! 
and landing. VJ-101!X-l was at an 
experimental stage and it has now 
developed into VTOL I nope that after 
five years or sO in India We shall see 
such planes makin£ a vertical take-oft 
and landin, too. 

The increased use of helicopters 
also, I presume, will find a place in 
our future civil aviation field. A 
convertable heavy lift helicopter 
~wered by jet engines that will 
('arry more than 100 passengers, 12 to 
20 tons Of cargo or gigantic crane will 
be flying within five years. As a 
military vehicle also, these helicopters 
will proV'\! very useful for carrying 
troops, guns, tanks and supplies in 
virtually all weather conditions and 
over the most rugged terrain. It will 
be stable enoueh to fire aerial artillery. 

Then, I refer to the air cargo. An 
eXPert committee headed by Shri 
S. K. Kooka, the Commercial Director 
of Air India had undertaken a study 
and that report has been submitted 
to the Government. It is a very lau-
dable report and Shri S. K. Kooka 
is a very experienced and seasoned 
officer. The recommendations are that 
a separate corporation be set up to 
undertake and aevelop air cargo ope-
rations. We cannot underestimate the 
use of air cargo in OUr futUre civil 
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.aviation set-up. Probably, a question 
.may arise why air-cargo cannot be 
.taken up by the Air India Interna-
.tional. But owing to international 
nIles, the passenger traffic cannot be 
(..'Ommuted into air cargo. This ex-
:pert committee headed by Shri Kooka 
ihas made a very wise suggestion. 
They have suggested the use of D.C. 
.. planE;s for this purpose to fly 
lOver India and other countries. We 
.have a huge cargo possibility which 
.can be taken out and brought in very 
.quickly and rapidly between foreign 
~ountries and India. I remember that 
We had a mishap in the Bhakra Nan-
gl project sometime back, about two 

'Or three years back when certain parts 
were' wanted and for want of those 

'Spare-parts our electricity works were 
held up. If an air cargo service was 
there, in a very limited time, the 
spare-parts could have been flown 
from foreign countries to India. This 
i:ommittee has also cautioned that we 
should not expect any profits from 
this air cargo corporation for first 
three years. That is quite true b'e-
-cause no aviation company in the 
world bas made profits in tbe begin-
ning. The company with which I had 
the pleasure of connecting myself had 
also lost about Rs. 80 lakha. 

ShrJ Shinkre: ~o surprIse. 
Shrl Narendra Slnp Mahida: The 

-present civil aviation development 
'Stands on those pioneering efforts and 
'losses as a result of which the present 
lAC and the Air India are reaping 
harvest and making mone}. 

Now, I would refer to the last page 
of the Annual Report of the Civil 
Aviation Department. There, We can 
flee the progress that we have made 
during this year in regard to the num-
ber of pilot licences granted. The 
number of licences current as on 31st 
December, 1964, in respect of A cate-
gory was 147, in respect of A 1 it was 
nil, and in respect of B it was 137; 
'the number in respect of pilot tns-
t.ructors was 6. Today, the private 
-pilot's licences number about 263 In 
Tegard to Private Helicopters Pilot'. 
licence it was tssued only to three peT-

sons; Commercial Helicopter Pilots' 
licences number only 4. So, the pro-
gress in regard to licensing of pilot-
has been very disappointing. 'Very 
serious attention should be given to 
this problem of 'Short supply Of pilot. 
in our civil aviation. 

It must be remembered thatJn the 
past We were able to find guod pilota 
who had gained experience during the 
last world war. For, after the dit-
bandment of these pilots 'from militalT 
service they were absorbed by the 
commercial concerns. Those piloU 
have now become aged and they will 
be soon retiring and probably a time 
may come when we shall be facing aD 
acute shortage of good pilots. So, I 
would request that the airlines should 
take upon themselves the responsibi-
lity fOr recruitment and training of 
pilots immediately. We shall other-
wise have to start from scratch after 
these old pilots retire. A civil dying 
training school cannot be a paying 
proposition, because we could not ab-
sorb the pilots in large numbers. I 
had the experience of training some 
pilots ana also running a ground en-
gineering school b'efore the war. A 
pilot wall offered about Rs. 2~ to 
Rs. 300, and a ground engineer wall 
lucky if he got about Rs. 100. But 
soon after the war they were all giv-
en a great rise in their pay. They 
were able to ,et a pa,. ranging from 
Rs. 1500 to Rs. 2000. When we had 
aviation concerns in the private sec-
tor we trained oUr own pilots anel 
ground engineers. But sinctl Govern-
ment have taken over these companies. 
they will have to do this training 
now, otherwise they will face the 
shortage of pilots very soon. Before 
meeting such. difficulty, I would 
very earnestly recommend to them 
some scheme for consideration. Parti-
cularly in India today the most capa-
ble organisation that can produce new 
pilots ill the IAF. The IAF Is the 
only organisation, I might say. which 
can bring out disciplined and respon-
sible pilots in this country. There-
fore, I say that military and com-
mercial aviation has much in common. 
Pilots should be recruited, and I.A.F. 
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should undertake responsibility and 
expand short service enlistment pro-
gramme So that good number of pilots 
ean be trained. 

Mr. Deputy-Speaker: The· han. 
Member should try to conclu:de now. 

Shri Na;endra Sin&'h Mabicia: I 
wanted to suggest many things, but 
since you have already rung the bell, 
I shall try to confine myseIt to just 
oue or ·two more points. Otherwise, 
I had a desire to speak at some length 
and put forward my thoughts on civil 
aviation. Anyway, I shall deal with 
only one or two more points now. I 
shall come to my OWn State of Guja-
rat. Gujarat needs a lot of lifting 
up in the matter of civil aviation. 

I was instrumental in creating more 
thlln 20 aerodromes in Gujarat State, 
including Baroda, Bhavanagar and 
other places. I have some knowledge 
about the working of these lines. 
When we started our first llight from 
Bombay to Bhavanagar, it proved a 
very popular service, and it is still 
one of the most popular routes. My 
recommendations for the development 
of air travel in Gujarat are as follows: 
Firstly, the Ahmedabad-Delhi service 
should be operated via Udaipur-Jaipur 
80 as to utilize the capacity and faci-
litate air travel from Gujarat to 
Rajasthan and vice versa. Secondly, 
Ahmedabad being a prominent indua-
trial and business centre and capital 
cf Gujarat State, should be linked 
with Rajkot and Kutch (Bhuj and 
K.l.Ddle). This will also facilitate 
tz.avel by people in Saurashtra to 
catch plane at Ahmedabad for Delhi, 
Jaipur etc. Just now, there is no 
connection between Saurashtra, Kutch 
and Delhi. Gandhidham is now 
coming up, and the port of Kandla is 
declared. 8· free trade zone, and III 
air connection is very badly required 
between DeIhl and Kandla. The fre-
quency of service between Ahmeda-
bad and Bombay should be increased 
and the plane. service be operated via 
Baroda 81 its importance 11. 1ncrMI-

~g rapidly. Just now if I have to 
go to BarOda from Delhi. I have to 
go via Bombay; I cannot go to Baroda 
straight via Ahmedabad. 

17 MS. 
Aerocir<lmes like Kandla, Rajkot and 

Ahmedabad should be provided with 
better facilities. There are no retir-
Jilg rooms, canteens etc. In view of 
the increasing industrial .... :um-oom-
mercial development of Surat City 
and surrounding area and its equi-
distant location between Bombay and 
Ahmedabad, it is essential that Surat 
be linked by air with Bombay and 
Ahmedabad. 

Lastly, my suggestion is about 
making Ahmedabad an international 
airport. Between Bombay and Delhi 
.., the west coast of IndIa, there i. 
no international aerodrome. So I 
suggest .that Ahmeda'bad should be 
made into an international airport. 
Ahmedabad is fast growing up. There· 
are oil refineries,· various industries, 
petr<l-chemical industries etc. near 
about. So its importance .must be 
rea1i$ed. Also from the military point 
of view, in terms of nearn'ess to· 
Pakistan, we must see that it should 
be made an international airport 
capable of landing even BoeIngs. 

.. P-' ... apnII: ~ 
~,im ~'"' IJT~· t-~ 
i!t.~ ~ rn- ~ t 5 ~~. 
• I 

Mr; Deput1-Spealu~r: The bell i .. 
being rung-Now there· is quorWn. 
S'hri Fatehsinhrao Gaekwad. 

Shri Fatebslnhrae Oaekwatl (Baro.-
da): I am happy that I ha~ been 
liven an opportunity to ftre the ftM 
shot from this side of the House at a 
Ministry which I consider one of: the-
most inefficient winge Of GoVt!l'nm~t. 
I speak on authority because I c1\tim 
to be probably the most travelled :of 
lAC's cystomerw. 1 do about 2\ilOO· 
mile. a week anei travel· at least twa-
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.a week. Hence I have taken courage 
10 speak today. 

I last spo~ on this very Ministry 
tour years ago. I thought that in all 
fai:rne~s they must be given some 
~me to correct some of their short-
comings. But I find that instead of 
correcting and reducing the number of 
lIhortcomings, they have increased 
"tht!m. Four yearS ago, when I spoke, 
I had occasion to criticise the Minis-
try ot Communications. I had then 
'Stated that it was possible at that 
stage to get, with difficulty of course, 
:a lIeat to Bombay at short notice, but 
the chances of getting a trunk call 
through to Bombay to inform people 
that you ~re coming, were very 
dim .. I must congratulate the hon. 
Minillter of Communications that he 
bu been able to reverse the pOSition 
today. I~ is now possible, or it would 
~onbe possible, to talk to Bombay 
over the trunk line in under two 
J;Dinutes, but I am not quite sure if, 
.ven afte~ having informed Bombay 
~t I am coming by an lAC plane, 
1 will be able to get therel 

~e Minister of Works anel Boas-
~ (Shrl Mehr Cliand KltaDDa): 
How do you do 2,000 miles if you go 
twice a week? . 

Shrl Fatehslnhrao Gaekwad: I am 
quite sure that if not all, almost all 
hon. Members of this House will agree 
with me that it is very difficult to 
get bookLngs on lAC flights. You 
ring up, or you send your man to book 
a seat and you ar.., always put on 
the waiting list. 

Shrl ShinJQ-e: The worst thing is 
gettln, the'· connection on the tele-
phone. 

SIlrt Fatebainhrao Gaekwad: And 
y.ou are always the fortieth or fiftieth 
o.n the waiting list. You cannot take 
a -chance becaule the air terminal. 
are too far away from the major cities. 
and therefon!: you have to keep on 
telephoning. or rely on an agent who 
has e-:1ne.cttons iri lAC. E~ntually 
you do ,et a seat, and when you get 
QD \0 the plane, you find that most of 
the plane il empty. 

I know what the Minister is going 
to say in answer. He is gOilfg to say 
that months ahead-tourist agenciel 
book seats, and then plans are chang-
ed at the last moment, the interna-
tional service is delayed, and there-
fore you find a large number of empty 
seats. This I can appreciate could 
happen even once in ten days, but I 
think this has become a daily routine. 
tine. 

I remember an American fdend of 
mine telling me three years ago his 
very sad exPerience. He arrived in 
Delhi and went On to Kathmandu, 
~epal, and after a two-day stay he 
was ftyio, to Calcutta. His plane. was 
IIcheduled to take off at about 7 0' 
Clock in the morning. H~ arrived at 
~e airport and went to the counter, 
and was promptly told that there was 
a four-hour delay. Having a hotel 
room booked until mid day, he asked 
if he could go back, get a couple of 
hours more sleep and com-e back at 
about 9.15 or 9.30. He was told that 
tha.t would be all right. He left, 
~ving his addreSS and room num-' 
);ler. My poor friend arrived at the 
airport again at 9.15 and went to 
check in. The same gentlt!man was 
stanciing on the other side of the 
counter. When he handed in his tic-
ket, he was told that the plane had 
ldt at 8-30. He saici: "But you told 
me that it would not leave before 
10." The gentleman replied, "I wu 
not here." The l)oor man fried to 
argue but could get no ,YIhere. 

He had some patience fortunately. 
He said, "All right, when is the next 
piane?". He wall told it was on the 
following morning. He asked: "An 
J,'lght, will you re-endorse my ticket 
for tomorrow morning?" And he wu 
plainly told he would have to buy 
a new ticket. This ia a fact, and I 
can prove i~. 

The main terminals In this ~untry 
are relics of the past. Even the neW 
ones have been very badly planned. 
We know of th\!l f8llloull iAcident of 
the Santa Cruz airport terminal, where 
I believe almost on the day· of ita 
openinl ceremony it was discove~ 
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that they had forgotten to build a 
eustoms shed! 

We all know that iill our country 
we hav,e a habit that if one man is 
going, there are· ten people or even 
more to see him off. The airport ter-
minals are always congested. In fact 
many a time I have had difficulty In 
trying to get through and reach the 
.plane. I would here suggest to the 
hon. Minister that his Ministry should 
consider at least four major cities of 
this country for erecting uptodate 
ultra-modern air terminals with spe-
cial passenger lounges as this will 
eliminate all the visitors after a cer-
tain point. One of the most Inem-
clent departments in this corporation, 
I.A.C. are th'e ground services. Apart 
fram booking difficultIes, once you get 
to the airport, to check 10 you have 
to wait in a long queue and there is 
only one man checking even for the 
economy class on the Boeing flight. 
That is the first check, when you 

. check in at the counter. When you 
get on to the plane after a mile's walk 
your tag is taken or torn off; that is 
the second check. I should think that 
they should be satisfied with two 
checks to know how many passen-
gers have boarded the plane. But 
once you all get in, they recount. I 
remember an instance, when the 
Caravelle had just arrived and I was 
taking the Caravelle from Palam to 
Santa Cruz in the height of summer. 
The plane had been standing in the 
sun. We all get in and the usual, 
routine counting started. Two air 
hostesses and a steward started count-
ing. I was, fortunately, in the front 
and heard what was happening. They 
came back and discussed it. One said 
there were 67 passengers. The other 
saId: 68 and the third, 68 plus 1. 
Here we were all sweating in the 
heat and a recount was ordered. They 
came back with the same results. 
Meanwhile the ladder had been taken 
away. Sinell they could not arrive at 
the correct figure the ladder had to 
be put back and somebody from the 
ground had to be called. He counted 
and he came to the conclusion that 

there were 69 plus 1. Having ac .. 
cepted his statement as authoritative. 
they let him out then the dispute be-
gan as to whether it should be 61t 
plus 1 or 70. Ultimately I discovered 
that they settled for' 69 plus one, the 
plus one being a child .... 

Sui J. P. Jyotlshl (Sagar): I am' 
sure it was not born there.... (In-
terruptions. ) 

Shrt Fatehslnhrao Gaekwad: Talk-
ing of wasteful expenditure, woe have 
seen what has happened in the new 
extension at Palam airport. I do not 
know what they are building. I be-
lieve they have already spent over a 
lakh Of rupees last year and propose 
to spend another four lakhs in the 
current year. I believe that the emer-
gency is still on in this country and 
here we all have seen this peculiar 
building activity of constructing gal-
leries for the visitprs. I do not know 
what they are eventually going to do 
for passenger amenities. In this n-ew 
contraption it will be too hot to stand 
in the summer; it will be too cold to 
stand there in winter and . it will be 
impossible to use in monsoons. I 
presume it is only meant for use for 
two months in a year. I do hope 
that the hon. Minister will look into 
this and let the House kn'ow what 
exactly they have spent this money 
on, whether it is on a visitors' gal-
lery Or on amenities for passengers. 

The other day We heard criticisms 
mainly from the other side, when the 
Demands for Grants under the Minis-
try of Defence were being discussed. 
that th'ey have too many different 
types of planes. The Defence Minis-
ter, I think, satisfied hon. Members 
with his answers, but we find the 
same state of affairs in the Ministry 
of Civil Aviation. Today, I think they 
have got four Caravelles which are 
pure jets, 12 Viscoul'lts which are 
turbo-props. 10 Fokker FriendshiipS 
which are again turbo-props, three 
Skymasters end 36 Dakotas. Com-
ing to Dakotas, four years ago, 
I had placed it on record-
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I wanted to-that had it not been for 
the Dakotas after the war, the inter-
nal airlines in this country could 
never have ben established. I had said 
then that the Dakotas had done yeo-
man service to this country, but a 
time had come I had said when they 
should now be given a State funeral. 
I was very happy to read the other 
day that the Minister had informed 
the members of the conSUltative com-
mittee that they propose gradually to 
replace these Dakotas with the Avro 
'148. 

Having been closely connected with 
the Ministry of Defence, I have so far 
refrained from taking any part on 
defence questions, but the point is, 
when this project was decided upon 
and commenced and I Was present at 
the first, demonstration, many people 
like me knew even then that this air-
craft would never be used by Defence 
and that eventually the Indian Air-
lines Corporation would be forced to 
buy the Avro 748. This has happen-
led now. Anyway, I am glad to hear 
that atleast the Dakotas are eventual-
ly going to be given a farewell, 

My hon. friend across the floor, 
Shri Narendra Singh Mahida referred 
to thp. Baroda airport and the Baroda 
st!rvice. I am not sayIng this because 
that is my constituency. Today is the 
1st April, 1965. This is April-fool-
day, and I think If nothing else, the 
Ministry, or rather the lAC has thou-
ght it fit to make Us April-fools today. 
If one reads through the new lAC 
schedule which commences today, one 
will find that the Bombay-Baroda 
service,-IC 77-will leave Bombay 
at 2.30 in the afternoon and reach 
Baroda at 16.05 hours take of! again 
as IC 78 at 10.30 hours and reach 
Bombay at 18:05 hours. As this plane 
lands at Santa Cruz, we will probably 
be watching the Caravelle taking of! 
for Delhi, for, this plane reaches 
Santa Cruz exactly five minutes after 
the Caravelle takes of! for DelhI! I 
think the Corporation has established 
some intimate connection with the 
hotels in Bombay, because we will 
have to stay overnight In Bombay, as 
there is nO immecUate connection from 

. 
there to anywhere. We cannot go on 
to Calcutta the same day and we can-
not go on to Madras or Bangalore 
either. If they are willing to put us 
up for the evening and the night. 
there, I have no ,ection. 

Sbrt Ranga (Chitto or ): Even then, 
one has to waste his time. 

Sbri FatebslDhrao Gaekwad: The· 
actual history of the Baroda airport 

. is a tale of woe. As luck would have 
it, the airport was opened at my au· 
gust hands in 19(n: and it may be be-
cause of this that it is a tale of woel 
During the war, the British had 
stationed an RAF squadrnn there 
and subsequently the Ambika Air-
lines, Tatas and so on had their 
service, but after that, the lAC came. 
They tried to operate e service, but 
gave it up for good reasons then. For 
ten years, that airport lay completely 
idle. Until a lot of pressure was 
eventually brought upon the mi~istry. 
They discovered that the airstrip was 
not operative. So, estimates were-
called for and resurfacing was done. 
A serviCe was started· and given up-
alain. There was a lot Of protest, in-
cluding mine. The Ministry ordered 
that a new strip be laid. Estimates 
were made. But as usually happens 
with this Government, as soon there 
was the first shovel of soil was dug, 
they discovered that their estimates 
were totally wrong. Now th·e minis-
ter informs me in a letter that they 
have no money. Th-ey have repaired· 
it, but I suggest that they should look 
at it from the future point of view. 
Dakotas will go and then the service 
will stoP. because they wfll tell me, 
this airport cannot take heavier air-
craft. So, the. new trip ilhould be laid' 
to take heavier aircraft. This House 
knows how important Baroda is going 
to become in future. We have a large 
petro-chemical complex ~om1n.lr up, 8 
fertillS'er factory and a refinery, be-
sides a large number of other indus-
tries. I do hoPe the Ministry. will 
give their consideration to thia mat-
ter. 
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[Shrl Fatehsinhrao Gaekwad) 
I must pay a few compliments at 

least to this ministry. The service in 
~e air is good, but this does not in-
clude the food; nor does it include the 
cracked plastic clAery nOr the un-
electro-pla«!d and "'1rrrty cutlery. But 
the crew are efficient and courteoU!!. 
When you are about to reach the des-
tination, a pleasant voice announces 
in highly anglicised Hindi: 

"~ >ill ~ hr ~ t. q 
W'I1Ai1 ~ ~ .{l1ft 1 Just look at 

the audacity! And the voice goes on-

1itt~ ~ ~T ~r rn at\' ~ 
~ ~ t'f ~mr mr ~ t I" 

But do I have an alternative. if I do 
not want to ~ravel by IACI 

My ume is up. I request the 
ministry to look into all th'ese matters. 
This time I haVe fired a mild shot. but 
next time it will be a fatal one, if 
things dO not improve. 

Mr. Deputy-Speaker: The hon. 
Members may now mOve the cut 
motions to Demands for Grants relat-
ing to the Ministry of Civil Aviation, 
subject to their being otherwise 
.admissible. ' 

man Daji (Indore): I beg to ropy,: 

(1,) "That the demand under 
the head 'Aviation' be reduced to 
Re. 1." 

'U'aUure to have two different persons, 
~e a.s Secreta11l, Ministry of Civil 
Aviation and the. other as the 
Chairman. Indian A;"'!ines COtrpora-
tion in the interest of .afd'll of aw 
passengers (1 ) ]. 

(ii) ''That the de~and und~r 
~.l' llead 'Aviation be reduced by 
".100." 

tNeed to im.plement the ICAO A88em-
bly resolution emphasising the need 
to ,"abe the pay-scoles and imp,"ove 
*hI' working conditions of stal 
. engaged in air navigation and com-
'17lunication air tratflc services (2»). 

(iii) "That the demand under 
the head 'Aviation' be reduced by as. 100." 

[Need to issue quasi-permanenC1/ 
certificate to staff entitled to it for II 
n'Umber Of years (3)]. 

(iv) "That the demand under 
the head 'Aviatian'be reduced by 
Rs. 100!' 

[N eed to revise the rates of overtimt 
allowance for Civil Aviation opera-
tional staf] as per recommenda.tiOnB 
of the Second Pay Commission (4)]. 

(v) "That the demand under 
the head 'Aviahon' Ibe reduced by 
Rs. '100." 

[N eed to provide school with board-
ing and lodging facilities at BombllV. 
Ccilcutta, MadrllS and Delh.! )Ut-
poru (5»). 

(vi) '''.I,"hat ·the demand under 
the head 'AVIation' be reduced by 
Rs. 100." 

[Need to pay daily allowance to .tal 
depute(i $Or training in Civil Avia-
tion Training Cent1:e (8)]. 

(vii) "That the demand under 
the he~d' 'Aviation'be reduced by :as. 1~~ 

(N~ed to. PTov~d.e Sw.I Canteen«.~ 
va.ri~B Ai~ts (7) }. 

(viii) "That th~ demand under 
the head, 'Aviation' be reduced by 
1\5. 100." 

[~eed to grClnt overtime allowance to 
Chowkidars' and S1Deepeta Qn th,e 
s~me h()1Lrty Tates '4 a~lict;l;~l(! to. 
Otner operatiOnal staff ()f C~vU Avia-
tion Department (8) ] .. 

(Ix) "That the demand under 
the head "Aviation'be reduced by 
~. 1,~." 

[Need to implem.ent assurance of in-
Ct'earing departmental quota fOr 
promo"ticm to Assista.nt Aerod,.ofM 
otflc.ers If'Om 20 to 50 ~r unt (')]. 
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(x) "That the demand under 
the head 'Aviation' ,be reduced by 
Rs. 100." 

[N eed to implement the recommenda-
tions of Central Pay Commission 
regarding the grant of weightage 
for night duties (10)]. 

(xi) "That the demand under 
the head 'Aviation' ,be reduced by 
Rs. 100." 

[Need to confirm non-gazetted staff 
against available Permanent posts 
(11)] . 

(xii) "That the demand under 
the head 'Aviation' 'ibe reduced by 
Rs. 100." 

[Need to publish Recruitment Rules 
and modifications in the policy of 
promotions from time to time (12) J. 

(xiii) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to provide cheap accommodation 
at the airport retiring rooms, for use 
of non-gazetted staff on tour as 
available to gazetted Ofjicers (13) J. 

(xiv) ''That the demand under 
the head 'Aviation' 'be reduced by 
Rs. 100." 

[Need to provide transport for school-
going children of employees at vari-
ous airports at concessional rates, 
which are at considerable distance 
from the neighbouring towns (14)]. 

(xv) ''That the d'emand under 
the head 'Aviation' ,be reduced by 
Rs. 100." 

[Need to prevent inordinate delay in 
settling staff representations (15)]. 

(xvi) "That the demand under 
the head' 'Aviation' be reduced by 
Rs. 100." 

[Need to prOvide Selection Grade 
ports in cadres whkh have no pro-
motional avenues as peT Tecommen-
dations of the Second Pay Com-
mission (18) J. 

~ (AD I.SD-8. 

(xvii) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to provide posts Of Senior 
Clerks in the ratio 2: 1 between 
Senior and Junior Clerks as in other 
Departments (17) J. 

(xviii) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to provide residential accom-
modation to all Ci"n Aviation staff 
in view of their All-India Se"vice 
liability and remote location of the 
Airports (18) J. 

(xiac) "That the demand under 
the head 'Aviation' be reduced b1 
Rs. 100." 

[Need to TeviBe pay-scale Of M.T. 
Drivers and Telephone Operators (II 

per recommendations of Second Pa'll 
Commission (19)]. 

(xx) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to convert the E. & M. WOTk-
shOp repairing and maintaining ataff 
cars CYj varioUB MinistTies into a 
permanent establishment (20)]. 

(xxi) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to reduce the working hours Of 
Chowkidars of Civil Aviation De-
paTtment to 48 hours a week with a 
weekly day off (21)]. 

(xxii) "That the demand under 
the head 'Atriation' be reduced by 
Rs. 100." 

[Failure to grant weekly off to opera-
tional staff Of Civil Aviation Depart. 
ment (22)]. 

(xxiii) ''That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to have a single administrator 
at various airports instead C'/ having 
two 01' three as at PTesent (23)]. 
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(xxiv) "That the demand under 

the head 'Aviation' be reduced by 
Rs. 100." 

[Need to create adequate number 01 
"ministerial posts in proportion to in-
cnase in the te:hnical and operation-
al personnel (24)]. 

(xxv) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to provide adequate incentives 
,to staff who have reached their 
maximum in the pay-scale (25) ]. 

(xxvi) "That the demand under 
the head 'Aviation' be reduced by 
Ri. 100." 

[Need to implement the reports of 
Workshops Committee, Store. Com-
mittee and UnifOrms Committee 
(26)] 

(xxvii) ''That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

rN eed to implement the revised over-
- time allowance rates for Civil 

Aviation operational staff (27H. 

(xxviii) "That tlte demend under 
the head 'Aviation' be reduced by 
Rs. 100," 

(Need for promotion to the extent of 
50 per cent to non-gazetted Super-
visOry POsts purely on aentority 
basis instead of btl e%ami1'l4tion to 
em posts (28)]. ' 

(xxix) "That the demand und'er 
the head 'Aviation' be reduced' by 
Rs. 100." 

[Failure to create posts of Senior 
Clerks Head Clerks and Superin-
tendents on the basis of "Yardstick" 
prevailing in other Departments 
lUte Income-Tax and POBts and Tele-
graphs (29)]. 

(xxx) ''That the demand under 
the head 'Aviation' be reduced by 
Rs. ,100." 

[Need to l1"ant 9 dective holiday. for 
operational staf! of eMl Aviation 

Department as applicable to opera-
tional staff of Posts and Telegraphs 
Department (30)]. 

(xxxi) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to prOvide fTee transport for 
staff posted to Palttm. Airport COnse-
quent on taking over Palam Airport 
from. Indian Alrforce by Civil Avia-
tion Department (31)]. 

(xxxii) "That the demand under 
the head 'Aviation' be reduced' by 
Rs. 100." 

[Need to evolve a yardsti~k for 'anc_ 
tion of posts in respect of Ministeriaz 
staff in B'lLbordinate o[fIces of the 
Civil Aviation Department (32)]. 

(xxxiii) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[N eed to allow the staff to use com-
munity centres at various Airports 
for recreational pttrposes (33)]. 

(xxxiv) "That the demand under 
the head 'Aviation' be reduced by 
Rs. 100." 

[Need to provide free transport for 
marketing trips at Zeast once a week 
in case of out.of-the.way airports 
(34)]. 

Mr. Deputy-8peaker: The cut 
motions are also belore the House. 

Shrlmatl JyotsDa Chanda (eachar): 
Mr. Deputy-Speaker, Sir, at the ou.-
set, I welcome the separation of Civil 
Aviation from the Transport Ministry 
and putting it under the able guidance 
of the present Minister of Civil Avia-
tion, Shri Kanungo. 

Though the Government is trying 
to link by air the whole country, yet 
large areas are still uncovered. I do 
feel that the areBS which are un-
approachable by road or rail should 
be linked by air first. It is not a ques-
tion of profit or loss but a question of 
developing and brinlinc inteJrity. 
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It is shown in the report that Air 
India'had a substantial operating pro-
flt of Rs. 384' 25 lakhs in 1963-64, the 
highest made so far by the Corpora-
tion after nationalisation. The overall 
load factor achieved during 1963-64 
was the highest at 47' 8 per cent since 
the commencement of the operations, 
exclusively with Boeing jets. Simi-
larly, the Indian Airlines Corporation 
had a net surplu~ oflts. 104.42 lakhs. 

-.) f'I'" .-.t ~~: ~1<:l4~ 

~, ~ it ~ i!lf ~ I 

Mr. Deputy-Speaker: Let the hon. 
Member resume her seat. The bell is 
being rung .... Now there is quorum. 
She might continue her speech. 

ShrimaU .{yotaaa ChaDda: I am 
happy to flnd that the Ministry could 
.come to some agreements with the Air 
Corporations Employees' Union, the 
Engineers' Association aDd the Radio 
Omcers' Association and negotiations 
are in progress with the Omcers' 
Association. 

1'7.18 hrs. 

[SHRI TmRUMALA RAo in the Clwdr] 

It seems that an agreement has been 
reached between Indian Commercial 
Pilots' Association and the manage-
ment and an award granted by the 
National Industrial Tribunal has been 
accepted regarding the question of 

flight time/duty time limitations. 

As the time at my disposal will not 
allow me to go into details, I shall try 
to confine myself to the area to which 
1 belong. . Air communication to 
Assam, if I may be allowed to say so, 
is not up to the expectations. Imphal. 
Cachar and Tripura haVe nO propel' 
communication with the rest of India 
but by air. Fokker Friendship has 
been introduced from 1st April, 1965 
to ply from Calcutta to Si1char via 
Agartala which takes off at 13.10 
hours from Dum Dum and reaches 
Kum~hirlram at 15.36 hours. It 

leaves Kumbhirgram at 16' 00 hour. 
and arrives at Dum Dum at 18.25 
houri. I would like to draw the 
attention of the Government to the 
fact that the time scheduled for tlyina 
from. Dum Dum to Silchar and back 
is not well-considered, particularly in 
this season. During this season, in the 
months of April and May, storms 
which we call 'Kal Baisakhi'-tbe hon. 
Minister knows it-visit our area near-
ly every afternoon. So, it is not de-

sirable to fly in storms and I. have 
every apprehension that the planes 
will have to return 'without landing 
at their destination. I flnd from 
the report that they h~ve Meteorolo-
gical Department reports from which 
statistics of storms ,could easily be 
found out. 

May I request the hon. Minister to 
look into the matter and convince the 
management so that they may kindly 
change the timing of the ftights and 
make it in the morning so that the 
plane may have a chance to reach the 
destination without making any loss to 
the Government and to the passen-
gers. 

The freighters which used to operate 
betwell Ca1cutta-Agartala-Silchar-
!mphal have been stopped for reasons 
better known to the authorities. Per-
haps, the House is not aware that all 
consumer and essential goods are 
carried to this region by air because 
rail and road transport are not satis-
factory or easy and, at the same time, 
no less costly. Sometimes railway 
wagons are held up for months and 
months; so, scarcity of foodstufts for 
the time being gives rise to prl.ees. 

I would urge upon the Government 
to resume freighter service. in this 
route in no time. SiIchar and Gauha-
tl have rio air link for the last few 
years. One Dakota used to run from 
Gauhati to Sllchar twice a week but 
it was suspended on the ground that 
it was not t!conomicaI. The Assam Gov-
ernment also moved to restore it but 
with no effect till now. Gauhati 11 the 
nervecentre of Assam. High Court, 
University aDd a medical coll r ge are 
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situated there. The railway· line' 
which connects Silchar-Gauhati is 
linked by the hill section line from 
Badarpur to Lumding where frequent 
derailments occur aDd it is suspended 
for long hours together. Road com-
munication by Silchar-Badarpur-
Jowai Road is not yet all-weather. 

May I ask the Government: Do 
they consider that underdeveloped and 
unapproachable areas should always 
remain as such or do they feel it 
necessary to link those areas with the 
rest of India though it is uneconomi-
cal? May I -request the Government 
to consider to re-open air service from 
Gauhati to Silchar, if not daily at 
least biweekly? 

It may not be out of place to 
mention here that the Mizo 
lfills District has to be fed every year 
with food grains by airdropping for 
there is no airstrip in the district. 
Road transport is also lacking even 
now after 18 years of independence. 

~ fP' •• IIIW'IT1f : ~ 
lf~t~~ ~il 
~il.m~~~, I 

Mr. Chairman: The bell is being 
rung .... Now there is quorum. The 
hon. lady Member may conclude now. 

Sbrlmatl .Jyot8Da Chanda: May I 
IUbmit that the Government should 
consider about construction of an air-
.trip in Mizo Hills district for saving 
wastage of foodgrains and money 
which are wasted f!Very year. 

One Viscount used to run daily 
from calcutta to Mohanbari via 
Gauhatl and it is running upto Jorhat 
only from last July or so. I am told 
that it was suspended, tor the airfield 
at Mohanbari is under construction 
and it will take a year to be com-
pleted. The rainy season will set in 
in the near future in our area. So, I 
request that construction work should 
be expedited in no time. In this COD-
nection, I would like to mention that 
the terminal building at Jorhat is not 
lit aU ,.tisfactory, and even there is 

no water in the toilet room, I have 
experienced that very recently when 
I went to Dibgoi via Jorhat. 

-ft' f'R' ~ ~: ~ 
~/~it~~tl 

Mr. Chairman: You should not 
interrupt her speech like that. Let 
her complete her speech. 

-ft' f'i" 'lA """"' ~ 
~, # ~ l1m'fT ~ j 
tmfit~~~ 

Mr. Chairman: There is quorum. 

Shrimatl Jyotsna Chanda: The 
services on the trunk routes ere 
somehow satisfactory. But the ser" 
vices in other routes are beyond 
astisfaction. Things like cotton and 
lozenges are not available. I myself 
had to complain serveral time regard-
ing all these mino!' thin-gao 

I do not like to take more time ot 
the House but with this humble 
request to the Government, I would 
like to conclude by saying that more 
attention should be paid to mainten-
ance of the terminal buildings and 
aslo to the services rendered to the 
passengers on ,board particularly on 
routes other than trunK routes. 

Mr. Chairman: Shri Onkar Lal 
Berwa: 

-ft' P" 'lA ~ ~ 
~,~fer.rr~t~~ I 
# ~ ~ W fifi tmf it ~ if(f 
t 

Mr. Chairman: There is quorum. 
I have counted the numbers and my 
decision is final. There is quorum. 

"" ~ '"" If~ (m) : 
~~,~~~'R~ 
r:t 1J;i ~ m fuIit 1fiT m IfiT ~ 
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S~tiYasboda Reddy (Kutnool): 
Mr. Chainnan, the subject of civil 
aviation has been separated Il'om tbe 
Ministry of Transport and aiven to a 
separate Ministry, called Ministry of 
Civil Aviation. This was done last 
,year, June 1964. We welcomed it and 
we expected great things to be done in 
consequence of that. But in spite a1 
improvements in many things, to 
which I will refer later, in many othel' 
things, the Ministry has not come up 
to expectations. 

Shri Dajl: Mistaken expectations. 

ShrimaU Yashoda Reddy: The steady 
progress in civil aviation underlines 
the growing importance of ijle system 
of quick transportation. ·The days are 
gone when people used to do their 
journeys in a very leisurely way, 
whether they were on business or 
they were traveLHn4 for pleasure. To-
day transport has to be direct and also 
quick. No country, much less a 
country like India with such a vast 
and big area, can ignore the develop-
ments in this field. 

Seeing the report which has been 
supplied to us by the Ministry, we 
And that for the second year in suc-
cession, the two air corporations, Air 
India and Indian Airlines, have done 
good work and better work, handling 
more traffic, passenger and cargo. They 
have opened new routes and introduc-
ed better types of planes, though I 
should say that as re&,ards the internal 
services, there is much mOre scope for 
acceleration. 

In the first six months of the CUl'rent 
period, the operating profit for the 
first time that the Air India and Indian 
Airlines made was Rs. 384.28 lakhs. 
It is in the bulletin; fOr want of time, 
I need not go into details. But I would 
like to say one thing or two. For 
teasons, which I rwill refer to later on, 
two services, one to Tokyo and the 
other to London had to be cut in 
December, so that they miiht ease the 
strain On the pilots. I will come to 
the question concerning pilots a little 

later. But I must congratulate the 
Government on introducing the Cara-
velIe service last year. It has cer-
tainly made a great impact. We are 
haPPy a.bout it. But one thing I 
would like to say about the service 
from Hyderabad to Madras. Every-
day it is running at a loss. I have 
been told that now . thi, Caravelle 
service will be diverted via Hyder8lbad. 
The Minister is shaking his llead. 

Mr. Chairman:· Is there a Caravelle 
service between Hyderabad and 
Madras? 

SbrtmatJ. Yasboda Reddy: I am 
sorry-from Delhi to Madras. I stand 
corrected. . I am thankful to you for 
the correction. The service from 
Delhd. to Madras has been running 
every day at a loss. On page 114 of the 
report, they haVe said that they are 
giving some concessions to Bangalore 
passengers to go via Madras. This 
!has not improved matters and now 
they want to bring it via Hyderabad. 
I welcome this step. I hope it will be 
done soon. My latest information is 
that work in connection with this is 
proceeding well and fast. 

There are three Ibases for overhaul 
of planes, at Calcutta, Delhi and Hy-
derabad. The Delhi base is for the 
overhaUl af the Viscounts, at1d the 
Ca~cuttabase is for the overhaul of 
Skymasters. So far as Hyderabad 

. base is concerned, from 1963, year 
after year, we Members of ·Parliament 
both of Lok Sabha and Rajya Sabhs, 
have Ibeen representing to the various 
Ministers who have been in chllrge of 
Indian Airlines and Civil Aviation, 
that this base which consisted or 
1,400 people has been reduced to a 
small bit of 400. There have been any 
number a1 representations of the Air 
Corporation Employees' Union of 
Begwnpet Airport. We represented 
to Shri Jagjivan Ram, later to the lAC 
office, then to Shri Satish Chandra 
who Wa! Chairman of the lAC. and 
ultimately even to Shri Raj Bahadur. 
In every reply they have been.saying 
that the base would not be removed. 
Even the other day the hon. Minister 
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was pleased to say that it would not 
be removed. But the question is 
why they have been reducing the 
technical and other personnel at the 
Hydera'bacl base. They had said that 
the overhaul of Dakotas would be 
done at the Hyderabad base, but the 
personnel has been so reduced that 
this overhauling cannot be done there, 
and so they are sending the Dakotas 
to Calcutta. and Delhi, saying that.; 
they are not able to get this done at 
the Hyderabad base. But whose 
fault is it? It, is you people, in spite of 
assuring us that the base would not be 
removed from there, who have been 
removing the people to Bombay, Cal-
cutt'a and Delhi. Today you are 
saying that you are not able to get the 
overhauling done at the Hydcrabad 
base. 

Few days back I saw a report in the 
Times of India quoting the Minister a3 
saying that they are going to intro-
duce Avros in place of Dakotas. It is 
very good and we welcome it. He 
and his predecessors have been as-
suring Us that the Hyderabad base 
would be entirely devoted to the uver-
haUl of Avros. The hon. Minister is 
shaking his head, but I can quote to 
him the assurances, but I have no 
time, I can quote year by year the 
date, the place, the persoll, whether 
it was on the floor of the -Rajya Sa·bha 
Or the Lok Sabha Or outside, how the 
Ministers, at different points of time, 
haVe assured us that the Avros at least 
would be overhauled at the Hydera-
bad base. All that we are saying is 
that at least when the Avros are in-
troduced, Hyderabad should be given 
its due ~hare. 

I was very pleased when Shri Gaek-
wad mentioned about the time sche-
dules. I wanted to ask whether on 
the flrst of April they wanted to make 
fools of us by this new time schedule. 
He said almost the very words that I 
was thinking of. For going to Hydera-
bad, the ViscounCftight is at 6 o'clock 
in t'le morning, and now it has been 
changed to 11 or 12 o'clock, I am not 
sure. All this time, in the shivering 

winter of Delhi, We used to get up a 
4 A.M. and go to Palam at an unearth-
ly hour and take the Viscount. Now 
that summer is coming, it will be im-
possilble to go out after 9 A.M. and 
so they haVe made it 11 Or 12 0' 
clock. I do not know Who advisel 
this Minister and the Board. At least 
they must have some sympatnetlC 
conside1'8tion for the comforts of the 
travelling public. After all, we are 
paying. I do not know if it has been 
done to see that more passengers go 
to Bangalore via Madras, you cad 
revise it, but why upset services to 
Hyder8lbad. It certainly should not 
be looked at from the monetary point 
of view. They should have some sym-
pathetic understanding of the hard-
ships of the persons who pay. 

We haVe got a service fl'om Hydera. 
bad to Vizag thrice weekly and it runs 
at full capacity. Of course, they are 
Dakotas. Now, for no fault of ours, 
in spi te of the fact that they are run 
ning at full capacity, Government sa~.; 
that the State Government should 
pay the loss, just becaUSe I believe 
even when the Dakota runs at full 
capacity there is a loss. Then why the 
hell have it? Why not remOVe it 
and introduce Fokker Friendship .or 
something else? Why make us bear 
the losl? 

Mr. Chairman: Do not connect hell 
with Dakotas. 

Shrimatl Yashoda Reddy: I think 
we see more of hell through Dakotas. 

Shrt Dajl: She is connecting hell 
with Government. 

Shrlmati Yashoda Reddy: There is 
greater possibility of seeing hell 
sooner through Dakotas. 

I 
We from Hyderabad would like tl ' 

suggest a direct service to Calcutta i 
We have no direct service to Calcutta. 
We have to go via Madras. I sug 
gest that there should be direct 
service from Hyderabad to Calcutta 
via V:iziawada, Vizagapatam an" I 
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• Bhubaneshwar. We assure you that 
tle traffic will be ther-e and you will 
be connecting at least three different 
States. We need not have to bear the 
lo:;ses. 

There was the difficult time We had 
with the pi! ots. I t was such a ma, tel' 
of great concern. They should SE'C 
t'nt ,the pilots behave. What did they 
.. IO? They take the p'ane load of pas-
sengers back after few minutes dUO 

say that their duty hours had exceeded 
by a few hours the work load fur 
Clem according to international stan-
dards and they are not going to over-
work themselves. The passengers get-
into the planes and then they ure ask-
ed to get down. It was rather sad. I 
have no sympathy fOr such t.hing,. 
There were two things: overwork, 
more th90 100 hours work a monJI 
and the leave question. My under-
standing is that the work is nearer 
fifty hours, rather than 100 hours. 1 
believe that most of the pilots do nul 
want to avail of their leave because 
they want to accumulate their leave 
upto 90 days so tha' they may take 1t 
when they have private work or the 
get some il1ness. Whatever it W8aJ, 
Government had to close down two 
servIces to Tokyo and London. 

But one major thing to-day We have 
that is, shortage of pilots. What hap-
pened was this. In the 19508, we sud-
denly came to jet age from piston age 
of smaner aircraft and the market was 
flooded with pilots because leslI pilots 
were needed' as more work could be 
done by jet planes. In the initial 
period there was that sort of pilot 
\iurplus. In t'he world it was period 
of pilot retrenchment. I must appre-
ciate that the Air Indin were able, J.ll 
the initial period, to adjust thin,. 
without putting the pilots into great 
difficulties. It is in our country thai 
we did not have any difficulty and 11 
was a great credit to the Air tn4ia 

~ MGIPt-lD-42 CAi) LS-6-S-6S-974 

N ow, fOr a variety of rea;;ons, because 
of the jet effici~ncy, international air 
farc reduction and economic climate, 
there is a great ·boost to international 
jet air travel and sO suddenly We are 
facing this prot shortage. It will bt 
there for long time to come. In the 
e:ulier pe~'iod, immediately after ',he 
world war, we recruited most of the 
people from the war elements; and 
hoSe in serviCe now will rtotlre in 

6. 7 Or 8 years' time. In India unfor· 
tunatelf we did not have any method 

of ab initio training for pilots and it 
was never on a sound footing. We re-
cruited our pilots from :he war pil6ts 
or from whatever we could get from 
the IAC. What il 'now happening ill 
this. The lAC is represented by one 
union. and Air India is represented by 
another union. These two organi&&-
tion' are quarre'1ing with c!ach 
other.. . (InteTTUptions,) 

Mr. Chairman: There is too much of 
'" vociferous support for you. Please 
conclude. 

Shrlmati Yamoda Reddy: In two 
minutes, I will conclude. So, we have 
to depend upon the lAC more Or lelu 
for the recruitment of pilots Or on the 
commercial flying clubs; the amount 
of pilot training b very little and they 
have to change from tiger moths to 
jets; they are not able to do so easily, 
So, Government should haVe some 
sound scheme of giving ab initio 
training of pilots. Moreover since 
the two organis!ition- do not ~~ to-
gether, the lAC and the Air India, 
there will always be trouble and I Will 
plead with the Government that they 
should take it up aDd do something. 

18 lIra. 

The IJok 
till Eleven 
April 2, 
(Saka). 

," 
Sabha then adjourned 

of the CloI!k On Fridav, 
1985/Chaitra 12, 1887 

• 
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